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AT ST A HE AT
st
T2 faeett, 16 feswaT, 2020

qL.F.A. 769(T).—F7=T TIHTL, Hel I (TATAT 31T SAqLeq) srterf==a, 2002 (2002 1 60) FF
ST 22 T ITETT (2) F @ (M) 3T 1T 100 FT ITETRT (2) F @ (F) T Ta AHAT HT TINT FLd g0
S Fer ¥ "raer aH, 2013 #, 39 a1ar & HE stewia #d gu, Siee UE stfeswaer 7 ag AT
TAT § AT FLA FT ATT AT TAT ¢, FARAT AL & HATT, AT § TSl T o TATAT 3T TALEAT Fl
ARt #Fx & forw Moot Faw aarr g, a9iq -

FLATI-1
EIREED

1. =fer A ST ariw-
(1) = Rt =7 wfers Jr 927 Yo "rgreor 9w, 2020 2
(2) o FRTw TSTI H I T T ARG H TG gl
2. gfTaT-
(1) = et § St 9o FoF ga9f | stear srufera 7 8
(i) ‘AT | AIS THT TAT ATHAT &, ST HST ¥ % FHATNGE, ATHIT AT AT SFRAT 6T g AT

AT T AT g AT oTeeh HTL0T G AT AT AT ST SATAT IHhT FFEACA, ATEAT AT 7T
AT T THATT FIT BT GATH &
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(ii)
(iif)
(iv)

(v)
(vi)

(vii)

(xii)

(xii)

(xiv)

(xv)

(xvi)

(xvii)

(xviii)

“sferfer & 720 ¥ (AT ST sree) g, 2002 (2002 F60) AT €

‘Tt | U 1T AT 2, S e giatid w % o gty g
"I T | U SaeT st € o Rt T TS g et F oAf e g
Teraq e grar 2;

"SI TROrT SrqRer” & AR GIT AqATRT (AT arqaer wfe €
"TTTEERT TR & S UET Aty et 2, O {Er Yo warHe ¥ Aremeer ar e

AL ZIET, AT A7 ATH & AT IHF UG & ST UL, ALY TR FA 6 (o0 T85% €T T I
[ERIRIR IS

"TRER S AARE & T S =t i £ R A= e ar oy 1w Rt et
T fAouTeT F F or A1 7 979 | AT IS H, WIT I TATHAT F FIE ATAFEr gTT
TR ITTARa 36T 1T 2;

"STTeERT SARE" | UET FHATLAT SAE ATHIT g, o Hel ¥ TATH ZIT TeHar T
SIRERIRIE IR

"FET g FT AT & UAT ST ATHIT g, S et &8 TEmear st &
THATAF I, ATAT CAMTST A2 ol HFeTT H TALT F o o0 w127 2

"EFATIT AT SUET TUITe ! | T §UE S fewel & ST A & fow =t
STOTTAT AT &;

"EFETfT Tgia (T.OH.)" F FEaTierd SoTeT T=Tad & el Tenhnet F v=e i ugfa
aferda g, et T TET e ®7 F gerierd 2t @ o daita g at #1 ada,
AT, siTaT 1 fAe=or e i off ¢

T eTTe ! T=TeA (T.AE)" & fAiay sa=riora TemEr REer et i U $9-
Tt SATHAT &, ST XTSIl 0l Tddad, TEIAd, st i (O F F=aried &9 8
IERIECTGIiEs

"rETiord Yot #R (AL ¥ gy wEtera ermet R yorrelt i o 39-
TUTTSAT SRS 8, ST TATET i [T, Yat JIgevl, siaeaed i Td Jaaq digd qeierd

LANTET TATAT I IATT Tl &

“FIATTT LAVt qdaeor” (T8, 09.) & Aiaw sa=arfera st Hasor yorrett #it ot 39
TUTTSAT SRS 8, ST TATIerd &9 § TY0T TUTSAT Hl FiAe FHdr g 3T LRl wl T FHT
aer Tt g, Soaw g g & srefie Maiia 96 Tam #00s ST 9,

HET ¥ T T HATAT TOMTAT, TEAT ATATTRAT ST AT GG TOTert, & g7 & oo
SeEr E;

"I FTSeT F U UHT e e i 8, ST o 39 9o u¥ T fRu v fAgett 9 A
STAT 8 A7 9 "1 F UFAl" I "I ok UHEAl" h¥ T Fh Tg A0 FAT g oF Al
3% aT fergalt F i 7t 1 a7 a7 [Fater g 97 39 9 FS el

"I AT TE-TETE YT | 9T 3T e 2| F = 9l /e F s ®
o FeTRa T=iha T et gTid T Tee=-3Te T STt STed o,

g F Rt wrew ¥ A a1 B § B wermEt grr st § fou s ¥ g
AT Y it Fars AT
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(xix)

(xxi)

(xxii)

(xxiii)

(xxiv)

(xxv)

(xxvi)

(xxvii)

(xxviii)

(xxix)

(xxx)

(xxxi)

(xxxii)

(xxxiii)

(xxxiv)

"SATH FFA" T AT srqaent grer 7o fAfAfiy afi=mrem e #7 ag anr atiwd g, e O
Fr$ ofY af=Tfera Yot aa @ Terer g w whdT, St a B afenrm i e gy 7€ @
SATT;

"l Treit we” T Al Treit g TRy vET T i € Ster w A oft =fE
A H T T T F qhar g i smarg-Rafa § GEh At arr f wdr ofte £ e

FL T SAIEAT T THAT B

" T T | 9o STl o I FEAFL F AT F4 A7 =0 waq # o,
S SfauTd HehedIe 9 LT Tt d ] AT g, YT €9 U Naerod Hasor-a9e a1 94
T AT &;

"Fa T & UHT 397 Heohdl ATHIT 2, S8 TET T & FE 9 Tt a1 g
T HiehTd e gEqATIT ATAT Tz 1d o ST SRHT F o (o1 IHHT ITTEFHTT T&TT FLdl g0 Tt
T e Ryt 2 % =9 § gyatda B @ gr;

"Feie? 3" | U o it ord i 7 gy QT f vl % 7 iy st g

"HTT Qe AT "HiET U & A vAT & i vsa 8, gt u% Her o i Wiy siY wrat
T qT AT o orw a7 fFeft o= o &7 &9 T S o forw @ R sirar 8, fSees sfasta
37 agi @eT 7@ ot ot g

"HTAETHT A" | AT AR ATHAT &, ST YTt T Hl &9 q@iaerar #1, e
ST SATeg=d ATl 92 T T FH FHLAT AT, TITAT F o o &Ggr = 2,

"HEHAT THIUMOA" & VST THIOMOA ATHUT g, S Ak &I, 396 HdeAl § eI =FHf,
fafaat, aferamert e REforeTe &t Soeht STy & gder fBFe S &) 39 I 0T S
& T ST 36T ST 25

" fREEE" & UET aTfeRd safc i g, ST are € ®iosh Fedl T HYul WILETHF B,

qiehfas geaaTerd ggiad a1 TALH agfa" & fAiaw wa=fera o fAesor yomrelt & srefie
TETET % T B U wata afe &, Ster YenEt ge e § Sers s g, G
TAATTOT X7 HLEAT STt GRT ST ATeha ™ I % Tefie T2t &;

"ATE" | AT T 4T 7 % refi e Hel ¥ AT Srhetid §;

“FATC AreaTia Yermst e (@t A ) vl ve P e g R
STt & S, Sg-ISiegas MET A sardta e, qedl diee ¥ 496, M, S5g-
T, B-FRareas WmEt ¥ 9-fFE STeT 6991 i Agc@ ol w1 6 wEadd § a9
TENTET-STTT 3 T-FaheT STHET &7 START 367 ST &

e FATT & 7 AT AN § ST I A T o # aew 2 e fes
are fafermTe werar €;

"FAF (S[ETH)" T T TR qRATord AT F Sy § ITANT TRAT ST g, a9 Uy ATST
ALY ATSHAT o AT SIS AT IH FIH FIA o (70 o0 ST ATAT T ST 2

AT FaaTerd Cermet e (H1.02HT) Tormet” | 3T TOTTerdl sTaiq &aard Tavrst
YT TUTTAT, FFATITT TS T TATAT TUITAT T TFATITd LTS T TAAeTT JUITeAT 3 ATETH
T YT o T I AT AT 3T ivie F3 il Ta=Tierd st i3 g;

"I (FTH) T | IT TEHe TATT G 6 ST ATed e S[STa (FelFeI) A Toq g o Har 3 &
AT F foIT ITANT § ATAT 1T g 37 ™o sromg-Fafa % e atEat & M & fom
T ST TTEd FIAT o [o10 AT ITTRT § ATAT ST T 8
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(xxxv)

(xxxvi)

"FT S TG F O F i oAt F y=ree £ agiy aftisg § 99 st
T FAATINT TANTET HLET ST Fe-3AT3< Il &,

"2 e & TaT it srie st g, S Ry e 3 i TR % geer, e st
2T i e ATew & A= Wi F o aiadd | g, % o savart g;

(XXXVii) "STEATT ATILT Heha" & TERIST & ATARI 6 hd H AYGIT 99 9% UHT Hehed ATHIT g, ST

YENTET ATAH Tl SART FAT AT SAAAT LERITET AT HLA T ATIAFE TqT 6,

(xxxviii) "=TH TR TETET TATAA (ST T UHT CRMET AT A0S d g gl Uk GHURTT

(xxxix)

(xli)

(xlii)

(xliii)

(xliv)

(xIv)

(xIvi)

(xlvii)

(xlviii)

(xlix)

()

(1)

qR=TE Y@ TET | g, g AT STEfET Fa § A%l gl i SH% Fdeq (A9 e &
FETT TRt 2

"I TN T HRA" H UH FYO fGFd werod, Sd sfata el U a1 el I
YR ST AT TOh GFH AT 8, AT 8, ekt 921 ¥ g @2t 9% =7aedr £ 78
e,

"ATITA" F UEHT AT AT g Tl Wl ¥ FAT K At 3 TwarT A7 a2 A i e
T qqq SATEH &;

AT T IO TS | UHT IR AT g, S T 8§ = Tierd et §3e 97 q6ld
FTSAT TAMTIAT T T hT HHTSAT o HTqL LT 14T B

"STITA TANTET AT (2.21.80)" & T ATTeeha A <h SArssd g Soreeh I8 Tove ! Y=7a &
foro fRfermTe germar | o 8 o sraraerete afifRufy #§ et 5o F o A
IBEREERARKICICICEAER IR eI

"SSHAAT % Feaitela" & ATy awamata % o & wfesa =1t & uwam {5
et Yeraer 7 afvaiie @ ofine

"SI TOETET e § U UHT TRt AT ¢ S8 1@y & 9rd | @RS 75 (a6
& LT ST ALEAA o ToIT ST FohaT ST &

"HEE S TIRITHT Hie" | agahic STSSd g ST 39 oISl AT ITH1 61, ST 39 9% 9 @l &,

o & I A E 2 a1 R 2 ST Fiel &l a9 ¥Hd Fgl AT & A 34 qa7e9
ETRT ITeh! S T ATl LeRITET &0 {1g 39 A3 &, 7@ 9 98 I &l 8, T ared 1%

ST ST T 2

"FAor we” & ALty wor e yorrett § qfd e wver afwsa g Sster G Suses |
T A ATAT HHTF AT THTH BT ST &,

"Rox e & Yo fEat F d9erq &1 R 9 F o sfie d@ehae et & ey g
T ¥ FefY weor o fRreer srfera §;

"FAMNT e & ag g Af ST 8, STet 9% &7 ATSAl % UH-gEY A 91 FA 7 e & Hwer
e 9T STt 7 st g

"SIRTI" | & FHHE TS AT o S 0T FT A0 ATHIA g,

"SEAT" H AT UHT weEAT ATWUT g S AT Faret # A v @Afegsar i st g o
FareRt # Forerear S A7 A fSerar A ot sy T

"R " T TR AT AT ¢ S8 TSN T 3 STER T (HL&707, LA AT 30T
FTA o 7T ITANT | ATAT ST 25
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(lii)

(lii)

(liv)

(Ivi)

(Ivii)

(Iviii)

(Ixi)
(Ixi)

(Ixiii)

(Ixiv)

(Ixv)

(Ixvi)

(Ixvii)

(Ixviii)

"FErRa-Trter e ¥ S & AT w90 IT-eat § EEdiad it ST Tar qresy Lo qEeraT
& TS & forg f&er st srfeea g

"aage" 7 Y G5 91 F1F 2o & y=Terg et st o7 o arfes £ vy srawer
st g, oae & 3 Fif3es a7 9= a1 soaeie S99 7 fis G g 39 TR I
Tag ¥ T ITRT =TT aRtd 79 § g et AR w1

" faEeg i SraTa A" F UHT AT S AT S SHERT ITANT 19T T Fw AT AT
STTAT § T ATITT o a9 d START § TZAT &, ST qoh YoTTaT i I ST 8l 2t 1t g 3T
ATIT 5 o ITATSI o HU &l gL AT I AN 797 1T 8

T F AT FT TLEAT FIA F O[T IH Kl T AT FHIRT AT FIRT T TG
SATEA AT ATSAT TL A o FTLOT AL T T o (7T oIk F2 & forg 7 T g ==
e &;

ST FAA" F AT LA, Fael T T2 H FqT AT T FLA o (70 eI S=q Feddare & &7 |
SR % forw fera wfed Faer srfera §;

e R & el AfRfee weom & o g Rase F Savertaat & R v
TR FIT, ST JcaHT VAT F o [oIT ITTEERd 33T 3T 21, Tg07 HTAT SAT8d 8,

"HET ¥ HEARI | Hel ¥ F UAT FHARD AU g S 9996 &9 ¥ dAfzga g, 5w+
TEETEIHTT A dT THOOT g 3 S 37 "0 T FdeAl w7 ITardd o 3T 37
feaTiea #e & o amwfaetea B g;

"TIAHTT sATF" | a8 (e T SS9 d g gl areqras a0g § Hafe T o ernst =
STUTTEAT ETT &1 1 e LRI & SATEITE GIErd & & &9 § TRATNd 67 797 85

"Tew HF" 7 FAaa-Trelt o Afoaar faaty Suese &7 o e SATHd g, ST .Y, F0r
o= yorTett & forT |ferfe IT-F2ae ST AT HHI0T ¥ Z17 T2 &30 1 I LAl 8
HTHTT ATATATd o & S 3 ¥oae 9¢ F aTaT ATarand SAHd ¢;

"STET" F AN, I ST ATHATHRIT Algd (el ATST TT IHN! FHAUT FA ATAT FHls
TERTIET, AT AT 1S 3+ 1T a7 Uy Fre Rfa srfenra 8, S Ternfz=i & forw gawm g;
"SATA AT e (S HTET)" | ST AT U LA AT o S 7 (HI=07 e areAr aqof
AETYSF T AT9IT §; o7 za¥ HfAq ahed gagrd onfier &, ser &7 18 &5
ATHETHRATHAT T TIT HLA o ToIT AT TN IT T T T T & 31T o Feherq ==
g Fgl STl &;

"R STER" | YA & FAT AAAT GG hiters], fHaTga oY o "SIl & AT g
=T T ATHIT & o G0 3 T2 FUT o TSI & [o1T G BId & ST a1 9%
THT B 25

YRS AT & e § "fErariord” & T3 8§ RMel arwdatas &9 § a7 0§ [t §
e e 7t &, srfea 2;

" TS | ATEAT ST 30 ATHT o AT o (o0 STeTTAT oSt SIesd &

"eqTe T Feee (F.ue.s )" | vET e R st § S avad 9 8 @ 1@/ g i
=TT ETHT TOITEAT 3 ATedH & A7 [T STa9T & SIaTe AT 7T 17 8"

R R R B M o e e s 2 o M = 4 i e T O o L o e B e i o B s
af T &,
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(Ixix)

(Ixx)

(Ixxi)

(Ixxii)

(Ixxiii)

(Ixxiv)

(Ixxv)

(Ixxvi)

(Ixxvii)

(Ixxviii)

(Ixxix)

(Ixxx)

(Ixxxi)

(Ixxxii)

(Ixxxiii)

(Ixxxiv)

(Ixxxv)

(Ixxxvi)

TR ThIT g F LATRAT o gT¢ & THETTS Ta=Tierd 1< sl UHT JOTety STfersra &, S
TEHTH IT T | ATHET il §L FIA & ([T TIHIH o [Tl IT ITAsH FIT2 AT 3,

"CACHTH TAAAE TA" H TeHIH UL THALE F (o0 U AT Hiad SAaud &;

"HTaT Y 3T IuReE" & UH Arier s g S 39 Rufa wr suefda v ¥ o w7 9w
U U €, Fiel ® e Fohu 0 2 Y 3 919 1 #33d ¢;

"faera ser" | TRt fafers e & g el i gemT e &;

"SI I T LTS TATAH F HE 9T T I e F O TET wetord et
HLEAT T AT ¢, ST A& 0 T SR/ a1 2

T IR | T I T A=, 1905 (1905 T 4) &t €Ty 2 F e 9k a7 I3T
T e A g

"ITHEAT IT-EEIH" | UHT 92 SU-F9 AT § Sl RIe 3u-ree 7 faeqa emf< s &t
STt 2 3 farawor % forw aqf=a ateest #§ aiatad & S 2;

"RETAT gEAETeT G (AW T U A qg i AT g, gt T@ET g1 Feqrs
SITAT 8 3f¥ 98 hael ITehl ATARAHT T HAT F Gl H TFATIIT LA T F FJeqefia
B €

T T2(H I | VAT qTierFd Afh ATHAT & ST HST I & T F2(h JOTAT 6 (I &
foro R 2;

"TA FEE THAGT" H TATNEAT AT THA FIA 6 (o0 A IAh e AT il STLhal
THTIOIT e o o0 a7 &9 | ATgd TTTeha ATh AT89d ¢,

"FHUERRT TATE" H ATd® Uad AT TERE Ued T@Tel Tarad § da9dq® F1d Fild &
oo S wifeera =afxe sfma g

gR=T ATEA" | UAT W@ a8, S ahartera Rt & orn ®2eFt #i 9w
FL THT ST ITF 1 F 7T FHT ITANT TFAT ATAT § AT T8 Siaqid UH G, IfQ s
2, T €, TSRt STRIRT TorTTET 1Ry ®29t § Y39 3 T9T AT ST Gied a8/ 56T AT 8

TRATTT TRt | Fire T UHT TAmeT AT §, ST IIERT I 219 9% 9 el &, fog
o sttt 7 ot A A 8

"gfeer w gR=ETE (e uE) ugfat & U "re ggta qfena g, Set s gy '
TATE ST 8 37T Te Yo fe e F rexefim e 77 F #ag § 99 9% T2 8; 99 %
&Y. T Fohds ATIATT T2d 8 ST THTq T TaaTeid &9 § Fiehfa s ged ATrerd T |

qRafda g1 STt &

"meieEft R Sl SRSt S & ' wur AR eryfa afaee s sEe oot &
T AT 3 =7 3 g4t o forg wiaeft A= o7 stiset ssia qorreft f99q 2;

‘I T T FEHT H ITEg AgHET ATd g

"WEATST AT G FIA" | T ATHAT @ s UHT HISHIT FATS Tal 29T AT g ST S 0047
AT B o 7o YIS 7 FIs 69 7 gl 94,

"TEHTAT (2T Fhhtew) IR 7 UEr At sAfwa € S agEe Su-seE/Au 39-
TEQTH/EET TRTA0T ed | TR T T U AT HUT o oI 7 T It TRt
H T STt €9 & o1E e & U 99 IUEg AT AT g S qAqdlr g5 o A q9T H
Tarerar fafga daret & sfes 21 9t g
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(Ixxxvii) "orfesr" & T Gre<t = 7q1 AT I fa=7 Bt = 71 Fr=t &1 47 B o w7 ifeq 9=

T, Toreft YoRTTST o |79 STEw, I9F e AT Jqfd Fe % TS & forw it s sy
F o s=ee At g;

(Ixxxviii) "fRRTESr " | TS TAT Toha ATHT E, ST FRET TITET TATAF R TSNS AT "= At

(Ixxxix)

(xc)

(xci)

(xcii)

(xciii)

(xciv)

(xcv)

(xcvi)

(xcvii)

(xcviii)

(xcix)

(c)

(ci)

(cii)
(ciii)

(civ)

7 3 forg feam

"R TFeE " | ag WIS oAk At g S Rt soreft Y S e i qefea
TERTTET FATH o o0 FRrfei T Jorreft 7 ST T T THTOT w7 ¢;

"FRRITT OISt 9=t | UHET STiedhd SAth SHyd g, ST eI el SuTet! SIqeqv & ==
AT v A=t % A1y q9=a7 * forw e g;

"o Tgfa" ag Rufa § e ST aew gF A AT ST TOITAT T GIEdT LeTET
F9ft TOTTelY 7 &g Y T oA g

"I WA ¥ LEALTHUH FRT TEETd I7 grT " A hl UHT WhRAT ATeNde,
FSEH AT TEE0r [F FIA ATAT IT TUTAT H] BISHL, TRMST 60 9t Jortierdi & @<
ST &

"R SR 7 T sTqaer A g, S fafore st ar @ afkRatat 3 dee #§ i
FTERTEY GTT, FHI-T0T 9T, AT 3T 197 2,

Tt sy et 3 foro fereft farfore Yeraer e & ST 3 forg Srer it e g

" T T e F O A i @ R wewnt A7 ¥ geEe I-g A
G o [oIT T FAT AT & ST ITART TATT TT g o o0 LT FHATNGR
a1 T A g

"TEQE" T Wl XA sl (ohell ATed 9, UHT Fls T ATHIT & O 9 I JATamTa it G971
FT AT &

"eeord EEE" | ST 9% UAT ARE AU g, S JHT AT F HREARI T TAT T
TS % HTae ATaraTg & o Savarl § & g6 siavia agrae weo Hae® a1 Fre uEr
=rfE ot 8, ST TewT UH T % FIAHL0T 3 ATATATT T Tq05 € & ATCEATLF g,

"TE9F RIS Feq" § ag e ATHAT &, STl T Fa=0r 99e1 A7 §hd €29 qaedd g
"EEIT AT & T FIHFRIOT AT | TATTLATIOT HIHTU 37T F@ATT AT &,

g T w et | foRaf Swew & Aar A T suEne & AR e et
T % 0 T MU TeTeey, AreHeer, Fa=l, T I Iuent sfiT o= IUH
TSI AT & 3T ek Siavia fARITiY SUERT & ATHl § TEAL0T £, AFerAT 3fiT a0ey
g,

FTIATAT TOMTAT" F UHY U AT AT TOMTTrdT ATIAAT 8, ST AT & FEa=are & oy
TeaHy a1 8 ¥ fafafds €;

A T T UAT TLAR T AT g, Foreren forw Yemmst qefera spmw grft;

"STe A" & VT T ATHT g, ST LTS T TATAF o hArer 9%, ey srferes wennst & afa
T BT =R, wefdra v e 2

“FTHATT TOITAT T2 & AT TUITEAT o (=107 o fordr 3aeart 1 witersd =3 f<h fae
&
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(cv)

(cvi)

(cvii)

(cviii)

(cix)

(cxi)

(cxii)

(cxiii)

(cxiv)

(cxv)

(cxvi)

(cxvii)

(cxviii)

(cxix)

(cxx)

(cxxi)

(cxxii)

"FEATAT " " UH SATqh -0 I ATHIT &, ST HA bl AT SR R ST T
AR T SATAT B ST F7F 6T AT TR0 F TF geTs ATl 8,

‘et Y eem (Fue.am)” 7 vE afa Ry st 8 S Few aegen F aqan
YT F TR WHT G ARAT ¥ wrfq A H ¥ oo Gy srfasa sie g g g gy, S
el oft furfar & o vesme & srfares 72t ErfY;

"TfiHer To" & T AT F o T weore iy €
"grerr e | R TerET # o A & o suEnt R w fur § 9wy #r
afa g;

" " T ATed o RuT uw S w0 Jurreft #§ 2Eeh Fe o gy 9% 9w
T JATe HUTEH  AIEAH & Te] & (6= JaTg & d9rad & forw Fferq 3o % B g
e Tegerest o v afad

AT (T ST TEEAT AT TRG TSI T UAT RIS ARG AR AT g S e,
JERTT |=AT, Gdel ST, AT & FAT0T AT LA AT Y FaTerq 7= =TT F1AT 6 oy
ST &;

"ot A" & qedl & TRl AT q¥ TRt 77 T IqTeeta AT stquterta 1 ST /i ST
AT g, T T ITTEAT T T AT o {70 IqeTser FITAT AT | 1 diehe SA909T 8;

‘o, ¥ TRET A9 AT AT 91a7 Fit ggrEar o T 998 9% q9q J7 T R R e esd
g, LoRTTET o Hael § TRt TTRT 2T &

"FHUT AR | Al UET HYT ST T AT g ST ORI SuEhe sorrett & |12 25000
Fiee e %8 9T, 50 gesT TATad] 9T 9¢ AT 750 qlee 7 FF T+ qlees Q8 YaTg 9% AT
e X JOrTeAt AT 3w yarg i 750 FAlee AT Fg AT Aleest I 1A HAT &,

"FHOT FIET AR F UF UHT iehe ghT ATTAT g ST el I I7 fOrafy Iuehe &1 F:ur
IERGEICSAERIE SRS

"FHU qTET REAE" | Wl I P FU A ggrEE AR foawer gt & e F o
SIALETAT e =afeh Afed 2;

ATATATT A" & "l ¥ o afre e "o § ST % Tl UAT ITTAFHd SA<h AT g, ST Hel
I % Tk GUE I RIS TT 6 ATAT & [T SAErT g,

ATATITT AT | TIH [ITRT ORIET AT & TS & G877 {7 dfaw [eiia st
ST T AT 6 T80T F 1= 67 sty 7fnm g

'R | A9 Gigd AT A T o9 AIAT AT Aigd AT £ Tgd e VAT TaIad I
TS 2, 5 Yot 0=t & rET § L ST S w2

"ot fEET S AT et (Fre e uHe UHe)" AT "o HuTRiord TaHT TorTedt (e Arse
THe THe)" | Uah VT TOrredt s7iersra g forer sweor, fEreqa, s, araraae st S 7ar 3 &
A F Gaferd et it FAfaear it =T i TIRr [FE= Suersy #3 % o sfswfeaa
ERIRIR S

TATET AT & 7 At § o TnEr A g ST IEr gt A1 e AT e g
RUEEREIRH

TS EquTaT” & 07 &Y R St 2;

"ERTTET TATAF" & YATET F T ¥ =7 & for STardt st &7 9 afsd g;
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(oxxiil) "VERTTST YA F TSt v e, TEOET MY A Hie fye F fi= IqTe TfwE "HEer 59
TUTTEAT TR &

(cxxiv) "I FHaraw FFeA" & T o7 A7 TR AT F LT HFAT A AAH AATS AR B, S
T HATAA Tl AT ST Fd gU T & F HaTad Fed § Te9 g,

(cxxv) "TRETE TRT TEETET AT (LA T UAT ST AT AT g e GRS
IR i TTeT § Iqtefa & e A sueArT g1 & srara-ferfaat am e
TRt T HaeaT, FIEATUITT 7 fEeT sTqaelt FeT & ST,

(cxxvi) “OR=TTF TRT TATET Tee TOITedt (L& TH.UH)” & a8 "l I qiage TOrrett 9 g, S
ARTFSTT T2 % H=ATforT 219 ATl T-ATIord aTga & &1, Test § IufRaa sH=riges i
et FafaaTe sraegerar & foAT, TEmiEat & TET 3T T, TATET & LaTel Sl Wehid
TRIF GTY % TATAT il AT 3 A= a1 g i et o sraraerrett=r ot &1 qar
T 9 T AIAEST T qae, Iormeit & grer sfiw/Ar gaorard afi=ms sfiv weom
FHATRG = Aigd ST A= #g grer B sar 2;

(cxxvii) “ATATEHT FRTH” Fqaed 3T TaATOd LTSl THaequ JiH1ey 9 Tai9d g+ arar Hegadr
waer AT W T 8§ SEwr ST a1 Fuw et & &= 9t @@ Bl w3 o o
AALTFHATTAT AT ST TdT § ST Tg aATEqfae O dgl § Sl had eqartad Conmet
A ATAT AT 1 HE A HAT &

(cxxviii) “FFHAT T | LI TH.TE FIT 60 T ST area ¢ e ag giatea g 9 6 et
% ATTITF Fed 1 q3g A HH T Q2

(cxxix) “FHAT TTHAT” F L&, TH.UH FIT TFATIT AT g1 H TAT HT 0% il AT qg ToRaT AT9T 8
e Tt it T TorTierE i AHerT i AT AT S,

(cxxx) "FTH YETET" F AT AT YeET afwa €, S ok &f Hel o deddh q¥ ST HAl
afed w1 F fAodaras & for srerfaa &;

(2) I eTe&T T URM F, ST = FIAAT H WAH 3, 3T qrearioa Jgf e g, g 92 @ (T ST
L) AfA=aw, 2002 (2002 FT 60) H AT JERTT ¥ (HHH af=rHm) stterfa+, 1978 (1978 &1 33) &
gt R Tw €, % agt oo g, ST 3 Atafaat § e 39 2

AETI-2
TTTTTAT TTFEFT SARAT 9 AT g a1 (e
3. fAwt i gt F1 Je —FEe vomaa =@ fFEwt o sad B o ganaet f uw wfw

feferferd IarT e --

(F) (i) =T A= T
(i) STeah 9T,
(iiii) ST Yo STeeAvT 2o, wuvr oy, Tl ant R siv W =T, 8w
(iv) T o= T, ST e srqaert & arefie ARt o s, sie

(@) I TTeha oaf<h oreeT = Rt & orefi= a1 == =T & Us A0 g1, S 396 FwaAt
Hata ¢, g e seeartea #iay = 2|
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4. TA=at H 9 F7 ST T&F wtEFa A, ’rE 3w et £ 9T 7 vaw T g

(F) |t orfaat, IHH quTery HTar B,
(@) oo Ffvg sttereprreat # 7 et 7 oft 7T 9% 3% yeqa

@M ot 9T =@ S AT G g W A 2w ¥, uw aiy afes & 9 iy st
FIIT; T

() Tg FEATHET FE T 38 Teli9 1 2 arer FHATGR 0 TAT gFgTT A7 Folrer=i w1 Jar
T 7 ¢ o =g T 9 =9 99w o Suedl T dqured S 2

. Rt =1 T i) Ferwar ywTores s T ST -

(1) =T &7 9 - T4 ITFrsha =fh—
() TIT ST F "ataa [FaHt § 9ol &7 & qait=d g,
(F) TST ¥ TATET & ATTEFT ATARTT FIT TAT-TAHEE TTeTs T H431T; &Y
(3T) FAIH HT HIE FAM 6 30 AT FRETT FHATGE 01 ST F qEaferq \a|t & o7

T H IR g 37 I fofaa Aramee AT e

(2) TErHaT TR ST T ST - Gl oft sfersa =afe & == et & o= w7 =@ ad
HIAT SATUI, ST A AAAT T T TRAAT L RIS TAT AIAT ST | FEq =21, A==,
TERaTett sie fAEferTett it ST F "ae & AR aer s<hot &% oar 8 &Y, s ey o

ST T ST 6 T, I Afwr g, o = & qmftes stfeerd g qewar
STHTOTTS ST 2 T 127 )

. st % ST § 9_TEat — TAF TIEEd SAfhed [HAHT B FETead FA § FGraar BT ST

ITH & [T % et A, ST Il AEHET H AT, A AT aRY FTEFRT ST =T grErad
TTrEERTeT i R wam

. T Sl seent &1 I — S ATt Ah

() |rsft =T s forer srae,; 3w
(@) 3o Fs STfEaRTRAT g AU Tw T Afergur sraert 71, SAqaYr ST AT HeT|

. Ffa=, &t a1 griv &1 fRamor-

(1). TIF WTTerFd oAk I THE AT Fool § TSl I 1 FEIT 6T AT 3T qeeq & fom
IALETT g

(2) Jed TTfErsha = f<h--
() FET 3o ahEd § St
(@) A vt "9fxy £ =F9, af 7T g,
(3T) AT, v AR 37T w7 F° 4fd; siw
(%) HET ¥ TRE H R ST e THEierd JeATal o T HieTl STITE FHT|

. SIE 9T IR — SF WTtera Afeh UE SHAT ST T T AT UHT SAATEAT F [T, S Hel ¥

TTEA FTT AT &t 16, T 9% ITRAT ZAIT 3T R o= HH ST T 9% |l @i 3Heh!
AT AT AT FY T, TR ZHIT
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10. =& & sIqateafa-

(1) T <t TTTEFd AR, AT AT ATAFRET 6 TF AT & 64T SET & F99 Al AT ol
TEAT AT IUFRATT F a4 wet § aiada qgi w7 Gt o srferpa =afe & |arr
AT SIET AT TGl TN STAAT SAIAT T[T F ATLATE &, 5 q T 39 I &7 F 776 Jai
T STTaT B, A9t g

(2) =fz e wifara =aftr, =@ T Fa gu, SR A ST F YT U7 qquad e 6 Tear
FAT & T a8 T AU ARG ATAFTE T TTH h RATE FERT T FOH ST T a9 T6 T85!
BT 5 s T arferera =aixe &1 3o =t 9 3 R = an

11. TEETIR U, ATHF, &9, Ao siuter a1 var Afda gant oF-

(1) T2 it ITTEFa SATh AT S[ET 6 TEH &I F T4 S Hel 6 Hia< wls HAHAE I, gqTHF,
T, STk sioter a1 Uer AT qared 921 SR AT SHAT IUANT AGT R T AT T UH
U, sfrorter AT AT 9@Te #, ST 9% g0 g0 Fal oV AT SHHT ST Al HT|

(2) ®TE ot TTferEa =A<k Sl 9% gId g, 797 &1 Erfa & a7 vt fufaw i g Saw 39+
et gt U, o F F=TO AT St Siuty A7 A et #r o9 Iv SHEr 39T
T % IO SHE HAAT HT TTAT FHLA il ST SAHAT FT ZIE 2T gl

(3) WTTErFd =Af<h, SLET 9T &I gU, T AT TEITE Ha Fal T 3 7 TS T0AT|
12. STfera AfRRAT T =T -
(1) e Tfarpa =i

(F) HET ¥ TLmEe g1 747 [ATHTEE a&f T8 37 o (FHedT) 9meor Fa oY SEF 9% gid
TU @ § ATR-qAT fQwrm;

(=) T4, fere i & g,
() rarer qTRATIS 7 T HIRRIT < T TR FT;
(%) ST T T IR TEEaT <37 ST Tl SRR & 8 el a<ai;
(=.) STt =T & Hatera gt Raret § asft a8 9 T ST Fgrequl 99 R, &Y
(F) T ST 92 ST ATH S{1¥ T {641 Fhi= aaqreT|
13. T giAfEa F3 * forg e -
(1) o JTehd =af<h -
(F) T2 <@ T Sar & ST IqH AT F ARRIT Gl GRAT GATHT FT 6 o7 TdT
AT T T 8
(@) freft Ut =T &, ST SHEr SEERT # oaru, e #4Er Y F qeted e s
FIAATAT T THATH TS 61 FATAAT &I, 0 Y ATHRET Bl T (FIe BT 3T
(1) ToReft eeAT AT STawry A F9T H i SATAHT FIT UAT F3 o (o7 GATT ST 9%
T HES- AT | FHT HZAAT F
(2) I TTTAFa =af<h, ST --
(F) ToET TERET % AT T T AT
(@) T AT =37 " AT Pty e suese a7 e o e sve e Hem
TaTT HeATae off g, § IS STarel, AqEHAAT AT STAEHAAT T STTHT; AT
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()
(%)

et e § & o g; AT

STt % fRET W § A srEmemer oty s oot e, g, geedr v oe
gavATs ot s Y& WRnfEat F qRierd Jre JTsdr fF G2eT § arer 984
THTAAT I@AT 8 AT a8 FHedAT 7 Hamor F3d % o gid UM F10 3T aeaedrgas®
AR it Rre = =t srerat Meeaw w2om e #r

14, TS G - H2T ¥ T TEHT o 1 LRI IT F HEA=TAT FT AT 79 997 g7 A=t
ERS s
15. 9g= A=
(1) =T wTfErFa =afw & TEAE-T31 % ATATh 3T HAAT & ATHH | Irg [Haterd Ugd digd
HET I TOTTAT o TITAT T GRT FHT & [0 AT 36 (HI=07 ATARTAT T gearertid
TEd [T O AT AT 9 Y& R Sru
(2) Fafors =7 # FHfriead S0 w7 Tadha TTIwRT & e T 99I-997 9% TqT- i e =ra
o= BT ATAH (T8 Tg=r Ta, i

9

~—

F) TAINE AE, 6, T4,

ATIRATET IT-F9T;
M) FH IT-EL;

)

(
(
(
(
(
(
(

) HEEIE IT-Fq,

T.) e Suewe #e;

) T AT ITERL 6

B BEIE R G R E

(1) wor AT e

() ST,

(1) -3 A g, TRl 3TAH B,
() f=ur = Fe, el

(3) f=or & =eifea 7.8 e

16. TTETI -

TIT T q¥ LA & = &1 FafEa we % oo, Rl e s o G
STTURTT, 377

(1)

()
(@)
()
(=)

FATT-3
IGUEEE FEEREL

EERENCER

o Tt 3fiv Suee,
& o, i
ATt AR
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(2) fox et T Teida Tgqet it sEfeafa &G ofiw o ®, gor § ofie T § uF Sy
RIS
(3) TRux faveer, Stgt arex 21, 3% & &, s afa =g Ader #ar 8, 5« T fF fFow
AT F AT =T WS 1 g1, ATl AT AT AT S VHT T T g9AAH g
S TET =T B B T 99T § Ugd B & (o0 T e el gid wer
T I T LIS T e T § 87 g1 e v geras® ((Rdtew) e i =2ar & e
U SEEATHI IT SAGEAT T SATUIMY, STET ATTAT 3 FHTLOT VLT FEAATAAT ITAH gl 2l 2l
Tiq T8 A fF et 9 aAfdw i we-aree ugfh Iuersy wreht STt 8, 77 wfa At
e wfa =t grf
(4) 3u-fAFw 3 7 77 ARy e gemmmar g2 e seent F srefiw fAafatae £ st
(5) TUFES FTILX AT TAT Aldhe, ST Iwsy g, famr w.d dre afoya wewmfz=i a7 Fftws
T A IUERT T TR o TATAT § TZTAAT HT |
17. R & AUl
(1) F= R
(i) fATiera Yo 9ot i fRur / (afx we & dte ¥ Aafsid 8) TET F ST qTed: 39
AT TSt JRAT TUTSAT FIT THET ZIRT, ST TATET TATAF &l TATAT Here §
erferfea gortd 2r

(F) ¥ & arEqiae T,
(@) ATAT & TAF T I ATAHAT AT T,
@M =g T O st adu § a7 w3 % o wfaga g (St & T an);
() =ATAAT TOTAT 3T
() o
(i) =f e T Foha MY & LT &ohdt, STl U g0 &, “07(SFT) | ATe &, gl 39 dahd
T AN AfZ0” Foha o €4 H Aieg R Smar g
(iii) =X =T AT Fhdl | FIs T "0" & AT e w1 (STOP) o % w7 § fAfEw frar
STTaT 2l
(iv) YEITET YATA®, SH ST T qF, SET a% UH IS & o Srresn &3 @ g,
TSN FATH o o0 TTTEaRd gl
(2) = R -
() H=F AreAr uX Fux e G it arer B § S a0 9§ a1 i oA e
T Fd B,
(i) =T 397 AT Rox RRE, gl ITAsd FF 7§, "ATA", "Ohg AT A" 39T TR0
F4 § 99 F qga aud i ;
(F) "ATA" LT TG IUSNT FLAT g [ LONMIEST &l FREA F Tgel (aed gf Udh (&ar
ST, ST 3. UH AT AT TH IT F2-A13€ TZId § AT &,
(@) "ghE AT A" 3T Ag TR FAT g [ AW WHeiia i arferq g g smrer
oo e aF qf =7 & arem Aed Tal af 9FaT g o & #REa & et
P 1 K B 1 o M ) O 5 2 R TR 124 ) M s e A e M A B
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AT 3 U 9T ATTERTE 9 =TT T a7l LoNTTeT il SAF9T g ThAT ATR0
S ATATAT I | AT ITH FAT ATl
(i) 9 3o AT RS, STET S FH T 7, "ATA", "R AT A AT g DT H
397 I F4 & 9 F dqgd quy g
(F) A" LT A IURIT AT ¢ 1o TANTET O | Tgel AT &f 1 &f ST
ST 3T.TH IT ATCA.TH AT F2-A13E TZTd o TATHIT 2l
(@) """ AT S Tg IS Fwar g fF 9t Meifa sie arfoa 8, fRg
FATEIT oo a% 07 &7 F J79T Ied Aal 8l 9%dl § ¥ wd R &
T JATIOrT TEr i B & I & orefid onr /g @adt &, &g

ATE AT RREHT & TF /T ATIARE I TATAT FA aTeAT LoRTTeT il Aq97
& TFHAT AT ST ATATITT 2= | ST I Fed AT,
@) 2" 397 Ig SUST At g o AT snTer v fRnter @k 9T i Yot
Ty R R it Y O oI 97 gt B
(iv) o o oo STIRT | 981 ¢ 09 397 &l SM=a1iad (AT SO 3T =g iad el
T T¥ 27 fods a9 afgat & watda g, afgat drew. @Y. @t o goa /1. =St
o qL1 g
(v) & e e v ar vdhar ar A ar 1.8 F qdiT 3wty 2y, a9 =T
ATe X R Rt &1 = 7@ ST |96t g, g . uH AT s s us a7 Fe-3se
& ST FAT ATAT LENTET o6 T ST T@T R
(3) Rwr & oo flveer -
(i) T=Of & Rox e G a<it 97 srEfefa a<it hed % 1 9% g1 a1 oiix T 3o
T ITART FTA gU 0T Fit 1 A= [@AfAfEe & 78 O 7 7R e ser =it
(F) "ATA" LT Tg IUIIT FLAT g 1o LRS! H FRET & TgoT qaeq &t U a7
ST, ST A.TH AT AALTH AT Fie-A3e TEIT § FA1s S0,
(@) "drET g9 Tg IUStAT Far g T ant Feaifa, oo s 9% g o wemEr
STET T AT |TF g, AT g OhdT g 3T YRst yaras el arem & gfa
A T
(i) srafufy s (Tstas @rge) e & e ¥ -
(F) = Thg Frat, Fg dfas s § wafea T @ 8.8 a8 sty gom &
TAMTET AT &I ThAT AR,
(@) THFO 9T V(AT &7 % ardl F Tg ATHIT R FoF T TF AT 9T 8
YENITET AUET BT Gl g ST YATET TaTa® i het areT & T Aaed aaa
TEAT AR,
(i) T=OT oY TATAY FATSAT F AHIST SUTT F ATLAH F TRATT AqTSAT F I 7ar
STURTT
(4) T=7 e -
(i) ¥ Tl &7 ITINT GLRE: Fad S § §ohd ColiTal i ofesT e AT FA
TS I¥ AT g q e Rty # o s
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(i) "0 F e TR e =it AT 9o @ afgreatora R awq w9 w6 & e
(Stop Signal) F & § FRTAT STUAT;

(i) "=fFT (STOP" #r fMwferfer g swafda frar s

F)  FHIS ATA A,

g) AT gl A Y F HU S,

M) TR e DAt T S | UE I F gHL U AgT;

o) IS AT e,

(iv) "o afeu” & fPuwar | wwe gu T 3¢ @ A7 3¢ He g Suarerd T s,
(v)  SifEsT 3T YeNTTET o §9ad & g 2o foRmat &1 Mefated ST g

(
(
(
(

T U
(F) | orelT B¢ %7 AT BY 3T & &Y § 9T o = o ST AT T W ae
(@) | Foreft 2% T a7 g¥ =T 7 9T 3 U a9 | gL JTF AT o #it e a2
@) | TREft STt ait AT AT S T q=4qT whT

(Vi) ST FTEETHT TEE ST AT 91T F F, RET YerEt i G w6 AT |, a9
= o forw gea foreer ot 7fa o e gu {3 STos sfie sta =67 sruferd &,
qd T "&hU (STOP)" GRECRERIESILIR

(vii) ST T HEA0T FeT o OTH A1, BY 3T TR g9AT HI TIT FT Tehel ATAT i &
FH UF TE AT ST U AT AT UF 220 AT AR 3T 6 F14 F24 AT 97 H
EIT SfIT T T Ha=eh SHeh! raterfa s 38 I=d ITART § TRf=a grm,

(viil)  TTIF TTEFT SAE ST HHH AT IT 0T QiTeT, ALEAT O I HhH A=Al 6
TATAT AT TSAIT o Fiool o AL HHH LIS TT F TATAT | AT g, AT grad |
ATA, BT AT THS T3 1 AT Fed § TS TFH g AT T ST THF FH =
STANT ohT STTAHRTL TR T Heh AT ag AT HST 3 gl Al | L@

(5) sraTelY AT —

T ATEqTAH O 7 IR ATed T2 Hdd €19 gl IAHT STAN Hegadi Ta91/fFeama e a1

ST AT ¥ 2 fAfed g, ATS/ATeT AT W OgaT € i dedd T UALUH. HidleT uT

TEfTa BT &1 TEeRT SUANT, &7 9= et & i At 1 fErariora &3 & forw stgt smtera

g, T ST @ear 81 78 e 9 @ & 9= & fore AL & | wnnet & =Eta
FAT 2l
18. farT=t it sqaer -

(1) o R, st Fiel & 9g= ST ST &=l 6l HIET 9T TRATT AT3A1 9% ITAeH
BT 3T T 98 & ATeqd givT forae Terriear Rt wefod S=ree AT sTaresta o geiera gir
q¥ & ST,

(2) |t RUT YA ST UH 7 TSt AT e e e F AR A5l &, Ive, AT AT § T Y
e, T & o Raw femet & [t e s,

(3) THT THT FIT ATl TATAT UL HFH & FH Uah T ATA 39T ATAT FiT 0l SE€AT %0l SATUIT ST
g IURT FT T S0 T | TMET SR SET 981 g,
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(4) AT wewEt F oy T o F s a8 S #39 F o aenu Sruw B Sgr < T
AT avaTs T RS gy 9 | IR0 H AT S T & (o7 Sl

i et F At areat aret At y=erd g, a8t Yed G9Tead e il ISt
F forw sie fgfeermens afi=mad & fore gure fReg® s S
19. RANTFAT 3T il T HIIAHIT -

(1) ATt 37T Fiet F7 RF=or a0 [Feriwor (&fET) 99 a1 F1F TEo | g oY §997 A1, Fie
A et mraTer Rt o ue v y=Te Rt g fRetfea R s

(2) HAEATO IUERLT AT AT TARerar e Syorelt v s wiastaa dea yafea we F o
g

(3) FrE oft 7T, o Yot F forw mreft fram war 2, Mt Rafaat F feEmw <@ 9 ax
e T2t o SToe ST 9 36 59 9T | T99r Y T st e 797 27 -

(F) smaTa Furfa ¥; s
(@) 39 Rafa # Sgr y=re Rafaai § 98 srutera 21 & e asfcus A6 @ret gHT A2’

AT TH AT § ThfcTsdh RN Gt Fed & (o0 qa doh ITAed qgl HLAT JTUIAT 7 qh
o farery st  stefie afearfua q@ Raiia a9 ga /n1 & A e S & 98797
¥ qd AT 7 &1 14T 2l

(4) AT fFerior (FfT) A= & fAwer g1 S it g9 |, Fieh & SAre "o "o, TEor [HF=or ey
AT ST €T | ST AF9TF g, TIF T F e AT ST 9T 2

20. fRrra=tt &1 g -

(1)

(ii)

(iif)

(iv)

(vi)

(i) =T ar=a foemer &1 T s HE " & FEta T STar g sie 78w
=T % srefiT AT Y=Tea giaT g, AR MEiRg B ST § Sl R At &
ATl il FFeY A g At e Sar g;

AT e JorTet ot U T Sarae qFeE § UF 9§ TR SATew AT
T ST <311 greatten, FEafnT sorret forarT sraert & e Uk G Fard S |
U TeRMEr &0 et & aadl g Framama e off, afs smfem g, s @
AT HFAT § Fa Ueh LoRTET &l ST HT ThaT gl

JrarTg [, afe sufea g1, AfRfee waw o femar &1 e G weas
= 7 =1 Tohar g 37 ==Y weee % forw weere uw wuvh R e ar
T IqeTee FLAT JTUAT;

3Are Hre Hre & fAF=ror it Fqur Arherar it aT #, Hqor FE=r Bl dwfeasw sEerm™
T B agmEE I 99 A Fee R eAmiaa BT ST JeT If 38 ashioTE
sraferfd 9% I FAT AT € aF F ATarara =07 i FU0 f&eqd & == &
o qu srEfefaat gt aei;

JTATAT =T &7 faary sraern # Ay a4t ATt o geg Area 9 /e g,
TERMET AT ATHTAT: FFgEL (HI=7 & Srefie g fohq ATaraTa fH=re &l 70Tt &l
RaTT w2 3T TfT Arae== g1 ar TIF €T F Fiel FHl T FIA 6l qTHT T 2

(2) FTAT AT -

(i)

Are T Hle T TERTST TATARL, T A, =A@ AT FHARIGE, TA 2T,
TR T 3 9912 3T L0 |9=AT AN 3T TR di & g9 o gaiad o
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(ii)

(iii)

RAT % ST T GHAAT0 F7T FT Iool@ Hd gU VRIS il STTUAT Sie =T fargor
FIT wiereror F forw gR=farg i STty g aheer f agfa sfiv e Aty Forw
seent # fafafde £ srosft,

TterRa =i UHT ffa § YR gt F g uge F:3r sfiv 39 afsreltta & S
FA SATATAT TR o AT Aol HLAAT HT AT GIATHT FLAT BT,
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FLATSI 9T 9% T Hehd SURTAT BIAT &, AT TAVTST ITEAT 00 HaT § T T30 3fiT
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ix) TS AT st wa, oW w2 (vii) 37 (viii) FF sratfererar oft afeafer 8, e st %
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TET & S UF e, T, ST A7 3177 TETT | TATET 87 996 8, (o d 97 T8l ORI at &
FTAA AT T TR T Tl g, AT ATATITh |ATAETHT I S et T &l qaqqe
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ST & AT ST AT,

FLATST T ART 9T oA araT 1 o SToT =i ga av 90 f3ft it Rufa & g
SI¥ ILATSIT FFATTd &9 & A9 7 g SATUIT S 7fs 37 90 =t & &7 92 gar g o
SITAT g T et FHATGR & geaetd Fd il sasdadl & aid I a8 gid o (efad §
9T ST

(4) SITAHRTAT T FT-

(i)

()

T YETET HET TAH 9T qE1 Tl | § AT LNTET F ATl TASHTH Thid T & JTH dgl
g a1 9w et # suataa o= AfAfEe fufaat § 981 gara € a1 sraraereiT =
FTE H Tl il AT ATRIT AT AT HT TR SATITARTAT [HHTH FTE @I HT AT T
Tl TANTET | TlehIH 9% AT ST 96T 8;

FLATST T RN 1 g arar fesmea fFar ST s ga 9% 90 =5t v Rafa & g
SIY TEATSIT TFATrd &9 F 9799 % g1 S0 3% w39 90 =3 & &7y w= gar e R
ST ¢ A fft FieTEE F e e Y AraeTHar F 9 geie |9 g A Rty &
T SO
F1E AT g, S geaefoa &7 § 02 Y G 71 wiewd £ A Gy Ir e, 9 98 99
o & 37T T9T9 AT A 98 g1 AT Rl o sreefier g o o =& qer 3 ST |ehar
& AT AT ST FhdT &, S| a8 gt g S & avars gt €9 § 68 81 47 § #i7
I THTY FHATLNGE o geaeld T ! SAELTHAT o (a1 qI9a oAt § 3 T47 2|
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37. IUSH--
(1) TTATSIT G F ITIIA—
(F) ST THEHH T G AT TEHH US 51 Gad o7 a& g 6l TATei= g av axarsiT
T T Hopd o Z9d 21T ST ST a9t &
(@) T THH ST FIE T TeEhH U 318 [0 97 § G JTd g dl TSl GA HT Hohd
TSI g1 SATaT § oY sfeat a2 g1 ATl &
(M) T WICHTH T G AT SEhH US F1E 89 g @90d § A arerd fRorfq & o st € A
TLATSIT G T Hehdsh (AT g1 SITaT g Y =it a5 g1 St 2|

(2) EIATT ST-E AT AMAHAE " g & [Ahe IT=eH- gF geaarad IT-g1% AT
ATATAFRTATT (FRTE GTT F T FUTE T HHLT: ST G ST ITIT ZI T Hehd & o o0 THTT
IS T (TTATES) AT T IUIH Hehdloh il €T T SATAT 2

(3) 3TENE AT AMTHT—

(F) THTAR TSHH dTl T T YANTET 6 ILATST 31T TIEhHIH Thld GIT & a1 FH et
FTE & qaqT AT o 77 G20 6 SqaeAqT 6 AT gl T THT SlehrH Shid gIe T
AR TS X LERITET TATAH GIT 8% [0 ST g qF 62 ST HT 3 SlehiH Thid
BT BT U7 % 30Ter 37 fUeger a1 f o2 [Rerferfead @ &

() FrE=atn AT T E -, W
(i) =TS ARE AT g -- ATA Toha [Q@TAT SATOIT, ST qF A9 qT ILaqTeit s fofa v
TTY T < 9 % ESHH Sl g% TOTAT TS T AT i AT qgl <31,

(@) ToFelY ot ThiF §TC o Q1 w91l & 1= UHT foheft arem 7 e oo eas T a2arsr
FT Tl gl qTd &, TAT T ! Z90T H ITATST TIATINT & & §2 gl o6 1o AT AT AT
FAT, T2 T TATHT | 74T g2 21 ST & T IahH Tl g1 I a2 g1 S, fie
AT T AT FT TEAT § AT TASHIH Ghid 318 Gat ge oA § 6 ST &Y 219 ZanT
eTeheTe o [oIT Tk g1 SITAT § ST STa U 1< ITeT g2 &l ST § a7 LoNTE T TaTas aramer
AT ® @A GHhal g AT d8 Y qhal g Al qfa THEAT a1 gl g ql &9
FHATLGE TATIAT ITATS AT A= FHT

AEATT-6
T T AT S FRir
38. TEAAT FT q¥-- HST ¥ H 9T &l FHTTH aRfiaa o T 8-
(F) zfaer w2, AT
(@) ATIATINT (S22 AFe) T DAH Fic (FElzed) e FwiieT, Fux e o afE o
&
@) o= Femad! e oed #e s w78 § (Fuw fRemeert amr sie famr Rox et
FTeA); AT
() =T sreert ® Tr-AHAEE w5 o aw
39. T = & SUREIE — YT e Hasrs—

(i) TIH TSN 9T 90T § FH § 77 9 HAe Igd €9 GIen;
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(i

)

(iif)

(iv)

(v)

(vi)

(vii)

(viii)

(ix)

(x)

(xi)

(xii)

(xii)
40. WTHT THAET BT IUGNAT — ST AT T T § T WEhH T -

(

i)

AT SET F AT FIA I AT F AT | T TRAT FT L0 FGM, 972 T2 et
A=t = srfFataaarst #ir sfSrferfera wo auT Heg FrtesTtat 1, s siata o =i
"o off 3, T8 o e & forw e s,

T T SATATSTeT % THeA0r & o i gAiy srawraehi e =Avtera difedt i Tara
¥ foro forE 2R quT 78 gRtea w5 a9 fEEe, wEE # i gerEar
TSI Fd &

Tro q¥ Rt Suese ® ars TRt At sfiw e & e s seeaor f&ramr &

XA o forw ™ream gem,

ey oft s ufa & FRues % e sie s=ar % forw sgoond w3 F fow Seaer

g,

T FH FHATNGSE ATGE o HA-[AOITEH, AATET 3T TATET Tl =T e & oo,

Iee TR Rt i oot & stereror 39 & forg e g,

T T AT TATET o TEATH ST SAGAT-AGAT T AqATRA BT, Afaw FH=iaa i 72
g YOIt & = AT i ATAT-TGAT HT THAE0T FT AT T ASAT-daAT 07 BT
TS BT T ATATATT 2= &l =g A,

SO YETET % TEATT % THTq £A9 AT FE0 I8 R Fi & o0 Ha F we
STSTrersha =teh AT &7 e AU 1S aeq TRAT § 7 T2 3T 87 TETq TAqT Tuferd a+f
AT FR T &7 F,

T T G ATSAT HeAT3A % 41L (Seeh Saiid o aTal & SAArar, Heqor &1 997 3T
e, SIqeavr FRFwardr it srater i srafeata, ar==i it fQemad a1 e, Frarard
e o ST, R & % 1 [HEor 7 7afer Siie Srrem<or Jeqru §ff 8, UEh T
T @ & forg Sreeam gom,

AT = o AqHET | ST T ol H w299 & FA0 3T J=1 & o
RrET g

g T STt & TIEE TEhH Shid GIT I HIEATUTeT &0 | A= wa;
2. TH. A TAT ATATAT AL F Tare o forw e grm; sie
=4 Rt § 77 AR s saeartEEt & Aoaried w3 & fow Seer grm

AT % YAIET H AR ST I & At w7 Rt gHedAT F a # g9d e
3 w2xor e A s R 3w & oo e g,

T3 FT TaATH A I It g T TehH I¥ Tel g2 AT o L@l [l Leel &l
T o oI STkt weise 1 foramefier 3T sie st sfrdars &t e w2om A=
FT 2T;

TASHTH Thid ZTY, STl ST FITd T g il Tohell @ral &l gL HeAT;
TTEF TSTHT i SAET FT;

TAEHRTH T IUTeT AT FARTT e,

ZTeft TR=Tere 7 Jae Fa, T S 2 @i

TR 9T THTE F o0 fSeETe g
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41, I AT ISTE-GTE THAEF & SUEIA@— SET Fat ATAT AT T I5T5-477% (F=forT) Tomett
IueTsy Y TS B, T AT ATHIH SSTE-GXTE THIeqeh —
(i) AT AW F qETE T F GGAT B AT FF 6 o qEer JrEt G SaTe-anTs
TOTTAT T AR o emT; 3
(i) AT ATHT ISTE-GRTE AUITCAT | Fle ARIHAAT ol 9T | &FAT sTaen § 71 Iuataa
T FTAATET HAT
42, fee FfET Frated F FHAIEE & SIS —
(1) FHERT FTATAT FHATLESR -
(i) Tee Fageht o == Far wefid, STt s7aer #7 1< §, 1< fewet & o & forg e
EARL
(i) =da Rt greeft F firadt a7 fewme =9 37 FuT-erter Tdi W Ty & 1, S
srferd 2
(iii) THT-HHT 9T AT ThT T AT 6 FATER a9 70 qAT feahvel i &f T8 T e HT
[EGIERAR
(iv) 3T« T Feal 9% 99a &9 | Al O TNl ST SR & & o7 sraeTs gl osie
STErATT THA AT [ASTIT AT 3777 giera 9t § T,
(v) I8 gRfEdT F:3 & fore e g & & qa9r ffwe fFwy 99+t (Few afey fewe

FRT ofH), TR TR Faem T R g, A fcFe WA TT aw=F A T g i T8 &
qferd eame &t 7T | Fhe ThH Fafia =7 & [t ST A,

(vi) T ST w2 ATer IUERL & AT § i FwS @Ol AT AEATHAdT et g ar oF
IR OIS AL FHATT &7 3 & orT PeReEe g, 3
(vii) srg FRE=To7 i o fRshmoT SRaTst o e It 6 Jgraar w0l
(2) Y T FATAT FHATGE AT AgTIF T I+, ST Fgl Il HAeAT il T2 5, 9—
(%) Tashia fewel 3 ITH TH #7 9e! fgama-thare waw & e gi; o
(@) arfRrfaa T SToaT % AT, T Ha® fit Tgrar F2T T I8 A1 d9TdT & (o o
ERIEs i
43. TIAT H FLAT--
(1) (F) TIH RS & T 6 GATIT T7T § FF § FH 9 (H1e 98 S9ar &f 9g & o0
TEQTAT T GIAT STTUAT ST SATAH TSN o ANTAA 6 TAT T % TH AT €T F =7
T ST q& T TAT AT THT THT I T T AT o6 AT seq@en & srreantaa G =
& SAWTTersha Taer & Frerd oA ST
(@) Teor =T Fer & T T R, AT s e = w9 % 99E § Iadsy
STTOR(T, I AT ATATAT ST SAATE o I AT AT H AT FHATLNER 6 ITART 6
o gt weoe e g7 T =Te 69 F7 Toda o ara: FLreror T s i
T FT ITART, T 7T 10, g [ Fr e it Sroeft v @5 w1 O qeierd
FA I AT FHIT; ATATARTAT (HHTE FILT I GIeAT I 66 ITINT I A5 @
o I a5 gT AT i SITUAlt ST ITANT F TET SHHT §8 HIAT A rad hAr
SO
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() ST Fal SATARTA FRTer G140 it ZaeT it T 8, 987 ITRT STANT AT §, i
ATTTF I, ATCAT o ARAT F forw off foham smom)

(2)
(F) ST ITERT FET H ST AETF 7 2l qd TH STERL F&Al FT g€ AT a3 LT JATOAT AT
% = Fedl § IITAFT SARE AT § T UAT A<k g EATHT HT & o0 SERar grm
o S T srTfersd =af<p UH Feqt | T T FT Tqh

(@) TEQHT 9T ST & ATEET & AENTHA 6 (0 SOferd Jai g 39 a9l &l ST Ta9r o
TR TET ST,
(1) FRERT FTATAAT ST TH 177 TITH i I GoAaT™ Ha, S T feohe 3w Fohg wm Tt STt
g, S Tl # g¥ A9 qTAT 9§ TET SITUIT q9T UH &1 & Hia< femel i o= geaard
FEIAT T LI FSTIOT H TET STUT
44, T FTIFHIT SART—

(1) =7 Rt =iw o srqeent  sfafh, yars =eom o we F forw amp weord g
reer Iutsy fhw U, o= Aeforfera se fao s

(F) TR T AR sfw 39 STt * forw AntaeiE;
(@) T AT ITh (Aeheee TR FAFIT I AT FAhaor g7,
(M) qferE, e o7 ureee & forw sfsfga werer g
() Afrerme "qaret * forw aAfafa saer g =i
(F) T & & Iucred i gieargmsi S g

(2) =TT FIHHIO AL 6l ITAAT, TLET IX HIS[@ L (HI= % I TLq 3T1ed gt

(3) =T FTAFTO <N T UF T weore =07 e H U wEgs 397 T # Aoy e Rree &
TET ST

45. Ffa g it Tume--

(1) =f 3= Fa7 F e 31 97 T F w0 w97 ATt £ fig g At § 99 2ue
o= 7g fafRey s & e e % aree am it JeramT 2

(2) st& 3u-fA=m (1) ¥ [Afee #rE Rufa S grdt § 99 =oe T wiewny a2 aui=at i1 ararsigr
T FH FTA o [or0-

(F) TF AATEAT IRTTUT FJT AT FTL AT AL AT AT T AT AT T=tierd it F1 a2
FT T,

(@) ET & T FFATd T T30E AAUGHT H T T, AT THT 1 67 FT T, 3
(M) femwe o FHAIER FT [&he T a9+ F7 A9

(3) =fx 3u-f=w (2) # Ffde a9t IuTT e F arasE o Wiz agdt & I € 99 ag T F 77
TqATE T o o T29r i & ol w29 o TfY worer g7 1, a7 a T <)

(4) T TSN A0 FATECGT Hl AT § a9 ITAsd TS AT % Agid F e 9%
e eareTs IuTai #1 ATerar@e® i o &9 & geT faar S|
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46. =marq fAshrr—

(1) TETEST HATSN T & HA, AT 6 AW A7 o7 FReft sara Furfa & aRomreasy afs w2o=
q AT T AHAT saeas® g1 av weerd f7ersre, weor A=y Fwer storar faew sraaet &
FETE oY o T & Aewor 7 A= Referfea = & Fan-

(F) Tt TFATera TR SUE SERreal wl q<h T § W Q9T AT Y @ref [&dT S[Tum
AT ATEIT FT FHAT FT § GEraar F79 & (o0 ©AqF % FHARG AT o
ST,

(@) AT T ATASI A ST TUTAT GIT ST gl 397 TILHT il e Iuredl gl, GaqT 3T
aqeer fau ST,

(1) T ST F ATETE AT A ATSAT THT FFATId HITSAT T T [&AT STTUAT AT IAHT
ITANT T8 fAshere &t e ® fram stros;

() =TT fee famT &1 Mefaa w2 (3T STuT o FH=TEE &0 AT & WA § 9grdar
F % forw s S, sfe

(%) Tt T MW g @i QU ST

(2) FEH FHAIGE H qTT FHT TATAT FI[ o TEF % AT & H FMSHAT T TAT g S JATaTaT
ST qg AT gl 1A & T & & &ie o7 A1 951 § a9 FAANNGR T & =TT SATUAT 3T
T I qF T AT T <3 ST& qoh ATATATT (HI5h FIT =47 AT 7 &7 A0

(3) =fx o1f¥r AT ¢far =T g a7 AT &1 T, T8 AT {U Srosr & 7 wgfva & § a9+ %
o e 91Tt 1 ST w1

(4) FfT T 9% o9 @it g2 § 99 AT s @ gea B s e a9y wenEr
TATART T TG AT & Toh [ T TE IT LT A7 T )

(5) =TT AT TH (FHIH) TIT I g T LETST il Fael AT H STt § T2 6 o TRt STTum
i AT F ofEaTqer e ST " ST YeTET T AT LIS AT § AT Fih
TR T TR &9 736 & TaTierd Tem 9% ey 7 7 3970

(6) R WT Ta«r SATaT g T Yeiedl &t To 9¥ 98l 9gadT ANy, Jreee [+, Ararand
T T TATAT T T AT ST ATAT CORTITS AT T TIgel TEAT T E1 Fohel & (T ST 3
o gi=a o arfe agi & Frteat &1 Forar g1 9% e ag Rufa a9 9% it 59 aF &
TATIAT FE9F I AT Rt 81 91 ST

47. TTET AT AT THAE0[--

(1) ST fre #Yo &te | T FT HFA0T AT ST TET 1 a9 T2 [HI=a AT 92 =t & [
U AN TENIT 3T AT TORMST qaT Rl TR & a1ferd gl g af Jqi=d ®ears #id & (o0
EEGREDT

(2) T AT "@FH T U¥ AT Hohd F AT o7 TRET IuERT F fawe g i R g amarra
IEREEEAk T

(3) U 3T HFHH T & FIAT At ATarand Ha= it SAqAT | o Am ST Feh =i fFer amrt
ST FTeT T TATAT ITATATT FHTF F AT 6 AT FHIT IO
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TeATI-7
FHEAT S FETHT HEATd
48. THEAT ST A|MT ATl HI R

(1) wTferha =Tk a1 T UF o= =F1=k g1, S| EeAT 37 7T @ g, 3Tl RaIe TAqmEmeT

sfterar & =raraTa Fa=E a1 Meeaw weae A= 1 Y STt

(2) IU-FEm (1) F 1l RO am g9 wR AT ReEEE, o FeEE & giea e ar

TTATATA H2=Th, T F=ra &7 giua wa|
49, BT FHATGS / & e e FT FaT -

(1) 9= 48 = el Faieata, et It AT TeeAT I7 9T sl RarE 9T g4 9% I1aEd e
TE ATHAT 3T 71 HT TgAT @Tadi sl AT T TqT AMTUIAT ST AN I8 ATTTh &ATaaTr i
TEAT F UFA % [0 T FTAATET HOT AT 9 TATST HaATl 9% SATTH TAEF A7 AT fFeizor
FAT ST T LTSt HATSAT T FATT @, TFeda g AT TFI1T 3T ITEAT Hl THET gid o T
& Haer § g7 Fhh ST HAm

(2) AT =T |, ATAEATT HETF e MIa%® Al el a1 H 3T §&F HI9% Hel o &
AT STALETAT FHATIGE T TEAAT & (1T STAEAT FIT AT STGT A@LTFH g, [rord, e
ST TFE HATSAT %0l HFTAAT o %l SHATET HT

(3) FTATHTT HEE Tt ATl S It S, T TS FEATAT TAT FATTAATH AT FAART 77 eI
AT T @ T

(4) T2 Ao o weord 9% foRdT geeAT o quT § Fufa & st fovre & T & o asft

YT AT, T TG B Al ST 0 (ARt T STaeqT FT, T SATRAT T TETATA Tl il
STFET T AT AT TUTErT &, JTg] T & oy Frarana = &1 gi=a Ham

(5) ITIA =edAT |, a7 T Ma=® Hag &7 Hl Grel HTUAT ¥ 39 & H Ar97q aren a {9
o= 3T F T T TR FT IUTT FT AT ATTAF ATITIAH ST T T390 Fl 9 T 297 A<
TTATATT 7 & T AT HT [oh g T T ORI Al AT LIk STl AGedqT Fil

(6) FEATSAT ST FTAATAT HaeT IO AT HT AT IO TR & o sraegs®: &7 & Jfear
Reawtfe afgd weo o § it STt

(7) HET X F qAT FHATGwE ToeAT e aura ufaat & srfaea Aae & forw srerfeawarer & ar
eferfed waTs F43T, -
() STHET FATUI, ST &t BIT & LUl Sl AT Al HF He;
(&) HET T it TR ST SUFRT T HLETT il
(3T) TR T TR FIA 6 70 T H0;
(¥T) STAAT FT TERITST HaTel IT 98 TAT 1 T Iohfodsh ATATATT qraerall T Suesadar & a1¢ §
=T &,
(=.) FTATATET TATLH TAMTET HATSAT o AT TATAT il FgIe HT; AT
(<) |THTT A=Al T A2 4
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50. T ST ThT g2 LTOITIST -

(1) ()

(ii)

(iii)

(iv)

(v)

(vi)

T FFT TATET T =TS AT SRSt sl @l &l 2 Al H qhdl g oI dg 99
ATEFTT F Tl I T | A7 g T g LRS! &l 98 HT 3 AT & o Jrarama
= & STy Fm;

FraraTd e, afs gwa g1, T § o BT WISt YATasd w1 qihide geqanterd T &
TN 3T T R % arefier wrferere &t #har & 7o gwa w6 g2 YemEt F M o v
ST T,

ATATAT 2T T TETIAT FTd ATeA LTS T o TATAS i 3T THe TZId IT i A3 i
H TRET FEA AT AT T qAT T T AT T Y Fh g TAIST 7 79 HieT
T 9T T o T s,

i TETIF TSN FT T fRem | ARr FgeEr At gheersew g, v JrarEa =eaw
TETIAT & ATAT YERTTST oF TATerh M ITAAT 7 TEAF I¥ IATA, g Iiafdd e < Fa
Tt % srefier wrferpre &t #wr T ainfas geaaterd Tafa & efim w4 g2 e i
fRom & o TR FT AL T T TOTATT A, TH, TFfT § afadq w2 i @8t g
YERITET & AT T L il T T el o (o7 g,

AT = @Oa TETET % TATA® Rl TIAT LoNTET I LT HT T STl T AT
TZTIAT & ATeAT LORITET % TATeAS il A AT <77 o 9 AT qreet g @ LeRmer
H I &1 SATU 3T G TATET & T [ 1 elaer S #7 4;

ST UF 9 T/ 97 i I8 &1 At ¢ o St it o srqger sEm #en 2r s § a9
TTATATT =T GTe YISt F YOSt TATAF H7 g Aq9T 7 FoF a8 A1 RET F a
g

(vii) AT FEEF FETIAr a9 ATel ATET & TSl TATAE B Tg TIHR o T & ag 7

AN g AT 98 TTETT Fdl Tl TIAFT ST AT LONTET T FaelSe TGIT § ad Th AN 6T T
F AT T o ATT S G LATET o 3T AT i & 7 a9 9 J9F a0 T T a (o
HETAAT o ATAT LRS! Q01 B9 & ST T 6 TIehTH § 7 Tgd S0,

(viii) T FIH AT T ET F TF T AN AT AT T TS TF GO et 00 T F

(ix)

(x)

(xi)

TAEHTH T T gd S0 qUT R @ TeRmEt F AT €T 9% WrEl § Iq faAr
STTUSTT T S| S0 AT AT &9 7 =207 67 e s,

AT & ATAT TANTET T TATAF G 91 ¢ T a8 AT GYh NS IT Fl GATS0d &9 T
FeATIe TG0 | a9 fherHiey Fi e T T FATUIAT i 7 0T dg Gd TSl &
TATAS o G AT T 0T a1l i § SR 99 T 9 a9T0 TERIT A& aF o GO Leirst
ST T o TICHIH T 7 T A7,

G TANTET & Tl JTEET &1 RSl § AT QT SATUAT J&7 946 Tl I &9 7
T TF 3T AN FATS SATOAT T T FoF TETAAT FIA ATAT LoTET 07 & § TolehH 92
qgH ST

TAETAAT LA ATSAT CORTTST o6 THT ATCEAT T T I IAT (&AT SATUAT 2 AT G Aot
Fearse T § =9 frerdier ft swfas afa & Ry ot av= Gt Suges wome f a)
STTOSAY, STRT ST ATt LoTTE T 3 HeTad] LAMTST o TATASE hel F hd S THIT T T aA70
T T ey =7 & 7T dieg At fEom &t S & qgrEar & S @l e

(2) (i) =t For G T&0 @l § T ATAETd W= § 78 ATHHET Fd gy AR @9 qre 4T
THELT X TOTeAT |, TATRATT, F1S AT T Aol § aF T TSIT AT T & Y BRE qg i it
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AT | AT g AT FeHdT 8 IAAT gL TE SATOAT 39T T B TR AT TSt wiewH a7 Aqr
TATHAT TIEHIH & (Ahe Tg= b STl T ATHAT 6l TATE! | IATT ST ol Tg T 6T ST
FTRT ST =9 a1 ¥ F9TaHT v o T Rufa it S g9 a9 aw{1 i,

(i) =fE o7 e 4oy e % Fiae samafaa 98t it STt 8 a9 w2oet 9% w6t a9t R ¥
JIEET FT AR A>T AT 7 Ao ¥ G e 71 Bty e yewm, e, 7@
TASHaT aOF & AT SITUAT, &7 Feh TE9T & 19 ®hl gs Lonedl § ATEET 0 IATEAT A
T T3 SITUAT TAT RS TATAF AAAT TAMTET AT G978 FIA o6 [0 ITIh U F;

(iii) FTaTATT A AHT F T F I w2 ARt wv fAvwer A i Ao F are § Fqron
ST SUH AEAT Hileh HORHT ToRAT | FgTaaT i,

(iv) FTEET F fAewar % oerq, FraraTd FEEE o U T A AT ITART 4 @El g
YENTTRAT 1 31 F g Hehead €T AIEe T a7 [eqT o ST & o7 ST Friars STl
(3)(i) =TT FoRET TERITET & Tedt & IALT ST AT 37 (0 o (el 3T A F TROMHETET FATAT Al ST

qFhaT &, e Fearad stfae=a gF a1 8, a1 Tl gs TATTE! &l T FALT ATSe 3 H,
YENTET 0 T TG & &7 HAT AT ATATATT [ Tl Tohlel God HMT T T+ T2t 92 (T
FIE B) ATde=d g ST =T ATl & AT ATEAT F ATd Tga il G91ET 6 1< | AF ghaa
FT AT 7 fF g w0 3 ag st i F« # owwd g
(i)  FTAETT RIS WEET THTAE § OOH F 6 T (ASRAT & i d SUTh diih, ATaeT®
AZTAAT AT TAFer YISt 1Y FoheT T299 o IT9 @21 g2 &, 7T LAl 6l ITesear qaoT o+
AT TR T a1 T o THTG Q0T T S WSt T3 il Ig qalg <97 (o6 o0
o o Fgrar it sraedr fit T g 99T o wod 9% AT T AR BT W g 39k
T fAg=rh #1718 g=eT 3,
(iii) Ferrteearta, fAwaor % oy ®, Meferfad agiaat it s G ST, seiq -
(F) ST 7T 9% Rl ster YT v R
(F) Te¥ g TedT (70 T % HFAT % SAATAT) TT AT LTS T AHAT,
(1) T g Tedt I (79 1 §) 17 LTSt a1 Ao,
(%) Teeesr o U7 9 Ao,
(F) AT & A1 3T FT AT M | HHAT aqTFe 9 F@he [Hewdm|
(4) ST T2dt T TRl o TeITEt b7 AR

(F) (i) TeT Fa! sraeds g, T sqeen #§ 7 ARy ary & ft 9 9w JEama 91 =< 73w
SITUATT;

(i) =TT FETAT X ATt T TORST g dieg 6 fQ9m | Ggrar it 1 Wl § a1 s 999 g1
AT TE TSTIAT A ATAT TTST | & T2 IT TWIIST F AT 7 IqT¢ 38T ST s
JraTATd A= RS Y=eE F A7 qqS N % ag Fa e F srefi arfasw i
HHT 7 Fih( geqarierd Tad H TATTS! Hl ToT;

(iii) =HF TETY ATATATT FRIAF RS THAE A g AR T 6 A7 e THe TFhT AT
FASE Tgid § TRadd F% o i Wt 1 9| fheier afy = & smfees g &
FATY ST Tl gs ST H FH 8 FHF a9 HieL &l g 92 UF o,

(iv) =t = T fom & FErar IS F AT 99 T8 8 a7 AT Ay 9T F qgrar A i Saed
T STT Tt 5 3T IET TIHAT FT FTEL T U LTS T AT e Q9T § TATAT 2 Fdl
H afads T o, ST & e seeent § Rk 2
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(T) TETAAT T ATAT TAMET T LERTET TATAF T FAEATT T Tg A 6 THT Are Hie e & {oe
FAT ST IHE TATA ATATAT A= IH ATAT Lerat i d1-effy T =i 6! g5 Thsl o
TH HIeT i T IT FFhA 6 (70 ST 3T,

(1) FRTACT FA ATSAT TEMTST FHT LTS TATAS TIAT LTTST T & AT S qH=T A A7 daw
3 S W (Ff3 FE E) T GIORIT TAT Fhl g RISl F RISl T a1 T &
TAMTET § ToTH BT @O ST a1 TS Al % TaTa® el gs LeTel § 8 TR0 F 9ei9F
TTATIRT e & oI Tgraar 3 ;

(=) S Tt AR v e w2 R At § a9 S0 et F gt i Wt (7w w7 2 v
F7 e qterd R Srosm;

(T) THT g RIMET TATAH AAAT LTSl § &l LT AT HSIAAT FH AT TAMTST &1 TATAT 7T
Fa T FAT STUIAT AT ATqEATT A= 1 gt it & eqmaia &7 Ry S F 9 ¥ 37
T TETTET T 0T of S o forw e s,

(F) T FE=F ¥ A9 I I & T of d@0Adl F ATl RMEl F7 Tl Tarad
AMTe TH TZIA AT FEASHE TEIT HT FAT HOIT 3T AAAT LTSS AT IT 9, T o ag /AT
T 31T ST I ATHEAT &l IATT AT AT, | o STUIT

(5) Fiwrhe Tedt 9T LRS! &l MR (70 g7 a9 & Ham):

(F) T @ o fT TSt grate E 9ed 9 el H HEEAAT Tl 6l ST AR § g Jd "
TeT 9T ot YOSt T ST AT ST #eT;

(@) FEEar & oI e 9T g4 9% ATATETA (HI= JedT & AaeqTT & Al ah L 6 €9
A=t 7 g=aT < m;

(M) T ATAT RS ERTAT F & AT U T 9T ATEAT T IATE =T ST,

() FTarETa HEE TETEAT F aTdl RSt SaTeeh H g AT &7 o6 a8 e THe TEid a7
FEATHE TETA T FAT HY T TAT FqAT 0l g2 TATET il ST AN ¢ 3T IHH THT a8

AT I | Ty e Mated geaarierd Tgid T 949 Hileh 3T a1 LISl &l UH
T I FAT FL o STT ST Fhl g3 LTS & e 8,

(F) YENITET TATAT AT LENTET I &G FHT AT AAAT LRS! T GHT FIE GIORIT TAT 3856 T
g T FdTeE FraraTa R i am;

(F) =HF THT ATATATT (FIH, FET LENTET & TANTET TATAH T SAAAT TAMTST AT T G 3T
O Grer % forg erger T (AR A 2);

() THF TATT TAT LTSS % TATAF Tl g LoTal F TgrIdT F aTet Torat § ¥ a7 el
F HTEAH F ATAAT o T BI9 FT TIL07 FOT7 37T e & 7 G731 *°1 3 3f¥ 77
ITERT F TEfUeT o =a<l & qae T il SRl &,

() TF F T g IR AT EAETERT 7RI ST € 99 g o i (Ff FrE gn) w6 oaw
FohaT SITUATT SfT |ETAAT Fd ATl YOSl & LoRTTET T ZIET SHF IT gl S i e
TTaTaTa A= & & St

(F) T g TANTET AT TANTET AT AT TS T H T2,

(37) T A FETEAT FEA ATl ENTEl 6 RSl TATdd H ATAATT o qrere faer |
Tl T T ST o [olT ATTEFT FT gl ATH AT T & FgIe %l STusil|
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(6) fAsheadT 7ot ¥ (T T H) TSt gy e

(F) T3H T HFAA H AT IHT Tl 92 FohelT Y@RIET GRT & & HSrAam i 6l S[f gt 2r ar
qerhe Tedl 9% TANTEST & TN 64T ST 96T &;

(F) FRTIAT & o0 SIrer ST g 9% ATAETT FI57F qedT % STaedqTT & A1 AT 6 €A1 6 €29
[EREEIEIE: (il

(7) HETAAT FIA ATAT TAMTST | ATAT H1 Tt off o o2 I 11 99T &

() ITATATT = FgaT FT ATl TSl & RISl TaTa® wl qishidd geaard TG w1 999
FA T AT FEAE g AT g aHEa B GHS B A TAT qqAT Fde B w46 s
YATET Y fRom it ST AR T AT AT T S S JTAvATd FEAw F et ¥ seouw, ggfa
AT FEATHE TGS AT FAT Tk ATAT TRTTST Rl FATHRL UH I I of SATT ST ATATAT 270 gTer
T faw T srETe B w e g % Aewe g,

(F) TRTIAT FA ATSAT TATST T LRI TATAF AAAT LORTET T IR FT ST I TSt /T
T FATC AT Y0 (A FTE ET) BTG A G R A RAE AT fes

() TerETq AT = Tl g5 TSl F LEnIel YAad w, TAT ITAST, AqAT EhIel &
T AT AT T ST 2 e TR F e g (3t FrE 2, F @re & forg srgeer 3,

() AT TEIEAT o TATAH T Thl g5 CoRTET § ASTAAT FA aTAT ToTet | & w1 T86T 37 Tedt
T ATOAT o ST T TFae707 37, AT Sg-v & aui=ay 7 Wrmiean ofiY o g 3ueadl o
i Taet s #19 §97 % AW T =o IREFeaT g fT TRy & {47 ERiE A &
TATAT A FATHT 2 o Tt Fret qeiera wamaiatid gf 74 § oY 39 forw [eee gh;

(57) St |l AT TR g1 U g, 97 FEradr FIA aTell LTSl F aid g1 o Tl T 88 #7
o Stro, Ffera w2 T STue siw SgrdaT FRA aTel TSt o YeTEt YaTAd g w1
HREIRSIERIGIRIGRT R EEAC R R LR b

(3T) T g2 IETET & TANTST TATAH AT TATET 6 R0 i L1 (I FIT 3T) &l a7 HAM AT
FYAT TORTET o e § FAT STTUAT; 3T

(37) THF TATY AT 7% TEEAT FIA ATl TAET o TATAF Bl FH AT T@Td BT TIT FLA 3T
TS LA T SUE I T TTIEHTT T, T IC ATHTT HAT TgT shl ST ThdlT g

(7) Aeheer o9 o% d5a AR -

(F) =tz Fewwor daot BT Smar g a1 amarara e 7 BT s G e wwas o i
fAewaor fram ST S AT e ®2ae g1 @ 8 g o aral & i @d gu
ST o YETTET it srafeata, TR HFHl § HATad ST Tedd, YOSl AT AT § g THATT I

&I | T@d gU dhioTe T FHT STTNT FIAT ATS1T & Tl &;

(@) 1A HETF I T & T HEAF Fw B ATEAT &1 o & forw sitwtga har @ g,
T FAT Y To e 2o 92 YA Teaed AT 8§ Hag WlehwH Rk FI0a oY Ji@
AATF T AT ATT A AT FATCAAT T TRT JAT AR HS T TFAT FAAq g T G il
ATEE TAATUIT, THT ATATARIAT AL, FETATIAT IT-IATE AT TASHIH Ghid FAT G q4T
g TAT AU GLAT FHATNGE o TT AT ATl JTAAT T TEH I A F o117 q47Td T,

(1) TEor e et U AT FT S wSATS | gl A7 ARAT & R gHedTIed 8n AT 21, I
T FETAAT T&T F4T & oI ST T2,
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(=)

(®)

(=)

)

Gl FFLAT 3T T 6T IELT T2l I ATATATT FI=F ATATATT &l A1 T Tedt a7 Femeor
#FY ety = O Aetad F2 T STTEAT FX AT AT G T FHOT JUITSAT F qTHS F FT
o = AT I S i &f 3% FE 7 SIqaer &,

ATATATT A= ToRTET Y=o o a8 T FT o ToRTET i aash f@Ar T § 37 39t
TERMET & T Z1T 3 3T (TTE FIT M) F ATHRd Mahedq 9 & 916 @A HT a9
<,

T &7 3T TORATA F a1 | FATuaT ST dEer fRar ST g siw fefu aiwse, A
TR0 T 9% T % @Al & Gae H T AqTaAT <7 AT haT FToAHhe ST ¢ A7 Rt aeq ol
O T8 T SATS § S T ISTH TAT TEF T FAT TATLT il ST Tl &, 1 AT &,

TS TATA ZTET ST SUATST g1, Tadt 9T A7 J3TE 360 0 5= F e 9 A=t 0 3qmT
STTUATT 1Y 98 Ivg T sl AT ST T (Haer AT STORT a1 TeRmet S=mers ATt i TomEm
I THA FO AT F TTST F A= 3T,

STH &1 I WICHIH U g a9 gl T (REh IAh! 0T FA;

TENTET TATA® qg AT HOM o6 o7 AT Tl g WRMEr § = M0 2 7 a8 o S
FTT T3 FfY AT 9ot & A7 qA R e & off =1 o g

TATET TAT 3T Torq = art=i it §&Ar i AT F J¢ H SO -3+ T0ET i S
T TAT TUAT T THTGT F0 T T A0 woiewrd o2 ag= M0 2 37 9% T47q nmet
TATEF AT YOS I% AT A SO g ARy, #fm g e vy @R FE d) dr aw
o,

T T T9F AT § "o AT, FOT &9 § TSt § Iq7 AT AT AT T T, F a1 | HC
srfSrferfRra T 3fiY 39 918 FTaraTa e & st i R wam)

(8) | & = IAT T AT TIT | HSHA ooe 9% Tz Tae Hewa:

()

(=)

T YETTET 39 SUITH ATEA % Hane g RO g T2 Sa< FT AT § [HOHA 9T 9% 986
T % FAewHr & fore Afde T @ 8, Foht g2 SoRTET &1 TEt S+ ee AT (Hah
T I T AT ATATATT (FF=F & STqReT TTH Fleh (a1 TATET il 3 HedT;

ATATATd AF=F, Maheadt weodl & wod Faahi # Foraor § qgear #7215 o g
T, ST SRAT § FRTAT i3 g T6AH U2l FHATIER 3 LT FIHHT Hl TTATIh Hel;
TEEAT HTA Tl U2l FHATGE U [t | AT AT Fgraar F3T AT T0F 379 T a7 H
T TeIT T ISTE [HHATT & ZT TS FiSATS g5 @l AT il GHeAT HT HTHAT HIAT T=T 25

FTaTATa e w0 Meead! Tedt 9% ATATATT &l A gq SAaeAT FHT;

TraTaTd = FT TATg 9T Tl gE TANTET F TANTST TATAH Fhl g LTSl o7 qi=d Z
a1 T (a3 FTE ), FIeEm;

TPt A ATl ST ATy wiaT @t S v ot s frfu ufeewe ® 9w § e
FATAAT & STUIT, FgT T FAAT g S T O AT FATE F T AIE Ao 7 351 AT Homaor
TATA I T STATLT 30T ST e T T TAAT AT &7 ST,

LANTET YT ZIRT AT T Tadt 7 JAT 36T 10 F0 3 T U< IATT ATUAT 3T 98 37
oo Hifzat a1 s a9 7 ST S F T[S [ ST WSt Y= s ATl i 39
AT TUET FHT ST F Tl g5 TNTET F A= IAT;
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(ST) AT T TEEAAT FIA AT Wl FHATNGE T I (HEHRHIT & TET I (HORA0T 6 e

AT IT TgA I [AI0EAT 0l S0,

(F) YIS TATAT T IATHT HAT o Fohl g5 LoTeT F T I =t 0§ i a8 78 o =

Far o gy art gy a7 atwa & oft = v g

(7) TERIIET AT AT GEMEAT FA ATl Hel FHATLIGE Lo HORT T IT JT9 9T AT 60

9)

(10)

TEAT ¥ ITUET o a1 H SAT-3TTHT 0T ¥ ST 337 3{T (9T T FHTLTT Fr o6 a7 aeh
qierd ohar &0 9% 97 I19 9T 9 T § 7 THHT R Frarana [AE=ed #3691 oo
TANTET TATAF AYAT TAMTET T ATTH SATUIAT A< SATAT ZIL T o2 FT A 10T [Fa=F T
ST TR LT TTH T,

fAeRar fRT T AT T Meedw TEo % AT S0,

Heg Teo s "edr #7 AT, 9w &7 &, WREr § IqT 0 AT i 66T 97 99
AT ¥ I AT F SAqCOT FT AT T2qF ART | AtAferfaa Famm e wear w1 o 1
JTATAT 23T &l = H

i FUT Jurrelt % AR g S & afonaeasy fRET WIS # FAqET a8l S0 96T § ad
TENITET T ATATAT 3T & |12 GXrHET FHT S SR FY7 (6= Fe= & qermel 3 S
g GRATET T F THTq 6 FA07 @R T T2 FAT 99 Tl § a9 ag TATAd qaerd § F9or
A= T T T FAGEAT FJT TAqT ATAT 6 LT 6 [0 S I FIT AT TH6 THT 39~
A (5) & 3U-fA=rw (8), ST@T Fal @R[ 2IaT 2, % AT Tl g YevTTer & ATHAT &7 fAeswwr
T B HATE F)

I9-f=e (1) & 3u-fAgw (9) # siafae et ara & 1 gu ot deeT ¥ w99 JUITedt & AT H,
oraer & 39 T3t qrEet § SEH At #7 qOR F TU F9| F 9R0 9% 91 92l 9% SEr
SUTET BIaT g, TTE<l ¥ [aed 9aTs &l ‘a8’ T f&aT S|

51. YAEITST T fasTTir gam --

(1)

(2)

)

T TATET Rt AITae g ol ST o o & &% ATl § T9T i RN Jehd |THTT 8, a7
TATST AT 0T 7 94T A0 & (70 enmet [a=r Aifves et 9 37 Yot a6t
e TUTAT O, T ST T ATQ 3T74F Flehel § THT e TZ90T gt & o @ et a1
TANTET o MUl fReal 9% oY U8 9haT g d LTSl &l a8 aF AN dgl J@raT ST, STa aF (4
Tg FATTOT 7 BT ST o YTt quf sfiT 52t 2

T TAET Tga T GATIA g9 & TATq Y I9-Fa9 (1) F orefid Y@wmet it qeqorar &7
qiAtera T Sar €, Frarard [, TRt Arersh wf G T 3 ST R S & o
IITAFT FT| A(Q TATET [AqTiorT T2 1 T8 ¢ g ot @1 T2 oo o e | @ g a1
TRET 92 979 50 % 39-f7H (1) F ST &1 fFar o

7% TermET B 91 STt €, 91 SRS =T q99vqy =99 A6 Ag T T G G
At T Are qE ot 8 AT A oft Yo & fer 9= g, sfie 79-

(i) FTEET FT EROST F G BT A L AT ST {7 TERIET 1, ATaramd [ i =3
T qHde® & T |, AT AAHed A<l & AqH, IS T 31 TZIIAAT HLd aTel
FHATGS T TZTIAT F T SITET ST,

(i) ST TATET THATAF TETET A GFHAAT qAF I ST AT ¢ AT a9 37 hd il aTTE ST,
g fRufaat Fit R amarea ferae #7 39T SiT araET e gy RU T aaset
I T U SHH STl T I TATAT B il SATHTT AR
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(4) YIS T ST 29 U AT a1 | g2 fordT SITUT 3fi¥ =21 & sreawor  forw 3% f=uy o s

ST

(5) X TANMET &l G SIST Aal ST qhdT § AT LeNTET TaTAsh ATATATa 7= HT FIraah T sieanT

FT FAATET (AT ST SITATL o0l ST

52. AT FATY --

(1)

(@)

)

(4)

®)

(6)

()

(8)

9)

Tt TTTeraha ST T HTAEAT T SART A 6 ST A AT AT ITERT %0l TARATT 3T
I STANT o ATARIE G|

Tt ITfaha SATh &=l AT AR I@d gl STAeY ITEAT § AATH FTuir 7 & a7 Y
JTATATE =T &7 T ATeEt & S ofterar & g w3

T3 ToAT F =T T RIS F e [ a1 anT oo it R fadt g a1 Wt s= s
JraraTd = &1 GEd O, AT LTS Bl SR TEAqT 6 of STUAT S agi ATl
TETET | IAT M FY BFFa avg F7 &F JToft o fagefty w6 e § yariad et &
e (et =) s Yermie =t & forw st g s e & 9 i fey fao sraer
o7 P T FET T F TATIAT LERITST o FE UehaA e el A1 T g 2T ST

Tfe et YeRTET § AT TATT 9T T A 6 HIT (ohel T TS T hl TSIl 6 = LT 92al g af
7w 50 F I9-fA=w (3) & 3u-fAFw (8) # fAfAfiy Suadl & srqam ==t #1 Mewatora
ST

Tfg et T § 0T o T "eAT Hedt g af ATqETd (Ha= AT H 3a% 6 (o0 qTrershd
T H I HATAA TUTAT o6 [0 TETEE TUTeAT HI= & He Fideh (MSHAT o o0 9 g0 7R 9T
TSI ZAT ST TEHATH hT AT F M)

T TEI I¥ BT AATH THTAF Tl o[ AT TELTF T 31 AT AR B T Aitew Rare e &,

AT TR = AT FEAE B gEa FE0 ST qd F=GE A e A TS AT HIH
ATeror Fiveh Ig aATOd H (& amead | AT dgt a1 o7 AT A5l

T g3 AT AT I ST § AT T e SHET GEAT ATqrAT AEAE A S a9 AT A
AT FET | A & O dag & § Ay # [eweatm o S i sEe 70§67 3w
AATF BT AT T &l QUIq: HORATOT FEAT ST S Frara = & sy T sroar
o agT TS IT &1 F Tl I o [oIT SaedT il

FTaTATa e g e &7 ad gia HO0 S F0 AT qATet i (S SAraeq s gf, v ugad
e F forw e Fam

T TS TATET TATAF AT T (AT qieehe TREA § ART @1 & Sreer 72y & $it g9~ &
AT g Tl g, a8 9 Tt sl RO aramang s &7 FE7 6 qaeng FETF 2946
AT qeF 7= 3T qeer M= &l 0 a9 G qa70 99 6 aq70 @1 99 I &
A [ § 977 a1 (Gaga T g it I 981 & STl

53, 917 f*urfa--

(1)

(2)

T3 TS TERIEST AT AT T [HH7F AT FHATRGR FT HI5 T 937 g 3@dl g o & 9
T I ST 2T AT g a6 a8 ATATATd (H85 &l I T 6l Safefid, TATad t@ad il g3 3T
ST o HATAT & % a1 § TATHTT ATF F ST8F AL 3 g RA1E FH3M

TTATATT (FF=, 3T THT T dt, ST 39 &3 F T[S TUterd g, &l AT a7 3T 39 757
ST T T RATE o ST 7T S wa7 o Pl & @ @ A= g, a1 JrarEna S Enmnat
TATART T SR ST T TATIAT &7 & [ qHT o AT TATISAT Al AT TeThe T4 o6 4.
i seT 7 3|
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(3) IR 5T ¥q¥ ¥ FPuanl | FUX UEH &7 &I, AT ATAT LeRMET HaATsH Fl heef [T Sl & Tefi
AT [T ST

54. =1 e gRfefai-

(1) 92T 3 % FdT FHART A AISTaT @EmET J=11eh 7 o =35, I 77 92 AT 394 9-
o sreefera affRafaet & fore St fRemem 8, aere @l
(F) T AITTERTY & HTa¥ ATaued AT gy g ffuw 3uea
() Z&T AT qET g T wef;
@) Ferrteerta, o a1 aftures o e e Fewed a1 9 @ fAea dewe;
(%) Ye9er F " AT framsrera forer siasta w1 7 START 2raT 21, ST o & = Hiex
T I g T B,
(2.) UEft T=a geeaTd, o\ It sie I A F THAT g1 THAT g AT AT &,
(<) T T= qeenT, e el ATt AT 39 qar § AT TOHnEwT v AfAwA go §
T g1 Tha T 8; 3T
(B) TATT 9T A T qTET|

(2) =T TERMET TATAF Al AT TR I@dqT g A7 dg JehTd IHehT GAAT ATATATT HI=h Fl
T, AT I TATT T FH FHLA 31T IH TRTAE Hl g2l 6 (o7 FTLATS il ST Tl

(3) ToHT IfiT s it T9T H, ATAATT AI=h FHT TAMISAT il TohTel Tshel T AT T 3T U
T K OH S 6 T, ITAEATT G, Tg THAT FA 6 TAT 6 AT R AT a5

YENTET FATT & o qRfer g Sl angret | qh 2, TAT b gU YANIS T TATAT i AT a9TT
2 Yo UT e uHe ugia AT FEerse g B Gaer Aot T THATE H LTS T AU

T UHT 29T H AT ARl & ATER S F 9T IlQ T 3T §LaAr0 qrierg ot # a7
ST & AT, TANTEAT &0 A AT TATAT AT ST T
55. THeATY --

(1) geearst it 297 #, o st 7 fFfAfde suast F sqar Rt ggrar, fmr &6 amwa
T o wAT, THed it 98T, FHATGR 3 TTHI i AGEAT il STUIAT 3T Ivg =9 FHA1 |
FATTAT ST

(2) T FEeAT H, 9w sreen § AR Sudt & aqar, geF T sIs 6@y & 9w ¥ 89
fearfa =1, sroma-Rafa =fva 2 &

(3) wEYW F THHT SUY HEET AT AITT ATTHRT % &9 § H<h a7 STOT 3w Toear & TFa
i e g o v afre Hte #re H srarar geeAr e 9T A fREErer it et i St

(4) SraTa SteET raTa-RRata F Faed ® U "2 @ F 99 fHAnige oY ars-aae geet
THTET T HYOT AIEHATIT RIT S Wl T JAT dTg] AITd ATHRIUN ST, AT, THeid,
e AT STATRICT AT % S THATT R

FATT-8
FTAATAT T JOTAY
56. fA<az T st fAdsr yomsfty —

(1) T ¥ F Afengfd w2omt F 1= aur R v gererea F i enfRat F w@=e F o
Frdeeor it e we o Hre JurTett raeTE STTUsh
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(2) e we & "o ; orw #ye de Yo HYe AFAfoT §; SULT AqHITRT ATLAT F ATAT F 0T F
TETET qF AT areuer g Fa R F Ara-Ar Je A i qe 9 F fgia a7 wra
FIAT § ST HAAT AT ST SATAFHAH LT T 20l HIHT o AT TILATIOT FITT TATAT HT
Y g e Y=Te & gata gt ot & adt ernfzat & qeiea = o gt
FLAT Bl

(3) THAT UTTErRTT ¥ HHT a8 TLET TIA GIIT STl a T 37T LT 7199 H T F¥ [T AT &7
H T@d g, 5% AT ST SUERY ATTIRAT TR T TUET Fh LeNTET G €9 F SRITHT ar
EERT

(4) wrferraw qefera sifa ag i grft e 92 Yot M siw e sorret % geaard & foar
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MINISTRY OF HOUSING AND URBAN AFFAIRS
NOTIFICATION
New Delhi, the 16th December, 2020

G.S.R. 769(E).—In exercise of the powers conferred by clause (c) of sub-section (2) of section 22
and clause (e) of sub-section (2) of section 100 of the Metro Railways (Operation and Maintenance) Act,
2002 (60 of 2002) and in supersession of the Metro Railways General Rules, 2013, except as respects
things done or omitted to be done, the Central Government hereby makes the following rules for regulating
the operations and maintenance of metro railways in India, except the metropolitan city of Calcutta, namely:-

CHAPTER I
PRELIMINARY
1. Short title and commencement——
1) These rules may be called the Metro Railways General Rules, 2020.
(2 These rules shall come into force on the date of their publication in the Official Gazette.
2. Definitions —
(1) In these rules, unless the context otherwise requires, —

(i) “accident” means any occurrence which causes or has the potential to cause
death or injury to staff, passengers or other persons or cause damage to the
property of the metro railway, passengers or other persons;

(ii) “Act” means the Metro Railways (Operation and Maintenance) Act, 2002, (60
of 2002);

(iii) “adequate distance” means the distance sufficient to ensure safety;

(iv) “approach lighting” means an arrangement in which the lighting of signals is

controlled automatically by the approach of a train;

(v) “approved special instructions” means special instructions approved by the
Commissioner;

(vi) “authorised officer” means an officer who is duly empowered by general or
special order of the metro railway administration, either by name or by virtue of
his office to issue instructions;

(vii) "authorised electricalperson” means aperson who is duly authorised by an
officer of the metro railway administration,either by name or by designation to
perform specific work on the electrical equipment or circuitry;

(viii) “authorisedperson” means anemployee or a person to whom a competency
certificate has been issued by the metro railway administration;

(ix) “authority to proceed” means the authority given to the operator of a train or
UTO train, under the system of workingto enter the block section with his train;

(x) “automatic fare collection system” means an automatic system for collection of
fares and issuing of tickets;

(xi) “Automatic Mode (AM)” means the mode of operation of train under Automatic
Train Operation where train is driven automatically including control of
acceleration, coasting, braking and stopping of trains;

(xii) “Automatic Train Operation (ATO)” means a sub-system of continuous
automatic train control system, which automatically controls acceleration,
coasting, braking and stopping of trains;

(xiii) “Automatic Train Protection (ATP)” means a sub-system of continuous
automatic train control system which maintains safe train operation, including
train direction, train separation, interlocking and speed enforcement;
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(xiv)

(xv)

(xvi)

(xvii)

(xviii)

(xix)

(xx)

(xxi)

(xxii)

(xxiii)

(xxiv)

(xxv)

(xxvi)

(xxvii)

(xxviii)

(xxix)

(xxx)

“Automatic Train Supervision (ATS)” means a sub-system of continuous
automatic train control system which automatically monitors the entire system
and directs train running so as to provide scheduled service under normal
circumstances;

“auxiliary systems controller” means an authorised person responsible for the
control of the auxiliary systems including tunnel ventilation system, station air
conditioning and building management system of the metro railway;

“axle counter” means an electrical device which, when provided at two given
points on the track, proves, by counting ‘axles in’ and counting ‘axles out’,
whether the section of the track between the said two points is clear or occupied;

“baggage handling system” means a mechanised train borne and station-based
system meant for transfer of passenger’s baggage between stations and to the
airport terminal;

“berth” means length of track nominated to be occupied by a train adjacent to a
platform or in the depot;

“block section” means the portion of the running line, as specified by special
instructions, on to which no running train may enter, until permission to
approach has been received,;

“blue light station” means a location indicated by a blue light where a person
can communicate with the OCCand arrange to disconnect traction power of a
specified section, in an emergency;

“building management system” means a control-panel or workstation installed
at every station to monitor and control proper functioning of building services,
including safety critical systems;

“cab signal” means visual indication displayed as speed limit and target distance
on the Train Operator’s console granting him the authority to proceed under
automatic mode, or coded manual mode of driving;

“calendar day” means the period from midnight of one day tomidnight of
subsequent day;

“car shed” or “service depot’ means an area where the metro railway trains and
coaches are berthed either for repair or for any other attention including
stabling;

“caution order” means an instruction given to the Train Operator to observe
special precautions including speed reduction at notified locations;

“certificate of competency” means the certificate issued to a person after he has
been examined for his knowledge of rules, regulations, procedures and manuals
relevant to his duties, and found fit;

“chief controller” means an authorised person in overall charge of OCC
functions;

“Coded Manual Mode or ATP mode” means the mode of operation of train
under continuous automatic train control system where train is driven manually
but remains subject to maximum speed determined by automatic train protection
system;

“Commissioner” means the Commissioner of Metro Railway Safety appointed
under section 7 of the Act;

“Communication Based Train Control (CBTC) system is a continuous,
automatic train control system utilizing high-resolution train location
determination, independent of track circuits; continuous, high-capacity,
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(xxxi)

(xxxii)

(xxxiii)

(xxxiv)

(xxxv)

(xxxvi)

(xxxvii)

(xxxviii)

(Xxxix)

(x))

(xli)

(xlii)

(xliii)

(xliv)

(xlv)

(xIvi)

(xlvii)

bidirectional train-to-wayside data communications; and train-borne and
wayside processors capable of implementing vital functions;

“competent staff” means the person competent to execute the work allotted to
him and possessing valid competency;

“connections”, when used with reference to a running line, means the
arrangements used to connect such line with other lines or to cross it;

“Continuous Automatic Train Control (CATC) system” means an automatic
system of controlling and monitoring train movements continuously by means
of sub-systems, namely, Automatic Train Protection System, Automatic Train
Operation system and Automatic Train Supervision System;

“cross passage” means a physical connection between two single track tunnels,
which is used for maintenance of the metro railway, and can also be used for
evacuation of passengers and for other relief works during emergencies;

“Cut-Out-Mode” means the mode of operation of trains under the CATC system
when train borne automatic train protection equipment is cutout;

“depot controller” means an authorised person responsible for movements of
rakes within the depot area including interchange of rakes between the depot
and the main line;

“departure order indication” is an indication on a display panel in the Train
Operator’s cab conveying authority to the Train Operatorto proceed or start his
train;

“Driverless Train Operation (DTO)” means a train operation where a Roving
Attendant is on-board the train, but normally not in the driving cab, and his or
her duties shall be defined as per special instructions;

“electrical way and works” means the traction power installations including
overhead equipment or third rail equipment and other connected works provided
on the electrified sections of the metro railway;

“emergency” means an occurrence Where there is an imminent or a continuing
risk of injury and damage or major disruption to the metro railway service;

“emergency stop plunger” means the device, the operation of which causes the
trains, within the station limits, running on automatic train protection, to come
to a stop;

"Emergency Train Operator (ETO)" means an authorised person having valid
certificate of competencyfor train operation, nominated by Traffic Controller to
drive the train in anemergency;

“engineer’s possession” means a defined section of track under the sole control
of an authorisedperson for a specific length of time;

“engineering train unit” means a train which is used for the maintenance and
repairs of track side fixed infrastructure;

“facing and trailing points” means points which are facing or trailing in
accordance with the direction a train or vehicle moves over them and the points
are said to be facing points when by their operation, train approaching them can
be directly diverted from the line upon which it is running;

“feeding post” means a supply control post in overhead traction power system,
where the incoming feeder lines from grid sub-station are terminated;

“fixed signal” means a signal of station at a fixed location controlling the
movement of trains and forming part of the signalling system;
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(xIviii)

(xlix)

(0

(Ii)

(lii)

(liii)

(liv)

(Iv)

(Ivi)

(Ivii)

(Iviii)

(lix)

(Ix)

(Ixi)

(Ixii)

(Ixiii)

(Ixiv)

(Ixv)

(Ixvi)

“fouling mark” means the mark at which the infringement of fixed standard
dimensions occurswhere two lines cross or join one another;

“headway” means the time interval between two successive trains;

“incident” means any occurrence which causes or has potential to cause delay or
disruption to passenger services;

“inspection car” means a self-propelled vehicle, which is used for the
inspection, maintenance and repairs of the equipment of the metro railway;

“insulated third rail joint” means a special joint for the purpose of sectioning the
third rail being powered from different traction sub-stations;

“interlocking” means an arrangement of signals, points and other appliances,
operated from a panel or work-station,so interconnected by mechanical or
electrical or electronic locking, or any combination thereof, that their
operationmust takeplace in proper sequence to ensure safety;

“irrevocable emergency brake” meansan emergency brake when applied,
intentionally or otherwise, remains applied until the train speed comes to zero
and the cause of application of the emergency brake is removed or reset;

“isolation” means an arrangement secured by the setting of points, or other
approved means, to protect the line so isolated from obstruction due to
movement on other connected line or lines;

“jumper cable” means a cable provided with clips for use as a temporary electric
connection to bridge a gap in a running rail, cable or pipe;

“local control” means the assumption of the responsibilities of the Traffic
Controllerfor a specific station by a person who is authorised to do so for the
time being;

“metro railway employee” means an employee of the metro railway duly
qualified, possessing a valid certificate of competency and nominated to
undertake and perform the duties entrusted to him;

“moving block” means the block system where the blocks are in real time
defined by signalling and train control system as safe zones around each train.

“neutral section” means a short section of insulated and dead overhead
equipment, which separates the areas fed by adjacent sub-station or feeding post
for AC traction power system;

“normal direction of traffic” means traffic moving on the left side track;

“obstruction” with its cognate expressions includes a train, vehicle or obstacle
on or fouling a line or any condition which is dangerous to trains;

“Operations Control Centre (OCC)” means the organisation in overall charge of
controlling the movement of trains on the main line and includes limited backup
facilities, where provided which may be located at different locations to meet
contingencies and termed as backup control centre;

“overhead equipment” means the electrical conductors over the track together
with their associated fittings, insulators and other attachments by means of
which they are suspended and registered in position for the purpose of electrical
traction;

“parted”, when used with the reference of train divided, means the train is
physically divided into two parts and is not coupled;

“passenger train” means a train intended for the movement of passengers and
their baggage;
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(Ixvii)

(Ixviii)

(Ixix)

(Ixx)

(Ixxi)

(Ixxii)

(Ixxiii)

(Ixxiv)

(Ixxv)

(Ixxvi)

(Ixxvii)

(Ixxviii)

(Ixxix)

(Ixxx)

(Ixxxi)

(Ixxxii)

(Ixxxiii)

(Ixxxiv)

(Ixxxv)

(Ixxxvi)

"Permanent Speed Restriction (PSR)"means the speed restriction which is
perpetually imposed and incorporated through CATC system or as per special
instruction;

“permission to approach” means permission given for a train to enter the block
section;

“Platform Screen Doors” means a system of automated doors synchronized with
the train doors which are provided at the platform edge to isolate passengers on
platform from track;

“platform supervisor booth” means a monitoring cabin on platform for
supervisor;

“point and trap indicators” means appliances fitted to and working with points
to indicate the position in which they are set;

“power block” means withdrawing traction power supply from a particular
section;

“proceed code” means the automatic train protection code other than zero speed
code on the Train Operator’s console which indicates the target speed;

"Railway Board" means the Railway Board as empowered under section 2 of the
Indian Railway Board Act, 1905 (4 of 1905);

“receiving sub-station” means an electric sub-station where electric power
supply is received from grid sub-station and transformed to appropriate voltage
for distribution;

“Restricted Manual (RM) Mode” means a driving mode where train is driven
manually and is subjected to automatic train protection in respect of maximum
speed limit only;

“rolling stock controller” means an authorised person responsible for the control
of the rolling stock systems of the metro railway;

“rolling stock supervisor” means an authorised person duly qualified to examine
trains and certify their fitness for safe running;

"Roving Attendant” means an authorised person responsible for performing
required functions in driverless or unattended train operation;

“running line” means the track used for running trains through and between
stations and includes connections, if any, used by a train when entering or
leaving stations;

“running train” means a train which has started on authority to proceed but has
not completed its journey;

“Run-on-Sight (ROS) Mode” means a driving mode where the train is driven
manually and is subject to ATPrestriction in respect of speed only until
ATPtrack indications are recognised after which it automatically changes to
coded manual mode;

“SCADA” means supervisory control and data acquisition system for the
purpose of remote monitoring and control of all traction power supply,
installations and auxiliary systems;

“schedule” means a schedule annexed to these rules;

“secure a train”means N0 motoring command is given and brake is applied so as
to ensure no movement of the train;

“short circuiting device” means such devices provided for safety reasons on
each station located in auxiliary sub-station or Traction sub-station or station
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(Ixxxvii)

(Ixxxviii)

(Ixxxix)

(xc)

(xci)

(xcii)

(xciii)

(xciv)

(xcv)

(xcvi)

(xcvii)

(xcviii)

(xcix)

(©

(ci)

(cii)
(ciii)

(civ)

(ev)

control room to temporarily short circuit the running rails to earth in case the
rise of running rail potential exceeds the prescribed limits;

“shunting” means the movement of a coach or coaches with or without traction
motorsor of any other self-propelled vehicle, for the purpose of attaching,
detaching or transfer or for any other purpose;

“signal” means an indication given to a Train Operator for controlling the
movement of the train;

“signal supervisor” means an authorised person to examine signalling system
and certify signalling system fitness for the safe running of trains;

“signalling system controller” means an authorised person responsible for the
control of signalling system maintenance and coordination with other
controllers;

“sleep mode” is the state where all systems of the train are switched off except
the sub-system which initiates the wake-up test;

“sleep process”,means the process initiated by UTMS either manually or
automatically to switch off all systems of the train except the sub-system which
initiates the wake-up;

“special instruction” means instruction issued from time to time by the
authorised officer in respect of particular cases or special circumstances;

“staff protection key” means a key used by an authorised person for going to a
particular track section for inspection, maintenance, cleaning or any other work;

“staff special key” means a key provided to open Manual Secondary Door from
platform side which is used by the maintenance staff to access the track side;

“station” means any place on a line of the metro railway at which passenger
traffic is dealt with;

“Station Controller” means the person on duty who is for the time being
responsible for the working of the station and traffic within station limits and
includes the Assistant Station Controller or any person who is for the time being
in independent charge of the working of such station and traffic;

“station control room” means the room where station control panel or work-
station is located;

“station limits” means the limits or chainages as defined in the station working
orders;

“supply control post” means an assembly of interrupters, isolator switches,
remote control equipment and other apparatus provided for controlling power
supply to overhead equipment or third rail traction equipment, and it includes
feeding posts, sectioning and paralleling posts, and sub- sectioning posts in the
case of overhead equipment;

“system of working” means one or more of the systems specified in Chapter
V111 for the time being for the working of trains;

“target distance” means the farthest point to which the train may safely proceed;

“target speed” means the speed displayed on the Train Operator’s console which
the train must not exceed;

“telecom system controller” means an authorised person responsible for the
control of telecommunication systems;

“temporary earth” means an additional earthing device which is applied after the
issue of a ‘permit-to-work’ and removed prior to the cancellation of the ‘permit-
to-work’;
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(cvi)

(cvii)
(cviii)

(cix)

(cx)

(cxi)

(cxii)

(cxiii)

(cxiv)

(cxv)

(cxvi)

(cxvii)

(cxviii)

(cxix)

(cxx)

(cxxi)

(cxxii)

(cxxiii)

(cxxiv)

(exxv)

“Temporary Speed Restriction (TSR)”’means the speed restriction, in no case
greater than PSR, imposed by an authorized person to limit speed of trains over
a section of trackin accordance with special instructions.

“terminal station” means the station at the end of a line;
“test track” means the portion of the track in the depot used for testing of a train;

“third rail” means a rail on insulators laid by the side of running rails for
conduction of electric current to the train through current collector fitted on the
train for its running on the main line and depots in a DC traction system;

“track and structure or works engineer” means an authorised person responsible
for the construction or maintenance of points, underground structure, surface
structure, bridges or other works connected therewith;

“track circuit” means an electrical circuit provided to detect the presence or
absence of a vehicle on a portion of track, the rails of the track forming part of
the circuit;

“traction”, when used with the reference of train, means the act of drawing or
pulling of a vehicle along a surface by motor power;

“tractionpower” means a traction power system working on 25000 volts single
phase, 50Hz alternating current or 750 volt or some other voltage of Direct
Current with Overhead Equipment System, or on 750 volts or some other
voltage of direct current with third rail system;

“traction feeder breaker” means a circuit breaker controlling the traction power
supply to the third rail or overhead equipment;

“traction power controller” means an authorised person responsible for the
control of the traction and auxiliary power distribution systems of the metro
railway;

“Traffic Controller” means an authorised person on duty in the OCC who is
responsible for running of trains on a section of metro railway;

“traffic hours” means the period between the time of the start of the running of
the first scheduled train and termination of the last scheduled train;

“train” means an engine with or without vehicle attached or self-propelled
vehicle with or without a trailer which cannot be readily lifted off the track;

“Train Control and Monitoring system (TCMS)” or “Train Integrated
Management System (TIMS)” means a system designed to provide information
and exercise control on a variety of functions related to movement of metro
trains, like traction, power, braking, air conditioning, etc;

“train divided”, means that the train integrity is lost and train may be incomplete
or not coupled or electrically uncoupled;

“train integrity”, means the train is complete and coupled;

“Train Operator” means the driver of the train responsible for movement and
control of the train;

“train radio” means a wireless telephone message communication system
between the cab of the train, stations and the OCC;

“tunnel ventilation section” means a minimum length of a tunnel section of an
up or down line capable of being mechanically wventilated using tunnel
ventilation fans;

“Unattended Train Operation (UTO)” means a train operation with no
regulatory requirement of Roving Attendanton-board the train andemergency
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handling or abnormal situation shall be handled by system or through special
instruction;

(exxvi) “Unattended Train Management System (UTMS)” means metro rail
transportation system with self-propelled vehicle and operated on the guided
way, which monitors and controls, starting and stopping of the trains, operation
of train doors and platform screen doors, without any regulatory requirement of
the staff present in the train anddetection and management of emergency
situations as provided by system and/or staff in OCC including aRoving
Attendant and station staff;

(cxxvii)  “virtual signal” is an intermediate entry or exit location as displayed on
interlocking and automatic train supervision monitors whichmay be used where
required for dividing routes between two fixed signalsand not a physical signal
and only controls trains with automatic train protection;

(exxviii)  “wake-up-test” means the test performed by UTMS to ensure that required
functions of the train are working correctly;

(cxxix)  “wake-up process”,means process initiated by UTMS either manually or
automatically to switch on all systems of the train and to initiate the wake-up;

(exxx) “work train” means a departmental train intended solely for execution of works,
including maintenance workson the metro railway network.

Words and expressions used in these rules and not defined but defined in the Act, the
Metro Railways (Operation and Maintenance) Act, 2002 (60 of 2002), or the Metro
Railways (Construction of Works) Act, 1978 (33 of 1978), shall have the meanings
respectively assigned to them in those Acts.

CHAPTER 1
RULES APPLYING TO AUTHORISED PERSONS GENERALLY

Supply of copies of rules —The metro railway administration shall supply a copy of these rules

and amendments made therein to—

Q) operation control centre;
(i) each station;

(iii)  each rake maintenance depot, traction depot, permanent way depot and signal
depot; and

(iv) such other offices as may be specified under special instructions; and

each authorised person on whom responsibility has been placed under these rules, or of
such portions of rules as relate to his duties.

Upkeep of the copy of the rules —Every authorised person who has been supplied with a copy of

these rules shall, —

3.
(a)
(b)

4,
(®)
(b)
(c)
(d)

5.

(1)

keep it posted with all corrections;
produce the same on demand by any of his superiors;
obtain a new copy from his superior in case his copy is lost or defaced; and

ensure that the staff working under him are supplied with all corrections or amendments
and that they comply with the provisions of these rules.

Knowledge of rules and issue of certificate of competency —

Knowledge of rules —Everyauthorised person shall —
@ be fully conversant with the rules relating to his duties;

(b) pass the examinations as specified by the authorised officer of the metro railway
administration;
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10.

11.

12.

(c) satisfy himself that the staff working under him are conversant with the rules
relating to their duties and obtain a written assurance from them.

(2 Issue of certificate of competency —No authorised person shall be assigned any duty under
these rules unless he has passed the prescribed examination as regards his technical ability
and skills and knowledge of rules, regulations, procedures and manuals relevant to his
duties and has been issued, after being found fit, a certificate of competency by an officer
specifically nominated by the authorised officer, in this regard.

Assistance in observance of rules — Every authorised person shall render assistance in carrying
out these rules and report promptly any breach thereof, which may come to his notice, to his
superior officer and other authority concerned.

Obedience to rules and orders —Every authorised person shall observe and obey—
@) all rules and special instructions; and

(b) all lawful orders given by his superior officials.

Prevention of trespass, damage or loss —

(1) Every authorised person shall be responsible for the security and protection of the property
of metro railway under his charge or possession.

) Everyauthorised person shall endeavour to prevent—
@ trespass on metro railway premises;
(b) theft, damage or loss of metro railway property;
(c) injury to passengers, others and himself; and
(d) fire and other unsafe incidents in metro railway premises.

Attendance to duty —Every authorised person shall be on duty at such times and places and for
such period as may be fixed by the metro railway administration and shall also attend at any other
time and place where his services may be required.

Absence from duty —

()} no authorised person shall, without prior permission of his superior officer, absent himself
from duty or alter his appointed hours of attendance or exchange duty with any other
authorised person or leave his charges of duty unless properly relieved;

)} in case any authorised person, while on duty, desires to absent himself from duty on the
ground of illness, he shall immediately report the matter to his superior officer and shall
not leave his duty unless an authorised person has been placed incharge thereof.

Taking alcoholic drink, sedative, narcotic, stimulant drug or preparation —

()} An authorised person shall not take or use any alcoholic drink, sedative, narcotic or
stimulant drug or preparation within eight hours before the commencement of his duty or
take or use any such drink, drug or preparation while on duty.

)} No authorised person, while on duty, shall be in a state of intoxication or in a state in
which, by reason of his having taken or used any alcoholic drink, sedative, narcotic or
stimulant drug or preparation, his capacity to perform his duties is impaired.

(3) An authorised person while on duty, shall not smoke or chew tobacco.
Conduct of authorised persons —
Every authorised person shall, —

@) wear the uniform and badge as prescribed by the metro railway administration and
be neat and tidy in his appearance while on duty;

(b) be prompt, civil and courteous;

(c) not solicit or accept illegal gratification;
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13.

14,

15.

(d)

(€)
()

give all reasonable assistance and be careful to give correct information to the
public;

make complete and truthful statement at all times in all reports pertaining to his
duty; and

when asked, give his name and designation without hesitation.

Duty for ensuring safety —

Q) Every authorised person shall—

(@) see that every effort is made for ensuring safety of the public and of his fellow
person;

(b) promptly, report to his superior any occurrence likely to affect the safe and proper
working of the metro railway which may come to his notice; and

(c) render spontaneously all possible assistance when called upon to do so by the
appropriate official in case of an accident or obstruction.

2 Everyauthorised person who observes —

@ anything wrong with a train; or

(b) any obstruction, failure or threatened failure of any part of the way or works or
overhead electric equipment or third rail electric equipment including power
supply installation; or

(©) any defective signal; or

(d) any unusual circumstances such as fire, smoke, flood accident or other dangerous

condition on any part of the system likely to interfere with the safe running of
trains, or the safety of the public, shall take immediate steps, to prevent the
accident and promptly report the matter to the OCC or the nearest Station
Controller.

Standard time—The working of trains between stations on metro railway shall be regulated by the
Indian Standard Time.

Access control—

(1) All authorised persons, in addition to identity cards, shall be provided with access control
cards or authorisation signed by their controlling officers to allow them to visit places of
metro railway system with restricted access in line of their duties.

(2) The following places in particular shall have restricted access in addition to other places as
notified from time to time by the order of authorised officer, namely: -

(@)
(b)
(©)
(d)
(€)
()
(9)
(h)
(i)
@)
(k)
(1

guideways, viaducts and tunnels;
receiving sub-station;

traction substation;

auxiliary substation;

signalling equipment room;
telecommunication equipment room;
uninterrupted power supply room;
station control room;

operation control centre;

back-up control centre, where provided;
depot control centre;

Demarcated UTO territory in Depot.
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16.

17.

CHAPTER Il
SIGNALS AND CONTROL

General —

1)

The following signalsshall be used for controlling the movements of trains on the metro

railway, namely: -

@)

3)

(4)

()

(@) cab signals;

(b) fixed signals and equipments;
(c) hand signals;

(d) Virtual signals.

The aspects displayed by fixed signals are the same by day and the night, in open and in
tunnels.

A fixed signal shall be placed where practicable, on the left hand side of the track to which
it refers, unless authorised otherwise under special instructions and shall be visible from
such a distance as shall enable a Train Operator to brake a train from twenty-five kilometer
per hour speed to stop before reaching the fixed signal and a repeater signal shall be
provided at locations where due to obstructions such visibility is not available, except in
depot: Provided that where high speed cut out mode is provided, this speed shall be forty
kilometer per hour.

The signal sighting distance as specified in sub-rule (3) shall be specified under special
instructions.

Axle counters or track circuits, where provided, to assist operation of non-ATP equipped
trains or trains with inoperative on-board ATP equipment.

Description of signals —

1)

)

Cab Signals -

(i) Train movements on running tracks and in depot (if equippedwith ATP) shall
normally be governed by the automatic train protection system which displays to
the Train Operator in the operating console, -

@ actual speed of the train;
(b) the maximum permitted speed at each point of travel,
(c) the distance the train is currently authorised to travel (where provided);

(d) system alarms; and

(e) messages.

(i) in casethe target speed indication and the target distance indication, where
provided, are greater than zero, the indication is referred to as “PROCEED”
indication;

(iii) in caseeither of these indications is “0”, the indication is referred to as “STOP”
indication;

(iv) the Train Operator is authorised to drive his train upto the indicated speed as far as
authority has been given for such purpose.

Fixed Signals—

Q) on main lines, fixed signals are colour light signals, either showing two aspects or
three aspects;

(i) two aspects fixed signals, where provided shall be capable of showing a “red” or a
“white or violet” aspect, as under, -
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©)

(4)

(i)

(iv)

(v)

@) a “red” aspect indicates that a train must be brought to Stop short of the
signalwhen driven in RM or ROS or cut out mode;

(b) a “white or violet” aspect indicates that the route is set and locked but may
not be fully clear upto the next fixed signal and a train operating under cab
signals may proceed under the authority of the cab signals but a train
operating on the sole authority of line side signals must stop and seek
instructions from the Traffic Controller;

three aspect signals, where provided shall be capable of showing a “red”, “white or
violet” or “green” aspect, as under, -

@) a “red” aspect indicates that a train must be brought to Stop short of the
signalwhen driven in RM or ROS or cut out mode;

(b) a “white or violet” aspect indicates that the route is set and locked but may
not be fully clear upto the next fixed signal and a train operating under cab
signals may proceed under the authority of the cab signals but a train
operating on the sole authority of line side signals must stop and seek
instructions from the Traffic Controller;

(c) a “green” aspect indicates that the route is cleared to the next fixed signal
and the train may proceed as far as the next fixed signal;

when a fixed signal is not in use, the aspect shall be covered and the cover shall
display two crossed white bars on a black background, the bars being not less than
thirty centimetres long and ten centimetres wide;

fixed signals on main line may be kept blank when cab signals are available under
ATP or ATO or DTO or UTO mode of operation and should be lit for trains under
RM or ROS or cut-out mode of operation.

Fixed Signals in Depots —

(i in depots, fixed signals may be colour light or position light type. Colour light type
using red and yellow aspects should be used in the manner as specified below, -

@) a “red” aspect indicates that a train must be brought to stop short of the
signalwhen driven in RM or ROS or cut out mode;

(b) a “yellow” aspect indicates that the route is set, locked and clear and a
train may proceed as far as the line is clear and the Train Operator must
keep a look out for any obstruction;

(i) in position light type signalling, -

@ two white lights displayed horizontally shall mean that a train must stop;

(b) two white lights displayed at an angle shall mean that a train may proceed
as far as the line is clear and the Train Operator must keep a lookout for
the obstruction;

(iii)  the depots and stabling lines shall be isolated from the running line through

approved means.

Hand Signals —

Q) hand signals shall normally be used only for the shunting of work train in depotor
at the site of work or in extreme emergency;

(i) any light other than “green” or any object waived violently shall be interpreted as a
stop signal;

(iii) “STOP” shall be indicated by, —

(@) ared lamp;

(b) raising of both arms above the head,;
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18.

19.

()

(c) waving a white light rapidly from side to side;
(d) ared flag;
(iv) “PROCEED” shall be indicated by a green lamp or green flag held steadily;

(V) hand signals for shunting and train movements shall have the following
configurations:-
S.N. ASPECT INDICATION
(a) A green lamp or green flag moved Move away from the signal

slowly up and down

A green lamp or green flag waved from | Move towards the
side to side across the body signal

(b)

(© Display red light or red flag Stop

(vi) when during cautious driving or shunting, the speed of a train is to be reduced, the
hand signal for movement shall be given at a slower and slower rate and when a stop
is required, a STOP signal shall be given;

(vii)  each station control room shall have at least one hand lamp capable of displaying
red, green and white aspects, one red and one green flag readily accessible and in
working order and each Station Controller shall be conversant with their location and
their proper use;

(viii)  each authorised person involved in the shunting of work trains, the operation of work
trains at a maintenance site and the operation of work trains within an engineer’s
possession, shall carry a hand lamp capable of displaying red, green and white
aspects in working order and shall be conversant with its proper use and in addition,
he shall also carry a red flag and a green flag.

Virtual signal—

These are not physical signals but locations on line. These are used as an intermediate entry
or exit location or as name given, in the yard or line layout and displayed on interlocking
and ATS monitors. These may be used where required for dividing routes between two
fixed signals. This signal controls trains with ATP to enable shorter movements.

Provision of signals —

()

(2)

©)

(4)

Fixed signals shall be provided on running lines at the approach to all points and crossings
of interlocked areas and located in such a way that trains stop at a safe distance from any
fouling movement or location.

All depot tracks and any other tracks not equipped with ATP shall be controlled by fixed
signals for both entry to and exit from the main line.

All single ended tracks shall be provided with at least one permanent red aspect light to
indicate the point beyond which train shall not proceed.

Stopping markers shall be providedfor all platforms to indicate where a train of a given
length shall stop for the convenient detraining and entraining of passengers:

Provided that where trains of varying lengths operate, separate markers shall be provided
for trains of each potential lengthand for bi-directional running.

Working of signals and points —

1)

Control of signals and points shall be from a route setting panel or work-station, and
complete routes, points and signals, shall be cleared by a single set of operations under
normal conditions.
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#)) Any failure of vital equipments shall cause the signalling system to display the most
restrictive indication.

(3) Any route which has been cleared for a train shall not be cancelled until it is cleared by the
train entering the route except: —

@ in case of emergency; and

(b) in case where operating conditions require that an alternate route be cleared and in
this case, the alternative route shall not be made available for clearance until the
pre-set time, defined under special instructions, has elapsed from the time the
original route was cancelled.

4) In conditions of failure of route setting controls, points can be set individually from OCC,
station control room or locally, as may be necessary.
20. Control of signalling —
1)

(1) Main line signalling is controlled from theOCC and operates normally under
automatic control with routes being set and train intervals regulated by computer
control;

(i) signalling system shall permit more than one train at a time in one tunnel
ventilation section.However signalling system can restrict one train in one tunnel
ventilation section as per special instructions. The Traffic Controller can also
restrict to one train only in one tunnel ventilation section if required;

(iii)  the Traffic Controller, if required, may hand over control of the signals of a specific
station to the Station Controller and a local control panel or work-station shall be
provided at the station for this purpose;

(iv) in case of complete failure of control from the OCC, the entire control may be
transferred to a standby backup control centre, if provided at an alternate location,
which may be at separate locations for traffic control and control of traction power;

(V) the Traffic Controller shall have control of all routes onand to the main line as
specified in special instructions;

(vi)  train movement shall normally be under computer control but the Traffic Controller
has the capability of setting routes manually and of setting at individual points, if
necessary.

2 Safety Communication —

(i)

(i)

(iii)

all communication between the OCC and Train Operators, Station Controller,
maintenance staff of electrical, rolling stock, signal and telecommunication and
track structures department and other pertaining to movement of trains shall be
recorded with time stamping, and preserved for incident analysis and training and
the mode of preservations and its duration shall be as specified in special
instructions;

the authorised person shall initiate and acknowledge radio messages in a manner
that ensures establishment of communication only between intended parties;

messages affecting train movements shall be addressed by the Traffic Controller to
only one train at a time:

Provided that in an emergency, a blanket message may be sent by the Traffic
Controller to all trains in or approaching a particular area, which must be
acknowledged individually by all concerned Train Operators:

Provided further that in an emergency, such message may be given by the Station
Controller, if authorised by the Traffic Controller in this behalf.
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@)

(4)

(®)

Running Lines —

(i)

(i)

(i)

(iv)

(v)

(vi)

(vii)

(i)

(i)

(i)

(ii)

(i)

(iv)

v)

(vi)

the signalling system on the running line shall be an ATPSystem.

in case the speed which permits a train running on the ATP to stop under normal
braking within a limit of safety is exceeded, and the Train Operator fails to take
corrective action on the alarm generated, an irrevocable emergency brake shall
automatically apply which ensures that the train does not proceed beyond the safe
limit;

normal operation of the train running on the ATP is monitored from indication on
the Train Operator’s console and each main running line is duly signalled for
operation;

certain lines are equipped for ATO with provision for the Train Operator to assume
manual control of the train if required;

in the event of failure of the automatic train operation equipment and on lines not
S0 equipped, Train Operators shall control their train upto the speed indicated on
the console;

where no cab signal is available, but target and current running speed from on
board ATP system are available or displayed on TCMS or TIMS, the Train
Operator shall proceed under the ATP not exceeding the speed shown on the
TCMS or TIMS else movement of train shall be restricted to a maximum speed of
twenty-five kilometres per hour in non ATP or as per special instructions;

fixed signals are be provided at approach to all points and crossings of the
interlocked area and certain other locations.

Station Controller’s control panel or work-station shall have the capability of
setting routes within the area of control and of setting individual points when
necessary;

on each platform and station control room, there shall be emergency stop plunger,
which when operated shall cause any approaching train to stop before it enters the
platform. In this situation any train entering, stationary or leaving the platformon
ATP shall experience a full irrevocable emergency brake application.

The depot tracks may not be equipped with full complement of ATP and trains
shall be automatically restricted to a maximum speed of twenty five kilometres per
hour and the Train Operator may further restrict the speed of the train in the depot
lines to a lower value as specified in special instructions;

movements within depots shall be controlled by fixed colour light signals or
position light type signals;

control of movements within the depot shall be exercised by a depot controller
from a control panel or work-station located within the depot or at some other
suitable location;

the depot controller shall use a control panel or work-station for setting and
clearing of routes within the depot;

instructions to Train Operators as to which siding they shall drive or give
permission to depart may be given by a train radio on a dedicated depot channel
distinct from that used by the OCC,;

a verbal instruction, except in UTO or DTO or ATP mode and proceed indication
from the fixed signals, where provided shall be received before a train moves into a
depot from the main-line;
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21.

(vii)

(6)
(i)

(i)

(iii)

()
(i)

(i)

(i)

(iv)

(v)

both verbal instruction, except in UTO or DTO or ATP mode and proceed
indication from the fixed signals, where provided, shall be received before a train
moves into mainline from a depot.

Local operation of points on running lines as and when required may only be
undertaken by a Station Controller with the permission of the Traffic Controller.
Such transfer of control should be acknowledged by the Station Controller before
the local control can be activated;

the crank handle used to manually operate the points is interlocked through a key
which, when released by the Station Controller, shall inhibit setting of routes over
the points concerned;

some points in depots may be trailable. In the event of a route failure they need to
be correctly set before a movement is authorised over them in the trailing direction.
The non-trailable points shall be protected by fixed signals or stop board. Backing
of trains over trailable points is strictly prohibited except under special instructions.

Where some lines of the network are equipped with the ATO, theTrain Operator
shall close the train doors and start the train from a station and monitor its
functioning;

all passenger trains shall be equipped with ATP equipment and can be driven
manually under the control of the ATP system.

in case ATP information is not available from the track side equipment, the train
can be driven with Traffic Controller’s permission in “Run On Sight” mode, or in
“Restricted Manual” Mode, where the train is not equipped with Run On Sight
mode, in which the on board ATP equipment restricts the speed of the train to
twenty-five kilometer per hour and when the ATP information is again available
from the track, the mode automatically upgrades to coded manual;

in case the ATP is not available from the track or loco or cab side equipment due to
fault or otherwise, the train may be driven with Traffic Controller’s permission in
‘Restricted Manual’ mode and in this mode, the on board ATP equipment restricts
the speed of the train to twenty-five Kilometres per hour, this mode shall be used in
depots and exceptionally on running lines when authorised by the Traffic
Controller;

in case the on board ATP equipment is defective, the train may be driven in high
speed cut out mode, where available, or low speed cut out mode, as authorised by
the Traffic Controller and when so authorised, the Train Operator may open and
operate a sealed switch and drive the train without ATP and in this mode the Train
Operator shall limit the speed of the train to forty kilometres per hour in high speed
cut out mode, where available, and twenty five kilometres per hour in low speed
cut out mode and also be responsible for safe movement of the train.

Train detained on Line —

@ In case a train operating under the ATO or cab signals comes to a stop on a running line
and does not receive a proceed code within sixty seconds, the Train Operator shall inform
the Traffic Controller by the radio and ask for instructions.

) The Traffic Controller shall check his indications and if he is satisfied that there is no train
ahead, he may instruct the Train Operator to proceed in ROSMode or RM Maode, as the
case may be, exercising utmost vigilance so that he may stop short of any obstruction.

3) In case, after travelling some distance, a proceed indication is received by the train, the
train shall automatically upgrade to the Coded Manual Mode of control and the Train
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22.

(4)

®)

(6)

Y]

(®)

9)

(10)

Operator shall again inform the Traffic Controller. If the train is fitted with ATO, the AM
of the control may be selected.

In case the cause of the problem is confirmed as a track side equipment malfunction, the
Traffic Controller may instruct subsequent trains without waiting for the Train Operator to
seek instructions, provided the preceding train has passed through the affected section and
reported resumption of Coded Manual Mode.

A train operating without receipt of proceed code shall stop at fixed signals irrespective of
their aspect, and the Train Operator shall contact the Traffic Controller by the radio and ask
for instructions.

In case a train operating under the authority of line side signals only, stops at a fixed signal
at danger and it does not clear within sixty seconds, the Train Operator shall inform to the
Traffic Controller by radio and ask for instructions.

The Traffic Controller shall consult the concerned Station Controller in control of the
signalling and decide whether or not the train may proceed.

In case there are no points in the route ahead, the Traffic Controller may instruct the Train
Operator to proceed as far as the next fixed signal at a reduced speed, not more than
twenty-five kilometres per hour, such that he can stop short of any obstructions and if after
travelling some distance, a proceed indication is received by the train running on RM
Mode, or ROS Mode, the train shall automatically upgrade to the Coded Manual Mode of
control, where provided, and the Train Operator shall again inform the Traffic Controller;
and if the train is fitted with ATO, AM of the control may be selected.

In case there are points in the route, the Traffic Controller and the Station Controller shall
examine the indication of the points and if indications at the station and the OCC agree that
all points are set correctly and locked, the Traffic Controller may instruct the Train
Operator to proceed as far as the next fixed signal at a reduced speed, such that he can stop
short of any obstruction and if after travelling some distance, a proceed indication is
received by the train running on RM Mode or ROS Mode, as applicable, the train shall
automatically upgrade to the Coded Manual Mode of control, where provided, and the
Train Operator shall again inform the Traffic Controller; and if the train is fitted with ATO,
AM of the control may be selected.

In case points are not indicated as set and locked, the Traffic Controller shall instruct the
Station Controller to examine the concerned points. If they are lying in the incorrect
position, he shall manually set the points from the station control room with the crank
handle interlocked through a key which, when released, shall inhibit setting of routes over
the points concerned, and the points shall be secured with a clamp and padlocked and the
train instructed by hand signal to proceed.

Absence of cab signalling —

@)
O]

@)

(4)

Failure of the ATP shall initiate an irrevocable emergency brake application.

The Train Operator shall report the occurrence to the Traffic Controller and seek
instructions.

The Traffic Controller shall verify as far as practicable from indications on his control
panel or work station that the problem is not caused by a track side fault or another train
and if no cause is apparent, he shall instruct the Train Operator to select the RM Mode or
ROSMode and try to move ahead exercising utmost vigilance so that he may stop short of
any obstruction.

In case the train still does not move, the Traffic Controller shall authorise the Train
Operator to operate the cut out switch and to proceed in cut out mode of control upto a
suitable station, so as to detrain the passengers and withdraw the train as per special
instructions. During the cut out mode of control, the Train Operator shall exercise utmost
vigilance so that he is able to stop short of any obstruction.
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23.

24.

Failure of fixed signals —

M

O]

In case a Train operator observes that a fixed signal is displaying:

a) no aspect (is blank); or
b) multiple aspects; or
c) flickering of aspects,

then the signal should be treated as ON (Red) in case train is not running under the
authority of cab signals and Train Operator shall stop his train and seek instructions from
Traffic Controller by radio. However, trains running under the authority of cab signal may
still pass the signal.

In case a train not running under the authority of cab signals stops at signal under sub-rule
(1), then all concerned staff shall follow provisions of sub-rules (6) to (10) of rule 21 and
sub-rules (1) to (4) of rule 22.

Failure of route setting —

@)

2

®)

(4)

®)

(6)

In case a route through an interlocked area cannot be set automatically or by manual
control from the OCC, the control of the area shall be transferred to the local station control
room.

In case the route cannot be set, the Traffic Controller shall instruct the Train Operator to
secure his train and wait for instructions.

The Traffic Controller and the Station Controller shall examine the indications for the
points and if indications at the station and at the OCC agree that all points are set and
lockedcorrectly and blocked as per special instructions, the Traffic Controller may instruct
the Train Operator to select ROS mode or RM Mode, as the case may be, and proceed at
reduced speed such that he can stop short of any obstruction. Once cab signals show a
proceed indication, Coded Manual Mode shall be resumed; and if the train is equipped with
ATO, then AM may be resumed.

In case any point indication is missing or shows the points set for the wrong direction, or
there is a discrepancy between the indications at the station and in OCC, the Station
Controller shall examine the position of the points himself. If they are lying in the wrong
direction, he shall manually set the points with the crank handle from the station control
room and the points shall be secured with a clamp and padlock and the train instructed by
hand signal to proceed and if after travelling some distance, a proceed indication is
received by the train running on RM Mode or ROS Mode, the train shall automatically
upgrade to the Coded Manual Mode of control, where provided and the Train Operator
shall inform the Traffic Controller. If the train is fitted with ATO, AM of the control may
be resumed.

The Station Controller, after examining the position of the points under sub-rule (4), shall
then return to the station and report to the Traffic Controller that the route remains secured
and any subsequent train may be instructed by radio to proceed.

In the depot, the depot controller may instruct the Train Operator by radio to proceed if—

@ point indications for all points in the route show the points as set and locked in the
correct position;

(b) In case points, for which indications are not available, have to be traversed, the
depot controller shall ensure that the points are set manually and secured in correct
position with the clamp and padlock before authorising the train to proceed.
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CHAPTER IV
SPEED AND WORKING OF TRAINS
25. General —
QD No person shall drive a train unless he is in possession of a valid certificate of competency

)

3.

and medical fitness.

No Train Operatorshall be booked to work a train until he has learnt the road and signed a
certificate that he is fully acquainted with it and for this purpose, he shall be booked for
minimum three round trips including one trip during night before being put to work the
train independently.

(i) A Train Operator who has not worked on a section for three months or more should
be givenroadlearning trips to refresh his knowledge as under:

DURATIONOF ABSENCE NUMBER OF ROADLEARNING TRIPS

3-6 months 1 round trip

Over 6 months 3 round trips

(i) An ETO who has not worked on a section for two years or more should be given
road learning trips to refresh his knowledge as under:

DURATIONOF ABSENCE NUMBER OF ROADLEARNING TRIPS

2-3 years 1 round trip

Over 3 years 3 round trips

(4)

(%)

(6)

(7)

(8)

(9)

No train shall be driven on a running line from the rear cab except —

@) a locomotive working within an engineer’s possession under the control of hand
signals;

(b) in exceptional circumstances, when authorised by an official not below the grade of
Traffic Controller,a look out shall be positioned in such cases at the leading end with
the capacity to apply the emergency brake, and the speed of the train shall not exceed
ten kilometre per hour in such cases.

In the depot, the train shall always be driven from the leading cab in the direction of travel
or otherwise the Train Operator in the rear cab shall be instructed by cab to cab telephone by
a second qualified Train Operator in the leading end cab.

In the depot, where a part consist or damaged train cannot be driven from the leading end, a
look out shall be posted at the leading end, the Train Operator shall have the means of
sounding an audible warning and, if practicable, the means of applying the emergency brake.

Each train while manned shall show two white lights to the front and two red lights to the
rear in the direction of travel.

A stationary train on a running line shall be secured and shall show two red lights at each
end of the train.

A train stabled in a depot or siding shall show at least one red light at each end at a double
ended siding and at the outermost end in the dead end siding.
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26.

217.

28.

Service Regularity —

)

O]

®)

(4)

®)

(6)

Every effort shall be made by OCC Staff, station staff and train staff to ensure that
scheduled intervals between trains are maintained.

the Traffic Controller shall be responsible for maintaining the services at the scheduled
level as far as practicable and for restoring the train services following a delay or
disruption;

the Traffic Controller at the OCC may adjust the timetable and may intervene manually to
set and clear routes if the timetable needs to be varied or in the event of a major disruption;

each Train Operator shall start his train from terminal station as soon as he gets the
departure order indication.

the Train Operator shall start his train from intermediate station at the time indicated by the
departure order indication.

the Train Operator shall follow any instruction from the Traffic Controller which varies the
scheduled timings of his train.

Speed of trains —

M)

2
®)

(4)

®)

(6)

(")

(8)

Every train shall run on the line of the metro railway within the limits of speed as specified
in the approved special instructions.

The speed of the trains in AM shall be automatically controlled by the CATC system.

In Coded Manual mode, the Train Operator shall regulate the speed of trains according to
the cab signals, the maximum permissible speed shall not be exceeded and the speed of the
train shall be such that it can be stopped within the distance indicated, as being the limit of
safety, and the failure to do so shall result in irrevocable application of emergency brakes
which shall be viewed as a failure on the part of the Train Operator.

In RM mode or ROS Mode, as the case may be, the maximum speed of the trains shall
automatically be regulated to twenty-five kilometre per hour and the Train Operator shall
further restrict the speed as required by special instructions.

In Cut out mode, the speed of train shall be manually regulated by the Train Operator as
required and the power to the train propulsion system shall be cut off above twenty-five
kilometre per hour in case of low speed cut out mode and, forty kilometre per hour in case
of high speed cut out mode, where provided, and the Train Operator shall further restrict
the speed as required by special instructions.

The maximum train speed when passing through a station platform shall be as per the
approved special instructions, and in case, it is not possible to close any platform screen
door or platform edge door, where provided, while receiving, dispatching or passing any
train, the speed of the train shall be restricted to twenty kilometre per hour and an audible
warning shall be sounded while entering or leaving the platform.

The maximum speed of trains in shunting shall not exceed the speed limit as prescribed in
the approved special instructions in case of main line, and special instructions on other
lines.

The speed of train in condition of poor visibility while operating in RM Mode or ROS
Mode or Cut Out Mode shall be governed by special instructions.

Caution Order —Whenever in consequence of the track or traction power equipment being under
repair or for any other reason special precautions are necessary, a caution order detailing the
kilometres between which such precautions are necessary, the reason for taking such precautions
and the speed at which the train shall travel shall be handed over to the Train Operator at the
stopping station short of the place where such precautions are necessary or at such other stations or
work place and in such a manner as specified under special instructions and in addition, the Traffic
Controller and the Station Controller shall ensure that the caution order for speed restriction has
been suitably incorporated in the CATC system.
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29. Train Staffing —
@ Each train shall be manned by only one Train Operator.

) No person shall be allowed to travel in the Train Operator’s cab except a cab authorised
trainee or apprentice Train Operator, a driving inspector and other authorised person as
laid down in special instructions.

() Each Train Operator shall, at all times when on duty, be in possession of—

(@)  a Train Operator’s handbook containing these rules and the relevant operating and
troubleshooting procedures for the train;

(b)  two pairs of such spectacles he is required to wear under medical advice;
(c)  atri-colour torch or hand lamp capable of showing red, green and white aspects;
(d) first aid kit.

4) Each Train Operator when reporting for duty shall examine any notice issued for his
guidance and in particular those which require special attention on the specific day and
line.

5) The Train Operatorshall undergo breathalyser test at the time of sign-on and sign-off.

(6) The Train Operatorshall check continuity and adequacy of brake power and air pressure or

pneumatic pressure before taking the train out of depot and conduct brake power feel test
at the first available opportunity.

@) In the event of a Train Operatorbecoming incapacitated while driving a train, he shall, if
capable, inform the Traffic Controllerwho shall inform the Station Controllerat the next
station.

0] In case the train is under ATO control, it shall arrive at the next station under
automatic control and the Train Operator may be relieved at that station for
medical attention.

(ii)  The Station Controller, having valid competency certificate, may work as Train
Operator till such time as another Train Operator is made available and the senior
most authorised person qualified in the duties of the Station Controller, shall be
in-charge of the station during the absence of the Station Controller.

(iii)  In case the train is under manual control, it may get stopped between stations and
in this case, the Station Controller at the station in rear of the train shall board the
following train, Traffic Controller shallinstruct the Train Operator to select RM
modeor Cut out mode and proceed to the rear of the stalled train.

(iv)  After reaching the rear of the stalled train, theTrain Operator shall close down his
driving position, secure the train and leave it in that condition until further
instructions from the Traffic Controller.

(v)  The Station Controller shall then board the stalled train, go to the leading cab and
drive the train to the next station where the Train Operator may be relieved for
medical attention and on arrival at the next station, the Traffic Controller shall be
informed that the following train may now be authorised to resume the normal
working.

(vi) The Station Controller shall continue to drive the train until such time when
another Train Operator shall be made available. Once relieved by Train Operator,
the Station Controller shall return to his station as speedily as practicable.

(vii) Alternatively, the Traffic Controller may arrange to provide a rescue Train
Operator from the leading direction train, if necessary, as specifiedin special
instructions.

30. Train defects —

@ No train with defective safety equipments, cab signalling, leading cab controls, interior
lighting, ventilation, brakes or doors shall remain in passenger service, and it shall be
removed from service at the earliest opportunity.



[¢TT [1—=vE 3(i)] T T TSI © T 93

O]

®)

(4)

®)

(6)

()

®)

9)

(10)

In case traction power is lost on any one bogie, the train need not be withdrawn from
service, if power is lost on more than one bogie and the reduction in speed causes delay to
following trains, the passengers shall be detrained at the station and the train worked
empty, otherwise, the train may remain in passenger service until it can be replaced by a
serviceable train.

In the event of a mechanical defect in the traction motor or drive which causes the axle to
lock, the train shall be stopped immediately and shall not be moved until clearance has
been given by a rolling stock supervisor through rolling stock controller.

In case a Train Operatordiscovers that the train cannot be driven or braked from the leading
end cab, passengers shall be detrained as per the provisions referred in sub-rules (5) and

(6).

Such an occurrence which may usually happen at a station and a terminal in which case the
passengers shall be discharged at the station and dispatch the train to the depot, the Station
Controller shall board the train and act as look out in the leading cab while the Train
Operator drives from the rear cab in Cut Out mode. Information on signals and cleared
routes shall be passed by cab to cab telephone and train speed restricted to a maximum of
ten kilometres per hour.

In the unlikely event that the defect causes a train to stop between stations, the Traffic
Controller shall arrange another Train Operator or if necessary a Station Controller
competent to drive the train to reach the failed train and drive the train from rear cab in Cut
Out modewith leading cab Train Operator acting as look out and the information on signals
and cleared routes shall be passed by cab to cab telephone or radio and train speed
restricted to a maximum of ten kilometres per hour. Alternatively, the failed train can be
rescued by assisting train or shunting vehicle as per rule 50.

Upon failure of any train control system, which shall be indicated on the TCMS or TIMS,
theTrain Operator shall bring the train to a complete stop, if the train can still be operated
by applying suitable isolations in the train control system, the Train Operator shall consult
theTraffic Controller and seek further instructions, in consultation with rolling stock
controller;

whensuch failure renders the train inoperative even by applying appropriate isolations in
the TCMS or TIMS, the Train Operator shall inform the Traffic Controllerthat his train is
stalled and requires assistance to move and in this case the train shall be dealt with in
accordance with rule 50.

Failure of brakes to apply or to release shall be indicated on TCMS or TIMS and in case of
failure of brakes to apply in one bogie, the train may be allowed to work with or without
any speed restriction as per special instructions. Any such failure of brake to apply or to
release shall be advised to Traffic Controller by the Train Operator. Whenever failure of
brake to apply in terms of bogie count is such that one more bogie failure affects designed
brake effort,thetrain shall be withdrawn at the end of the trip as per special instructions.
However, in no case the train should be moved without release of all the brakes.

0] In case doors on a train are not closed, the train shall not start from a station;

(i) in case doors cannot be closed by command or manually or there is no obviously
open door and the “Doors Closed” indication is still not received, the train shall be
worked as per special instructions;

(iii)  in case some doors of train do not open at stations but after closing the doors, all
doors are indicated as closed, the train may remain in passenger service, and
necessary announcement shall be made in the train and on the stations to inform the
passengers;
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(iv)

(11)

(12)
(i)

(i)

3L
(1)

)

(i)
(ii)
(iii)
(iv)
(v)
(vi)
(vii)
(viii)
(ix)

3)
(4)
32.
1)

)

)

in peak period, the extended dwell times at stations, that could result from some doors not opening,
may make it desirable for the train to be withdrawn from service to avoid delaying the following
trains.

Failure of an air conditioning unit shall be indicated on the TCMS or TIMS panel and although it
has no effect on the safe operation of the train, the Train Operator shall report such failure to OCC,
so that rake receives prompt attention to relieve hardship to passengers.

Failure of main car lighting on one or two cars shall be reported by the Train Operator to the OCC
and the train may continue in passenger service to the end of its trip, provided the emergency
lighting is working satisfactorily and at the terminal it shall be withdrawn from service or replaced
by a good train;

in case all main train lightings fail or main lighting and emergency lighting both fail, on the same
car, passengers shall be detrained at the next station and the rake withdrawn from service.

Examination of trains —

Each train shall be examined by a competent person from the respective department before being
offered for passenger service.

The examination shall ensure that all functions of the train are working correctly and in particular
safety devices, such as:

cab signalling;

safety brake circuits;

train radio communication;

head and tail lights;

display panel of TCMS or TIMS,

brake gears;

isolating cock ties intact;

miniature circuit breaker and safety switch seals intact; and

any other item including the periodicity of item (vii) and (viii) above shall be asspecified under
special instructions.

The competent staff shall sign a certificate of safety test indicating duration of its validity, which
shall remain in the leading cab in the direction of departure.

The Train Operator who runs the train from any stabling locationshall check that the certificate is
upto date and currently valid before moving the train and he shall also check the head lights, the tail
lights, the marker lights and the speedometer of the train.

Duties of a Train Operator —

The Train Operator shall pay immediate attention and obey every signal and shall always be vigilant
and cautious and keep a sharp look out.

When a Train Operator, not working under Coded manual mode, approaches a fixed signal at ‘on’
or in ‘defective’ position, he shall not pass a fixed signal that refers to his train, unless after bringing
his train to a stop, he is either given a written authority by the Station Controller to proceed past
such signal or is authorised by the Traffic Controller on train radio in accordance with special
instructions.

The Train Operator shall not operate the train at higher than the maximum authorised speed.

4) The Train Operator shall be alert for changing rail conditions, and shall exercise extra care
when operating in areas which may be affected by grease, oil, water or other substance,
which could cause running rails to become slippery and shall adjust the train speed
accordingly.
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(6)

Y]

®)

©)

(10)

(11)

(12)

(13)

(14)

When closing the train doors, the Train Operator shall observe the platform end as far as
practicable and prevent the closing doors from striking boarding passengers.

In case the doors are obstructed or the ‘doors closed’ indication is not received, the Train
Operator shall reopen the doors and close them again.

In trains operating under AM, the Train Operator shall start the train after closing the doors
and further progress to the next station and the opening of doors there takes place
automatically, unless manual opening of doors is selected.

In trains not operating under AM, the Train Operator shall drive the train, observing and
obeying cab signals, to the next station and shall stop the train at the appropriate stopping
mark, and the doors of the train and platform screen doors, where provided shall not be
opened until the train has come to a complete stop. The platform screen doors, where
provided, can be opened simultaneously along with the train door open command or
manually from the local panel provided near the cab on the platform.

In case a train stops short of its proper stopping place, even in AM, the Train Operator shall
manually drive the train to its proper stopping place, and the doors of the train shall not be
opened until the train has come to a complete stop and the platform screen doors where
provided, can be opened manually from the local panel provided near the cab on the
platform.

In case a train stops beyond its normal stopping place but with the doors still on the
platform, the Train Operator shall contact the Traffic Controller to take his permission for
reversing so as to align the train at proper stopping place andthe doors may be opened
manually and passengers allowed to alight and/or board.

In case the train stops beyond the end of the platform, the Train Operator shall seek
instruction from the Traffic Controller and if the Traffic Controller can prevent the
following train from approaching the platform by using the signalling controls, he may do
so and then authorise the train at the platform to reverse until all doors are at the platform
and train is correctly positioned at stopping place. Otherwise, an announcement shall be
made to the passengers and the train may proceed to the next station without opening the
doors, and if the train is the last train of the day, the train may be reversed on instructions
of the Traffic Controller and stopped at the normal stopping place. If the train cannot be
reversed, then the passengers may be allowed to disembark from the train by opening
selected doors of the train by the exterior emergency doors control.

(i)  Incase a passenger emergency alarm is operated in the train, the Train Operator shall
try to establish voice communication with the location by intercom or public address
and he shall try to establish the reason for the operation of alarm but, unless there is a
clear and immediate danger to the train and its passengers, he shall continue to the
next station before taking any action;

(if) the Train Operator shall inform on radio the Traffic Controller in the OCCand
Station Controller of the station at which the train stops about operation of the
passenger emergency alarm;

(iii) in case of no passenger response for operated emergency alarm, the Train Operator
can reset passenger emergency alarm with the approval of theTraffic Controller.

In case of poor visibility, rendering the sighting of signals difficult, the Train Operator shall
advise the Traffic Controller and proceed in accordance with special instructions.

Where the train is driven manually in other than Coded Manual mode, the Train Operator
shall ensure that the doors on the platform side only are opened for boarding and/or
alighting the passengers.

33. Locomotives, work trains and maintenance vehicles —

)

Locomotives, work trains, and self—propelled maintenance vehicles equipped with ATP
equipment shall be worked as per rules of operation for passenger trains.
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®)

(4)

©)

(6)

Y]

®)

©)

(10)

The operator of a self-propelled maintenance vehicle which is permitted to operate on
running lines shall hold a certificate of competency as a Train Operator or to be
accompanied by a person holding certificate of competency and in the latter case, the
person holding the certificate of competency is responsible for the observance of these
rules in respect of the operation of the vehicle.

Before departing from the depot, or from a work site where the train has been uncoupled,
the Train Operator of the leading locomotive shall-

@ ensure that the train is fully coupled;
(b) carry out a continuity test of the pneumatic brake; and
(c) verify that all handbrakes have been released.

Subject to sub-rule (2), the Train Operator of a locomotive, work train or self-propelled
maintenance vehicles, shall possess at all times, when on duty—

@) a tri-colour torch capable of showing a red, green and white aspect; and
(b) any special notice relating to the working of work trains.

Any unpowered vehicles stationed on a siding or on the running line shall be secured by the
application of sufficient number of handbrakes unless coupled to a locomotive.

Any such vehicle or group of vehicles shall have a lamp attached to an outermost vehicle
displaying a red aspect in the direction of approaching trains and on a running line such
lamps shall be placed at both the ends of the vehicle or group of vehicles.

Any self-propelled maintenance vehicle which is not fitted with ATP equipment shall be
taken on running line only if, —

@ during revenue service period, it is coupled to a locomotive or other vehicle which
iS so equipped and driven at such speed as specified in special instructions; or

(b) during revenue service period, it is working within the limits of engineer’s
possession; or

(c) during non-revenue service period, it is running on line of sight method at a speed
in accordance with special instructions.

Shunting of vehicles to make or break work train shall only take place as per special
instructions.

The maximum speed of vehicles, not equipped with ATP control, shall be limited in
accordance with approved special instructions.

Fly shunting of any vehicle is expressly prohibited at any time.

Note: In this rule, a “fly shunt” is made when two vehicles are sent forward unattached either together or
one immediately after the other and placed on different lines necessitating the points being reversed after
the passage of the leading vehicle.

CHAPTER V
PLATFORM DOORS
34. Kinds of platform doors — Platform doors where provided, shall be of the following types,
namely :—

@ Platform Screen Doors—these doors are powered doors located along the platform at the
platform edge throughout the passenger area with door locations corresponding to the train
car passenger door locations;

(b) Platform Edge Doors—these are powered doors located along the platform at the platform
edge normally used for baggage;

(c) Manual Secondary Doors—these are manual doors located at one end of platform or both

ends of platform to provide access between platform and the trackside;
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35.

36.

(d)

(€)

()

Emergency Escape Doors—these doors are generally located around Platform Screen
Doors of leading and trailing passenger cars and are meant for use in emergency situations;

Fixed Panel—platform length sections, not provided with any of the doors mentioned
aboveviz Platform Screen Doors or Platform Edge Doors or Emergency Escape Doors or
Manual Secondary Doors, are provided with fixed screens called Fixed Panel.

All the above doors and panels may be full height or half height as required.

Normal working of doors —

@

O]

®)

Platform Screen Door —

() Opening or closing of the Platform Screen Doors shall be after receipt of the
DOORS OPEN or DOORS CLOSE command signals from the signalling link, or
any other suitable arrangement;

(i) signalling link or any other suitable arrangement enables automatic operation of the
Platform Screen Doors only when the train stops within £500mm or the defined
limit, as the case may be, of its normal stopping position. In the event of a train
stopping outside this limit, the train may be driven in ATP, ROS, RM or cut-out
mode under Train Operator’scontrol, if necessary, to reposition it, and allow
normal operation of the Platform Screen Doors when correctly positioned in
accordance with sub-rules (8), (9), (10) and (11) of rule 32.

Platform Edge Door — Opening or closing of the Platform Edge Doorwhere provided shall
be by an authorised person, after receipt of indication of the DOORS OPEN or DOORS
CLOSE command signals.

Manual Secondary Door — The Manual Secondary Door may be opened from the platform
side by using a special maintenance staff key.

Abnormal working and emergency usages of doors —

@)

O]

Platform Screen Door —

(1 In case any Platform Screen Door does not open automatically due to any failure,
the train passenger can go to the platform after opening the Platform Screen Door
by using the manual release handle located on the track side of the door;

(i) in case the Platform Screen Door does not open or close automatically after train
doors opening or closing, then, the Train Operator or an authorised person may
open or close all Platform Screen Doors using a local control panel located at the
platform with the help of staff special key;

(iii)  maintenance staff can open or close each individual Platform Screen Door from
platform side using staff special key, if needed,;

(iv) any defective Platform Screen Door may be isolated by using staff special key, if
needed,;

(v) in case it is not possible to close any Platform Screen Door,the speed of all trains
entering the station, leaving the station or passing through the station shall be
restricted to a maximum speed of twenty kilometres per hour and in addition, an
audible warning shall be sounded by all trains while entering the station and further
necessary precautions may be taken as per special instructions.

Platform Edge Door —

(1) In case Platform Edge Door local panel does not receive indication of the doors
open or doors close command signals from the signalling link or from any other
suitable arrangement, then the Train Operator or authorised person can provide this
indication to local panel by using Platform Screen Door local panel with the help of
staff special key and after receiving open or close indication, the authorised person
can open or close the Platform Edge Doors;
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37.

(i) authorised person can open or close each individual Platform Edge Door using staff
special key, if needed,;

(iii)  any defective Platform Edge Door may be isolated by using staff special key, if
needed;

(iv) in case it is not possible to close any Platform Edge Door, the speed of all trains
entering the station, leaving the station or passing through the station shall be
restricted to a maximum speed of twenty kilometres per hour and in addition, an
audible warning shall be sounded by all trains while entering the station.

3) Manual Secondary Door —

(1 In case of emergency evacuation from trackside, the Manual Secondary Door may
be opened from the trackside by using a push bar;

(i) the door shall be designed to swing open and be held at an open position of 90° and
the door shall automatically revert to closed and locked position safely if it is left
open at less than 90° without need for staff intervention.

4) Emergency Escape Door —

(i In case train does not stop at the correct position and the opened train doors are not
in front of Platform Screen Doors or under other specified conditions provided in
special instructions, the passengers from the train can detrain to the platform after
opening the emergency escape door by pressing the emergency push bar located on
the track side of the emergency escape door;

(i) the door shall be designed to swing open and be held at an open position of 90° and
the door shall automatically revert to closed and locked position safely if it is left
open at less than 90° without need for staff intervention.

5) Any door which has been manually released from track or platform side shall then be
subjected to a gentle reclosing force, against which it can be pushed or held open, which
shall ensure that the door returns safely to the closed and locked position afterwards,
without need for staff intervention.

Indications —
@ Door open indicator —

(@) when Platform Screen Door or Platform Edge Door is under opening and closing
process, the door opening indicator flashes and chime is activated:;

(b) when Platform Screen Door or Platform Edge Door is under fully opened position,
the door opening indicator is illuminated and chime is deactivated;

(© when Platform Screen Door or Platform Edge Door is under closed and locked
position, the door opening indicator is extinguished and chime is deactivated.

) Indicators near the Manual Secondary Door or Emergency Escape Door— One each light
emitting diode or other suitable indicator is provided near each Manual Secondary Door or
Emergency Escape Door leaf to give closed and locked indications, respectively.

3 Obstruction detection —

@ Sensors are provided to detect any person trapped between train door and Platform
Screen Door at station with curved platform. When all Platform Screen Doors and
Platform Edge Doors are closed by the Train Operator, the sensors shall check and
give following indications on Platform Screen Door local panel at both headwall
and tailwall:

Q) nobody trapped — Green; and

(i) somebody trapped — Red flashing, unless sensors detect all doors clear,
Platform Screen door system shall not give clearance for train departure;
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38.

39.

(b) in case of detection of an obstruction in between two leaves of a Platform Screen
Door resulting in non closure of such door, the door makes further attempts to close
automatically, if the obstacle is removed in these attempts Platform Screen door
closes again, if obstacle is still present, then the Platform Screen door stops in
unlocked position and is free to be pushed back by hand and once the obstruction
disappears, theTrain Operatorcan open and close the doors again and if the problem
persists, then, station staff shall attend the affected door.

CHAPTER VI
CONTROL AND WORKING OF STATIONS

Class of stations —

The stations in metro railway are classified as under-

(@)
(b)
(©)

(d)

terminal stations; or
inter—locked stations having points and crossings, fixed signals and siding, or

other intermediate stations not having points and crossings (with or without fixed signals);
or

any other class as specified in the special instructions

Responsibilities of Station Controller —

Every Station Controller shall —

(i)
(ii)

(iii)

(iv)

(v)
(vi)

(vii)

(viii)

(ix)

(x)
(xi)
(xii)
(xiii)

open the station at least ten minutes before the scheduled time of the first train;

carry out inspection of the station premises at the start of his duty period recording any
defects or irregularities and reporting the same to authorities concerned including the OCC
for prompt rectification;

be responsible for the supervision of the passenger flow, and the provisions of adequate
barriers and escalator services, ensuring that all staff renders prompt assistance to
passengers;

be responsible for reporting any defect and failure of any equipment on the station to the
appropriate maintenance department;

be responsible for handling any emergent situations and public announcements;

be responsible for the training of the station staff in local rules and conditions, for
monitoring of their performances, discipline and administration;

observe the departure of last train and at interchange station, shall supervise the
interchange of passengers between the last advertised connecting train and shall inform the
Traffic Controller when all interchange has been completed;

inspect the station after the departure of last train to ensure that no unauthorised persons
and unattended object remain on the premises and then lock all the entrances, as required;

be responsible for keeping a log book which details occurrence on the station which shall
include among other things, timings and reports of inspections, timing and location of
maintenance activities, complaints or request from passengers, instruction from the Traffic
Controller, period of local control of signalling and unusual incidents;

be responsible for control and operation of control panel or work station with the approval
of the Traffic Controller;

control the working of Platform Screen Door system as per special instructions;
be responsible for management of TSRs and caution orders.

be responsible to other responsibilities as specified in these rules.
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40. Responsibilities of platform supervisor —

The platform supervisor where provided, shall —

0] monitor the boarding and alighting of passengers and be alert to observe any accident and
report to the Station Controller;

(i) when a dangerous situation arises, operate the emergency stop plunger to stop any train on
or approaching the platform and report his action to the Station Controller;

(iii)  handle any malfunctioning of the Platform Screen Doors, where provided;

(iv) manage customer interface;

(v) monitor platform attendance;

(vi) manage trolley circulation, if any; and

(vii)  be responsible for cleanliness of the platform.

41. Responsibilities of baggage handling supervisor — Wherever the baggage handling system is
provided, the baggage handling supervisor shall—

Q) monitor the entire baggage handling system to ensure smooth movement of passenger
baggage; and

(i) take appropriate action as provided in special instructions in case of any abnormality in the
baggage handling system.

42. Responsibilities of booking office staff —
()] The booking office staff shall —

(1 be responsible for the sale of tickets at ticket window and self-service machines
where provided,;

(i) sell tickets for the prices in the current fare table and render exact change as may be
required,;

(iii)  account for all tickets sold and all cash taken in accordance with instructions issued
from time to time;

(iv) keep such amount of cash at hispoints of sales, as is necessary for giving change
and the surplus shall be kept in a locked safe or other secure storage;

(V) be responsible for ensuring that the self-service ticket vending machines if
provided, are adequately stocked with tickets and that cash is regularly removed
from the machines to secure storage;

(vi) be responsible for reporting malfunctioning or irregularities in the operation of
ticket issuing equipments to the maintenance department; and

(vii)  assist the passengers during crowd control and emergent evacuation procedure.

) The senior booking office staff or assistant Station Controller, wherever provided, shall —
@ be responsible for the accurate accounting of thetickets sold and cash received; and
(b) assist or depute for the Station Controller,when circumstances demand.

43 Security of stations—

6) Stations shall be open for access to the public at least ten minutes before the
advertised time of departure for the first train and until all the passengers have left
the station after the arrival of the last train and at all other times the station shall be
secured, as laid down in the special instructions, against unauthorised entry;

(b) at a location near station control room, a key to a designated emergency exit shall

be provided in a glass box, which is for use of maintenance staff in the event of
emergency during non-traffic hours. The emergency key box shall be inspected



[¢TT [1—=vE 3(i)] T T TSI © T 101

44,

45.

46.

each morning by Station Controller and use of the key, when made, shall be
reported to the security controller who shall arrange for the box to be secured
again;

The opening of emergency exit doors shallbe monitored by suitable mechanism to
keep track of its usage, and ensuretheir closure after use.

(c) the emergency exits where ever provided, may also be used for the passenger’s
evacuation in emergency, if required.

6) All the equipment rooms shall be kept locked at all times when access is not
required and when these rooms are accessed by authorised person, such person
shall be responsible for ensuring that no unauthorised person is permitted access.

(b) All areas not required for the passage of passengers at the station shall be secured
against unauthorised access;

(c) Booking offices and other places where items of value, such as tickets and cash are
kept, shall be locked at all times and within such areas tickets and other items of
value shall be kept in safe storage.

Station working orders —

1)

)

®)

In addition to these rulesand special instructions,each station shall be provided with the
station working orders applicable to the station, giving details of-

@) the location of equipment and guidelines for their use;

(b) the emergency evacuation routes at station with adjoining block section;

(©) the designated entrance for attendance by police, fire and ambulance vehicle;
(d) the designated entry for fire services; and

(e) list of medical facilities locally available.

Copies of these station working orders shall be readily available with theStation
Controlleron duty.

A copy of these working orders shall be kept in a special marked binder in a conspicuous
place in the station control room.

Prevention of overcrowding —

M)

2

©)

(4)

In case a service delays or other incident causes a build-up of passengers on a platform, the
Station Controller shall decide when that build up is likely to be unmanageable.

When any situation referred to in sub-rule (1) arises, the Station Controller shall reduce the
flow of passenger to the platform by —

@ making a warning announcement and stopping some or all of the inwards
escalators;

(b) switching out some or all of the inward automatic fare collection barriers; and
(c) instructing the ticket sales staff to stop selling tickets.

If, despite all measure referred to in sub-rule (2) overcrowding develops in the concourse,
passengers shall be advised to leave the station and the station entrances to be closed.

When train services are restored, the restrictive measures may be progressively or
completely removed depending upon the frequencyof train services available.

Emergency Evacuation —

o))

The Station Controller shall control the evacuation from the station control room or from
any other location as per special instructions, in the event of evacuation of the station
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47.

48.

49,

O]

®)

(4)

®)

(6)

becoming necessary, as a result of cessation of train services, risk of fire or any other
emergency —

(@) all automatic fare collection barriers shall be set to open freely in the exit direction
and the station staff deployed to assist in passenger evacuation;

(b) information and instruction shall be passed to the public by public address system
and visual displays,where available;

(c) all inwards escalators may be stopped and used in the outwards direction, in
accordance with special instructions;

(d) all ticket sales shall be suspended and the staff shall be used to assist in passenger
evacuation; and

(e) all station exits shall be opened.

The station staff shall verify each area of the station that has been evacuated and
thereafterwhen areas are verified as clear of passengers, the staff shall leave the station and
secure it unless otherwise instructed by the Traffic Controller.

In case fire or smoke is present, passengers shall, as far as practicable, be instructed to use
exit routes that avoid contaminated areas.

In case the fire is in the station, the Traffic Controller shall be informed so that he can
instruct Train Operators not to stop the train at the station.

In case the fire is at the concourse level, the train may be stopped to allow passengers to
board only, as means of evacuating the passenger’s more quickly and Train Operators shall
make announcements in their trains to inform passengers not to alight from the train at the
affected station.

In case the fire is so extensive that the trains should not approach the station, the Station
Controller shall inform the Traffic Controller to instruct the trains coming towards the
affected station to stop at the previous station for evacuating the passengers there and this
exercise shall prevail till normalcy is restored inthe affected station.

Supervision of train movements —

@)

)

®)

When the station control is being exercised from the OCC, the Station Controller shall
observe the passage of trains on the monitor and be alert to take action if the train service is
in any way disrupted.

Any failure of any indication on the panel or work station or any other equipment shall be
reported immediately to the Traffic Controller.

Control of the panel and workstation may only be taken with the permission of the Traffic
Controller and the operation of individual routes and points shall be carried out as per the
Traffic Controller’s instructions

CHAPTER VII
ACCIDENT AND UNUSUAL OCCURRENCES

Report of accident and unusual occurrences —

M

O]

Any accident or incident shall be reported by the authorised person concerned or any other
person who notices it with utmost expediency to theTraffic Controller or the nearest Station
Controller as soon as practicable.

On receipt of a report under sub-rule (1), the Traffic Controller shall inform the Station
Controller and vice versa.

Duties of station staff or OCC —

)

On receipt of a report of an incident or accident or emergency, as the case may be, under
rule 48, the Traffic Controller shall first ascertain the extent of injury to passengers and
others and take prompt action to prevent further injuries and shall also assess the potential
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effect on the train services and take all reasonable measures to maintain the train services,
prevent delay or damage to property and equipment.

2 In an emergency, the Traffic Controller shall report it to the chief controller, who shall
arrange for the assistance of the metro railway emergency response staff and where
necessary, arrange the assistance of the Police, fire and ambulance services.

€)) The Traffic Controller shall keep a log of all reports and requests received, action taken and
other relevant information obtained or distributed.

4) TheStation Controller, in the event of an accident at his station, shall take measures to
prevent the situation becoming worse, render first aid if possible, arrange for the injured to
be hospitalised and inform the Traffic Controller for outside help, if required.

(5) In an emergency, the Station Controller shall evacuate the area concerned and take
measures to prevent access to the area other than by the emergency services, and in extreme
cases, the station may be closed and the Traffic Controller requested to arrange for trains to
pass the station without stopping.

(6) A full record of events and actions shall be entered in the station log, including the video
recording as necessary, to preserve the clues.

()  All staff of the metro railway shall deal with accidents and emergencies expeditiously with
the following priorities, namely:—

(@) save life, prevent further injury and alleviate suffering;
(b) protect the metro railway property and equipment;
(©) take steps for preservation of clues;
(d) inform the public of the effect on train services and the availability of alternative
transport facilities;
(e) restore the safe operation of the train services as quickly as practicable; and
4] restore normal services
50. Train stopped between stations —
(1) In case the Train Operator cannot isolate a defect on his train and is unable to move

itunder its own power, he shall secure the train and request the Traffic Controller
for assistance;

(i) the Traffic Controller shall, if possible instruct the Train Operator of the following
train to drive as close to the stalled train as possible under Coded Manual mode and
at the limit of authority under cab signalling;

(iii)  the Traffic Controller shall then instruct the Train Operator of the assisting train to
change to RM modeor Cut out mode and to proceed at reduced speed and stop
about ten meters short of the stalled train;

(iv) in case, it is more convenient to provide assisting train from the leading end
direction, the Traffic Controller shall instruct the Train Operator of the assisting
train to detrain the passengers at the station, to change the cab and proceed in the
direction of the stalled train under Coded Manual mode as far as limit of authority
under cab signalling and thereafter change to RM mode and stop short of ten
meters of the stalled train;

(V) the Traffic Controller shall instruct the Train Operator of defective train to secure
his train and instruct the Train Operator of the assisting train to couple the defective
train by mechanical means only and to isolate all electrical connections to the
defective train;

(vi) once the trains are confirmed coupledas per special instructions, the Traffic
Controller shall instruct the Train Operator of the defective train to release the
brakes of his train;
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(vii)

(viii)

(ix)

()
(xi)

)

(i)

(i)

(iii)

(iv)

@)

(i)

(iii)

the Traffic Controller shall then authorise the Train Operator of the assisting train,
if in front, to once again change the cab and drive forward in Cut-out mode at slow
speed while exchanging communication with the front cab of defective train until
the assisting train has completely reached the platform of the next station;

the combined consist shall then be moved forward until the defective train has
completely reached the platform and there after the passengers of the defective
train shall be detrained at the station and the combined consist shall be moved to
the depot;

the Train Operator of the assisting train, if in the rear, shall drive the combined
consist in Cut-out mode at a speed not exceeding ten kilometre per hour, while
exchanging communication with the Train Operator of the defective train in the
lead cab until the defective train is at the platform of the next station;

all passengers shall be detrained from the defective train and the combined consist
shall then be moved further until the assisting train is completely on the platform;

all passengers of assisting train shall then be detrained at the station and the
combined consist worked to the depot or any suitable location in Cut-out mode at a
speed not exceeding ten kilometre per hour, with leading and intermediate Train
Operators exchanging communication on cab to cab telephone or train radio,
particularly if being assisted from rear.

In case traction power is lost, all trains shall coast as far as the momentum of the
train and the signalling system permit, after ascertaining from Traffic Controller
that there is no defect in the overhead contact wire or third rail system, as the case
may be. The objective is to get every train to a platform or as close to the platform
as possible where passengers can be detrained if the incident is likely to be
prolonged;

in case the traction power has not been restored within fifteen minutes, passengers
shall be detrained from all trains at stations and the process of detraining
passengers from any train stopped between stations shall be initiated after
switching off third rail power supply or overhead power supply in case of side
evacuation, as the case may be, and the Train Operator shall also take suitable
measures of securing his train;

the Traffic Controller shall advise the Station Controller of the adjoining station to
which evacuation is planned, who shall in turn make suitable arrangement for
assisting the evacuation process;

after evacuation of passengers, the Traffic Controller shall take appropriate action
of working the stranded trains to nearest station siding or depot using other suitable
shunting vehicles.

In case a train cannot be moved as a result of derailment or a mechanical failure,
leading to possible infringement, the Train Operator of the stalled train shall switch
on the flasher light, secure the train, and immediately inform the Traffic
Controllerapprising him of any infringement on other track (if any) and possibility
of injuries to passengers among other things and also inform him that he is unable
to move his train;

the Traffic Controller in consultation with the Train Operator shall decide the most
appropriate method of evacuation, assistance needed and working of failed train car
taking into account, proximity of stations, availability of trains and other local
conditions and advise the Train Operator, the direction from which assistance is to
be provided and inform the Station Controller at the station to which passengers
shall be evacuated;

the following methods of evacuation, as the case may be, shall be followed,
namely: —

@) evacuation to a train on the same track;
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(b) evacuation to a train on an adjacent track (except in twin tunnel sections);
(c) evacuation to train on adjacent track (in twin tunnels);
(d) evacuation on foot to the nearest station;

(e) evacuation by climbing down the viaduct or climbing up the evacuation
shaft in tunnels;

(4) Evacuation to a train on the same track:

(@)
(i)

(b)

(©)

(d)

(€)

()

Wherever considered necessary, the traffic on the adjacent track may be
stopped, as specified under special instructions;

(i) In case being assisted by an assisting train from the rear, passengers shall,
if possible, be first detrained from the assisting train at station and the
Traffic Controller shall instruct the Train Operator to drive in Coded
Manual mode until the limit of authority under cab signalling;

(iii)  the Traffic Controller shall, thereafter, instruct the Train Operator to
change to RM modeor Cut out mode and drive at not more than twenty-five
kilometre per hour to stop about ten meters from the stalled train;

(iv) in case assistance from the rear is not possible, assistance may be provided
from the front end direction, following similar procedure once the Train
Operator has changed the cab for driving in the other direction as specified
in the special instructions;

the Train Operator of the assisting train shall report to the OCC when he has
reached this location and the Traffic Controller shall then instruct him to move his
train slowly and stop it ten meters short of the stalled train;

the Train Operator of the assisting train shall secure his train, and open the
appropriate side or end door and ramps (if any), and the Train Operator of the
stalled train shall open the corresponding door on his train and the two Train
Operators shall assist passenger to shift from the stalled train to the assisting train;

when all passengers have been transferred, the doors and ramps (if any), of both the
trains shall be closed and secured;

the Train Operator of the stalled train shall remain with his train and the Train
Operator of the assisting train shall move to the other cab and report to the Traffic
Controller that all passengers have been transferred and that his train is ready to
move;

only after receiving the instructions from the Traffic Controller, the Train Operator
of the assisting train shall select RM modeor Cut out mode and drive the train to
the station from which he came where passengers can be detrained.

(5) Evacuation to a train on an adjacent track (except in twin tunnel sections):

(@)

(b)

(©)
(d)

In case assistance cannot easily be given by a train on the same track, a train on the
adjacent track may be used;

on receipt of a request for assistance, the Traffic Controller shall inform the Station
Controllers at the station on the either side of the location of the incident;

the passengers may be detrained from the assisting train at a station;

the Traffic Controller shall instruct the Train Operator of the assisting train to
select coded manual mode and proceed towards the stalled train as near as
permissible and then, select RM mode or Cut out modein consultation with the
Traffic Controller and drive his train to a point near the stalled train;
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(€)
()

(9)

(h)

(i)
)

the Train Operator of the assisting train shall secure his train and open the
appropriate door of his train and report completion to the Traffic Controller;

the Traffic Controller shall then instruct the Train Operator of the stalled train to
open appropriate door and ramp (if any) of his train;

the two Train Operators shall then supervise the transfer of passengers via the
ramps or step ladders and the track from the stalled train to the assisting train,
taking particular care to inform passengers of the dangers of tripping on rails and
other equipment;

once all passengers have been transferred, the doors and ramps (if any), shall be
secured and completion reported to the Traffic Controller by the Train Operator of
the assisting train;

the Train Operator of the stalled train shall remain with his train;

the Traffic Controller shall then authorise the Train Operator of the assisting train
to proceed to the next station in the normal direction of traffic, where normal
service may be resumed.

(6) Evacuation to train on an adjacent track (in twin tunnels):

(@)
(b)

(©)
(d)

(€)

()

(9)

(h)

(i)

@)

In twin tunnel sections, if assistance cannot easily be given by a train on the same
track, a train on the adjacent track may be used:;

on receipt of request for assistance, the Traffic Controller shall inform the Station
Controllers at the station on the either side of the location of the incident;

passengers may be detrained from the assisting train at a station;

the Traffic Controller shall instruct the Train Operator of the assisting train to
select Coded Manual mode and proceed toward the direction of stalled train as near
as permissible to an appropriate cross passage as advised by the Traffic Controller
and then change to RM mode or Cut out modein consultation with the Traffic
Controller to drive his train to a point, near a cross passage as advised by the
Traffic Controller;

the Train Operator of the assisting train shall secure his train and open the
appropriate door and ramp (if any), of his train and report completion to the Traffic
Controller;

the Traffic Controller shall then instruct the Train Operator of the stalled train to
open its appropriate door and ramp (if any), as applicable, which is nearest to this
Cross passage;

the two Train Operators shall then supervise the transfer of passengers via the cross
passage and the track from the stalled train to the assisting train taking particular
care to inform passengers of the dangers of tripping on rails and other equipment,
and the hazards of walking through the cross passage, and the two Train Operators
shall ensure that all passengers have been safely transferred and accounted for;

once all passengers have been transferred, the appropriate doors and ramps (if any),
of assisting train shall be closed, secured and completion reported to the Traffic
Controller by the Train Operator of the assisting train;

the Train Operator of the stalled train shall close the doors and ramps (if any), and
return to his train cab;

the Traffic Controller shall then authorise the assisting train to select appropriate
mode and proceed to the next station where normal service may be resumed.

(7) Evacuation on foot to the nearest station:

()

In case of evacuation on foot, the Traffic Controller shall decide as to which station
passengers are to be evacuated which shall normally be the nearest station subject
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(b)

(©)

(d)

(€)

()

(9)

(h)
(i)

)

(k)

to other factors, such as the location of the trains, ventilation consideration in
tunnel sections and any damage to track, train or structures which may make it
desirable to use an alternative station;

the Traffic Controller shall inform the Station Controller at the station designated to
receive the passengers and the Station Controller shall clear the platform concerned
of waiting passengers and, if necessary, stop incoming passengers, and if a tunnel
section is involved, he shall ensure that the tunnel lighting is switched on, open all
emergency doors, Manual Secondary Doors and Platform Screen Doors, where
provided, and he shall position himself and his security staff on the platform to
receive the arriving passengers;

the Station Controller shall prepare to render assistance or provide first-aid to any
passenger who may have had difficulty or met an accident during the evacuation;

on open sections and in double track tunnels, the Traffic Controller may arrange for
traffic to be suspended on the adjacent track during the period of the evacuation
and in case of third rail traction system, instruct the traction power controller to
switch off the third rail power supply;

the Traffic Controller shall verify with the Train Operator that the train has been
secured and then instruct him to deploy the appropriate door and ramp (if any), of
the train, nearest to the designated station;

passengers shall be informed of the procedures to be followed and given explicit
warning on tripping hazards, where to walk, or hazards of walking on the raised
walkway, not to raise any object above head level and what to expect at the station;

passengers shall be detrained on the track or on the raised walkway, as applicable
by the Train Operator and directed to the station; and the Train Operator shall
countpassengers as they leave the train;

the Station Controller shall count the passengers as they arrive at the platform;

the Train Operator shall ensure that the last passenger has left the stalled train and
also check that all passengers have left the track or raised walkway, as the case may
be;

the Train Operator and the Station Controller shall check their respective count of
passengers’ numbers and satisfy themselves that all passengers have reached the
platform and thereafter the Train Operator shall return to his train and secure the
end door and ramp (if any), or the side doors, as the case may be;

the Station Controller shall record in the station log, the details of the incident; in
particular, the number of passengers detrained, and then report the statistics to the
Traffic Controller.

(8) Evacuation on foot by climbing down on via-duct or climbing up the evacuation shaft in

tunnels:

(@)

(b)

(©)

(d)

In case the train is near a suitable location designated for evacuation of passengers
by climbing down the via-duct or climbing up the evacuation shaft in tunnels, the
Train Operator of stalled train shall consult the Traffic Controller and on
instructions from Traffic Controller, secure his train;

the Traffic Controller shall intimate the Station Controllers of adjoining stations for
assisting in the evacuation, who shall depute competent metro staff and security
personnel at the safe evacuation point to assist the evacuation;

the assisting metro staff shall render assistance or provide first-aid to any passenger
who may have had difficulty or accident during the evacuation;

the Traffic Controller may arrange for traffic to be suspended on the adjacent track
for the duration of the evacuation;
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51.

9)

(10)

(e) on the advice of the Traffic Controller, the Train Operator of stalled train shall
open the appropriate door or ramp (if any), of the stalled train;

( passengers shall be informed of the procedures to be followed and given explicit
warning on tripping hazards, where to walk and not to raise any object above head
level and what to expect at the evacuation point;

(o) passengers shall be detrained on the track or walkway by the Train Operator and
directed to the evacuation staircase or rescue vehicle andthe Train Operatorshall
count passengers as they leave the stalled train;

(h) the passengers shall again be counted as they arrive at the safe location after
evacuation by the assisting metro staff at the safe evacuation point;

(M the Train Operator shall ensure that all passengers have left the stalled train and
check that all passengers have left the trackand /or walkway;

() the Train Operator and the assisting metro staff at the safe evacuation point or
vehicle shall check their respective count of passengers’ numbers and satisfy
themselves that all passengers have reached the safe evacuation point or vehicle
and report the same to the Traffic Controller. The Train Operator shall, thereafter
return to his train, secure the end door and seek further instructions from the Traffic
Controller;

(k) the evacuated passengers shall be brought to the nearest station;

() the concerned Station Controller shall record in the station log the details of the
incident, and in particular the number and other details of passengers detrained, and
transfer of their luggage and repeat the complete incidence details to the Traffic
Controller.

In case a train cannot be moved as a result of failure of traction system the Train Operator
shall consult the Traffic Controller who in turn shall consult the traction power controller,
and after ensuring that it is not possible to restore traction power, shall arrange to cut off
traction power in the affected section and take any further measures for safety of passengers
in accordance with sub-rules (5) to (8), wherever applicable, shall be taken to evacuate the
passengers from the stalled train.

Notwithstanding, anything contained in sub-rules (1) to (9), in the case of third rail traction
system, the third rail power supply shall be ‘switched off’ in all cases of evacuation in
which passengers are required to come on the raised walkway or the track.

Train divided —

@)

O]

©)

In case a train is stopped by application of an irrevocable emergency brake and cab
signalling indications are normal, the Train Operator shall examine the TCMS panel, or
TIMS panel to ascertain the cause, if indication of faults in multiple circuits affecting the
whole train or rear cars of the train are present, the train shall not be moved until, it has
been verified that the train is complete and coupled.

After the verification about complete arrival and the integrity of the train is completed
under sub-rule (1), the Traffic Controller may authorise the Train Operator to make
appropriate isolations and proceed. If the train is not divided, but is still unable to move on
its own, the train shall be worked in accordance with sub-rule (1) of rule 50.

In case the train is found to have parted, the Train Operator shall first satisfy himself that
no passenger has been injured or has fallen from the train, and then -

Q) the passengers shall be cleared of the open ends of the train and train re-coupled
with the help of assisting staff as per special instructions, if possible in consultation
with the Traffic Controller and rolling stock supervisor;

(i) in case the Train Operator has successfully re-coupled the train, he shall return to
the leading cab, report the circumstances to the Traffic Controller and seek
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52.

53.

(4)

®)

permission to proceed to the next station following the instructions given by the
Traffic Controller.

The train shall be withdrawn from passenger service at the next station and worked to depot
for investigation of the incident.

In case the train cannot be re-coupled, the Train Operator shall inform the Traffic
Controller and further action shall be taken as per special instructions.

Unusual occurrences —

@

O]

®)

(4)

Q)

(6)

U]

®)

9)

The authorised persons shall be conversant with the location and use of fire alarms and fire
fighting equipment at their place of work.

The authorised persons observing the smoke or fire shall raise the alarm by means of the
equipment provided or by informing the Station Controller and Traffic Controller, as may
be most appropriate and expeditious.

In case smoke or fire is reported on a train between stations, the Train Operator shall
inform the Traffic Controller, drive his train to the next station and detrain passengers.
Traction power shall then be switched off, and in overhead traction territory, the
pantographs of the affected train lowered, or in the third rail traction territory the current
collection devices of the affected train retracted, before traction power is restored to other
trains.

In case the fire on a train or on the track causes a train to stop between the stations,
passengers shall be evacuated as per the provisions specified in sub-rules (3) to (8) of rule
50

In case the incident occurs in a tunnel, the Traffic Controller shall arrange with the
auxiliary systems controller for the ventilation system to supply fresh air to the chosen
route for evacuation before authorising detrainment of passengers.

In case the fire alarm on a station is actuated or a verbal report is received of smoke or fire
in the station, the Station Controller shall inform the Traffic Controller and then verify
himself by closed circuit television or actual inspection, whether or not the alarm is
genuine.

In case smoke or fire is present, the Station Controller shall inform the Traffic Controller
and arrange for passengers to be evacuated from the area concerned preventing further
access and if necessary, the station may be completely evacuated and the Traffic Controller
may be requested to arrange for trains not to stop.

The Traffic Controller shall inform the chief controller who shall arrange for the fire
fighting services and if necessary, the ambulance services.

In case a Train Operator or Station Controller observes a fire in adjacent premises which
would affect the property of the metro railway, he shall report it to the Traffic Controller
and the Traffic Controller shall inform the chief controller and the security controller and
maintain normal services unless or until a local inspection confirms that a potential danger
exists.

Flooding —

@

O]

TheTrain Operator or Station Controller or the other member of the staff, who observes
water accumulating on the track shall report to the Traffic Controller giving as much detail
as possible with respect to location, distance of track affected, and approximate level of
water with respect to the rail.

The Traffic Controller shall inform all trains required to pass through the area and request
reports of the water level and if the water level is below the level of rail fastenings, the
Traffic Controller shall instruct the Train Operator to reduce the speed of their trains to
twenty-five kilometre per hour when passing through the affected area.
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3) In case the water level rises above rail fastenings passenger train service shall only be
permitted under special instructions.

54. Other unsafe conditions —

€)) All authorised persons, and in particular the Train Operators and Station Controllers shall
keep a look out for unsafe conditions on or in the vicinity of the railway track which are as

follows: -
@ damaged or dislodged fixed equipment within the railway right of way;
(b) broken or buckled rails;

(c) displaced or damaged overhead traction power conductors or third rail power
conductors, as the case may be;

(d) construction activities adjacent to the track including use of cranes which can
swing within 6 metres of the track;

(e) road accidents which might cause or have caused damage to bridges and viaducts;

4] road accidents which might cause or have caused vehicles or their loads to
encroach on the metro railway right of way; and

(o)) any other obstruction on the track.

) In case the Train Operator observes any unsafe condition, he shall report to the Traffic
Controller immediately so that action can be taken to minimise the effect and remove the
cause.

(3) In the event of an earthquake, the Traffic Controller shall instruct all trains to stop

immediately and after the earthquake has subsided, the Traffic Controller may instruct each
stranded Train Operator to proceed in RM mode or Cut out mode at walking speed after
examining that the track is safe for train movement and free from obstruction to up the next
station:

Provided that in such event, the normal operation of trains may be resumed, if all the track
and structures are examined as per special instructions.

55. Accidents —

()] In case of accidents, arrangements for medical aid, evacuation of sick, injured passengers,
access for ambulance, staff and vehicles shall be made and included as per provisions
specified in special instructions.

) In the event of serious accident, the chief controller may, in consultation with senior
management declare an emergency as per the provisions specified in special instructions.

(3) A senior member of the management shall be appointed as an emergency officer and shall
set up an emergency control either at OCC or at the site depending on the nature of the
occurrence.

4) The emergency officer shall be in overall charge of all the metro railway resources of staff
and materials for the handling of the emergency and the coordination between the metro
railway and external emergency agencies, such as fire, ambulance and police and utility
services.

CHAPTER VIII
SYSTEMS OF WORKING
56. CATC System —

(1) The CATC system of working shall be adopted on the metro railway, for movement of
trains between stations and between depot and the main line.

(2 The CATC system which includes CBTC works on the principle of target speed and target
distance with Cab Signalling by means of continuous transmission between trackside and
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(4)

®)

train through suitable approved means, ensuring safe movement of all trains under all
operating conditions by continuously generating a safe operating envelope defined by the
limit of movement authority and the maximum safe speed.

The limit of movement authority shall be the farthest point to which the train may safely
proceed taking into account margins for error in speed and distance measurement,
calculating braking distances and the equipment reaction times.

The maximum safe speed shall be the speed at which the train is permitted to travel without
intervention by the train control and signalling system and it shall be continuously
calculated in such a manner that PSRs, the speed limits for the type of train and TSRs shall
not be exceeded and the train shall always stop without passing the limit of movement
authority.

The CATC system shall provide the following modes of train operation, namely: —

@  UTO;
()  DTO;

(c) AM, where provided;

(d) automatic reversal mode or automatic turn back mode, if provided;
(e) coded manual mode;

) RM Mode;

(9) Cut Out Mode; and

(h) ROS Mode, where provided

57. Automatic Mode —

(@h) In the AM, the train shall operate without intervention of the Train Operator except closing
of train doors and starting from a station stop and it shall operate under the supervision and
control of the ATP functions.

) In AM, the train control and the signalling system shall—

@) accelerate and decelerate the train by applying traction power, coasting and
applying and releasing brakes;

(b) automatically control speed, acceleration, and stop the train at stations;

(c) provide all indications necessary to operate the train;

(d) determine continuously the maximum safe speed and limit of movement authority;

(e) prevent movement of the train in excess of the maximum safe speed and limit of
movement authority ;

()] open train doors on the correct side when the train is docked if permitted by the
ATP door release and the Platform Screen Doors, where provided open
automatically on the correct side;

(o) prevent the train from starting if train doors or the Platform Screen Doors, where
provided are not detected closed:;

(h) train re-starting from a signal stop shall be automatic; and

Q) train starting or re-starting from a station stop shall be initiated by the Train
Operator.

58. Automatic Reversal Mode or automatic turn back mode; —

1) This mode, where provided, is used to reverse the running direction of a train automatically
in areas of the section specifically specified in the special instructions when train is at
standstill.

(2 The transition from AM or coded manual mode to automatic reversal mode is initiated

automatically upon receiving the request for reversal operation from ATS and has to be
acknowledged by the Train Operator by pressing the automatic reversal button at standstill.
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60.

61.

3 The on-board ATP unit of leading cab activates the unit at trailing end on arrival at a
station, if a reversal operation is requested by the Train Operator.

4) The train borne ATP unit shall return from automatic reversal mode to coded manual mode
once the reversal operation has been carried out successfully and the Train Operator has
unlocked the new leading cab for further running.

Coded manual mode —
€h) In coded manual mode the train shall be driven by the Train Operator, obeying cab signals.
) The train control and signalling system shall ;-

@) provide cab signals and all other indications necessary to operate the train including
current speed,;

(b) determine continuously the target speed and limit of movement authority;
(c) prevent train operation in excess of the target speed or limit of movement authority;

(d) provide audible and visual warning if the train speed exceeds the target speed or the
maximum safe speed;

(e) enable train doors and platform screen doors wherever provided, when the train is
docked, enabling only the doors on the platform side of the train; and

()] prevent the train from starting, if train doors or the Platform Screen Doors where
provided are not detected closed.

RM Mode —

(1) The RM Mode is the default mode of operation and is automatically initiated, when the
automatic train control train borne equipment is first powered and it remains in operation
until sufficient conditions have been met to allow for a transfer to coded manual or AM.

(2) The RM Mode shall be usedin the absence of coded manual or AMs-
@ to operate trains in depots;
(b) following an emergency brake application on main line and absence of cab signals;
(c) for entry to and upto exit from the depot; and
(d) on instructions from theTraffic Controller.

3) In RM Mode, the train speed shall be limited to a maximum of twenty-five kilometre per
hour enforced by on board ATP equipment.

4) All Platform Screen Doors, where provided shall open automatically or have to be operated
manually by the Train Operatoror an authorised person from the local control panel
provided near the train cab at the platform.

(5) The train doors on the correct side shall also have to be operated manually by the Train
Operator.

Cut-out-Mode —

(1) The *Cut Out’ Mode, is intended for use in case of complete failure of train borne
signalling and train control system and in such mode, the train speed shall be restricted to
twenty-five kilometre per hour, unless special provision is made as under-

(1) Low Speed Cut-Out-Mode —this is the default mode of operation in automatic
train control cut-out condition, in which the propulsion system would cut out
traction of the train above twenty-five kilometre per hour speed and the Train
Operator shall manually drive the train in accordance with the line-side signals or
as per special instructions and shall monitor and limit the speed of the train if it
exceeds twenty-five kilometre per hour speed, by service brake or emergency brake
application.
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(4)

(®)

(i) High Speed cut-out-mode —this mode where provided, shall be employed only
under specific instructions from the OCC, in which the operation in automatic train
control cut-out condition, the propulsion system would cut out tractionof the train
above forty kilometre per hour and the Train Operator shall manually drive the
train in accordance with the line-side signals or as per special instructions and shall
monitor and limit the speed of the train if it exceeds forty kilometre per hour, by
service brake or emergency brake application.

In cut-out-mode, the train shall be operated by the Train Operator in accordance with line
side signals and on radio verbal instructions from the Traffic Controller.

Running of trains on mainline in Cut Out Mode is permitted only under instructions of the
Traffic Controller.

All Platform Screen Doors, where provided, shall have to be operated manually by the
Train Operator from the local panel provided near the train cab at the platform.

The train doors on the correct side shall also have to be operated manually by the Train
Operator.

Run On Sight (ROS)Mode — In ROS Mode, which is a sub-mode to the Coded Manual Mode
and only operates in the absence of ATP signals from train control ground equipments, the train is
driven manually on line of sight and the speed is limited by ATP system to a maximum of twenty-
five kilometre per hour. When ATP signals from train control ground equipments are received, this
mode automatically changes to Coded Manual Mode.

CHAPTER IX
SINGLE LINE WORKING

Adoption of single line working in certain cases -Single line working shall be adopted in the
following situations, namely: —

1)

)

normal operation on a single line or twin single lines shall be adopted when the signalling
system permits operation in both directions, and such operation shall be carried out as per
procedure specified under sub-rule (1) of rule 64.

When there is an obstruction on a portion of line between any two stations on one of the
running lines, the train services may be continued in the affected section on the adjacent
line in both directions using single line working on the unaffected track and such single
line working shall be operated in the manner as specified under sub-rule (2) of rule 64.

Implementation—

@

()

For the purpose of normal operations on single line or twin single lines under sub-rule (1)
of rule 63, the following procedure shall be followed namely: -

(i) the train shall operate under the authority of cab signals under Coded Manual
Mode or AM (if signalling system permits) on the single line or on the respective
line of twin single lines;

(i) in case of failure of cab signals under Coded Manual Mode or AM, the trains may
be allowed to run under the RM Mode, ROS Mode or Cut Out Mode, under
Special Instructions.

For the purposes of sub-rule (2) of rule 63, where a portion of a line is obstructed on any of
the running lines, the Traffic Controller may, after consultation with the chief controller
decide to implement the single line working in the following manner, namely:-

0] single line working on the unaffected track shall be achieved by fleeting of trains
in groups in one direction at intervals decided by the Traffic Controller followed
by a group of trains in the other direction;

(i) the Traffic Controller shall before the train passes in the reverse direction, inform
to the Station Controller at each of the stations in the single line section;
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66.

67.

(iii) the Station Controllers shall also closely monitor crowding on the platform in use
and prepare to close entrances to the station if overcrowding becomes dangerous;

(iv) the Station Controllers at these stations shall inform passengers by visual and
audible announcement and take such other measures as may be necessary to direct
passengers on the correct platform;

(v) the Traffic Controller shall inform the Train Operators of all trains of the location
and direction of the single line working;

(vi) trains shall work under normal signalling including ATO in the normal direction of
travel and in the case of reverse direction of travel, if signalling system permits, the
train shall normally work under AM or Coded Manual Mode and other modes like
RM Mode, ROS Mode or Cut Out Mode may also be used for train operation in
the reverse direction of travel, under special instructions;

(viiy  when normal working is to be restored, the Traffic Controller shall inform the
Station Controller at each station of the single line section of the last train to pass
the section in the reverse direction after which normal station operation shall be
restored.

Signalling Failures —In the event of failure of a track side signalling equipment which makes RM
operation necessary on all trains, single line working under sub-rule (2) of rule 64 shall be
suspended immediately and if necessary, train may still pass through the section in the normal
direction of travel and after defect is repaired; single line working may be resumed.

CHAPTER X
PERMANENT WAY AND WORKS
General —
(@h) All running tracks shall be inspected as per the schedule specified in the special
instructions.
) All authorised persons whose duties require them to go on the tracks shall be properly
trained.
3) All authorised persons who go on the tracks shall wear appropriate high visibility clothing,

helmet and boots.

Track work and track side work in non-traffic hours —

@)

O]

®)

No maintenance staff shall enter onto the track of any running line without the permission
of the Traffic Controller.

Non traffic hours are defined as the hours between the passage of the last train, including
any work train and a published time before start of traffic again in the morning and the
normal time shall be published in the relevant handbooks which may be varied from time to
time by the metro railway.

The maintenance staff requiring to carry out inspection or repair of equipment which does
not affect the integrity of the track nor require the use of ladders or scaffolding and not
involving danger to trains or traffic, may enter on the track under the following conditions,
namely: -

@) the Traffic Controller shall give permission, specifying the location and area for
which permission is given and the time by which staff shall have to leave the track;

(b) the Traffic Controller shall log the time, location and the name of the person to
whom permission under clause (a) has been given;

(c) on completion of the work, the person to whom permission has been given under
clause (a) shall report to the Traffic Controller, identify himself and affirm that he
and his equipment are clear of the track and that it is safe for service to resume;
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(4)

(d) in case the work cannot be completed within the allotted time, the person to whom
permission has been given under clause (a) shall inform the Traffic Controller
before the expiry of the time he has been allotted and request the Traffic Controller
for an extension of time and the institution of an engineer’s possession; and

(e) the Traffic Controller shall not permit the start of normal service until all
permissions to work have been properly given up and rescinded.

All other works carried in non-traffic hours shall be protected by an engineer’s possession.

Track work and track side work which extends into traffic hours —

@

O]
®)

(4)

All works which are planned to extend beyond non traffic hours into the hours when train
services normally operate shall be notified at least a fortnight in advance.

All such works shall take place within an engineer’s possession.

Works which are planned to be carried out within non traffic hours without an engineer’s
possession but are delayed by unforeseen circumstances shall be protected by an engineer’s
possession.

The train services on adjacent sections of the line shall be operated with appropriate caution
order or other precautions as specified in special instructions.

Emergency track work or track side work in traffic hours —

o))

)

No routine maintenance shall be undertaken during the hours in which train services
normally run except as provided for in sub-rule (2).

In case emergency repair work is required to be carried out to prevent accidents or to
maintain or restore train services, such emergency work shall be done under the engineer’s
possession which shall be granted by the Traffic Controller without delay taking the
exigencies of trains services into account and making adjustments in the train schedules.

Engineer’s possession —

@)

O]

®)

(4)

®)

(6)

Y]

Engineer’s possession on running lines is granted by the Traffic Controller who has final
responsibility on whether or not the engineers may take possession.

All works on tracks in depot shall be undertaken within an engineer’s possession which
shall be granted by the depot controller but in other matters the provisions hereinafter
provided shall apply.

An area under the engineer’s possession is the sole responsibility of engineering official-
in- charge and all issues of safe working within that area including the movement of trains
is his responsibility.

The person-in-charge of engineer’s possession shall be trained in the duties and
responsibilities of the role and certified by the authorised official or institution of metro
railway.

In case more than one maintenance unit is working within the same possession, one person
shall be nominated by the Traffic Controller as the person responsible for the coordination
of the work of all the units, as per special instructions.

When possession is granted under sub-rules (1) and (2), the engineering official- in- charge
shall protect the area of the possession from access by trains in one of the following ways,
namely: -

@) securing a vehicle at the limit of the possessing;

(b) securing points for a route which diverts trains away from the area of possession;
(c) using visual warning means for protection; and

(d) any other means as per special instructions.

For running line signalled for operation in either direction, protection shall be implemented
at all points of potential access and different methods may be used at each location in
accordance with the sub-rule (6).
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(10)

1)

(12)

(13)

(14)

In case a work train or self-propelled maintenance vehicle is to be used within the
possession area, it shall arrive at site before possession is taken and lamps displaying red
aspects restricting movement towards the possession area shall be placed at the limits of the
possession or on the secured vehicle where these are used to protect the possession area.

Where work on one track is likely to affect the passage of trains on an adjacent track,
possession shall be taken of all tracks likely to be affected.

In case trains are required to pass on an adjacent track, the person- in- charges of the
possession shall be responsible for ensuring that the track is safe to use before giving
permission by hand signal.

Unless essential for the movement of trains, traction power shall be switched off from the
area of the possession by the traction power controller and shall only be re-energised on
receipt of clearance.

All switching ON or switching OFF operations of traction power required for maintenance
work or engineer’s possession or for any other purpose shall be approved by traction power
controller.

The person-in-charge shall be responsible for confirming to the Traffic Controller on
completion of the work that the track is safe for traction power to be switched on, all
protection measures have been removed and the track is safe for trains to run.

All engineer’s possession shall normally be authorised only under staff protection keys,
where provided.

Works at stations —

o))

O]
®)

(4)

(®)

(6)

U]

No maintenance workaffecting safety of train operation shall be carried out at any station
without engineer’s possession and until permission has been granted by the Station
Controller.

All works in public areas shall be securely fenced to prevent access by the public.

The maintenance staff, as per special instructions, shall report to the Station Controller
before starting work and again before leaving the station and the Station Controller shall
record the time and location of their work so that they be warned of any emergency arising
on the station.

Any maintenance work on a station which requires fire alarm or fire suppression equipment
to be isolated shall be done only with the permission of the Station Controller.

The maintenance staff shall be responsible for their own protection and for raising the
alarm in case of fire in the area which has been isolated and shall also be responsible for
restoring normal function to the isolated equipment informing the Station Controller on
completion of their work.

No maintenance work which requires the complete shutdown of the fire alarm or fire
suppression systems of public areas shall take place during the hours in which the station is
open to the public.

No maintenance work, which requires the use of ladders or scaffolding, shall take place
within the fixed structure dimensions laid down in the schedule of dimensions from the
platform edge during traffic hours.

CHAPTER XI
POWER SUPPLY AND TRACTION ARRANGEMENT

Switching on, and off, of traction and power supply distribution —

M

O]

All traction and power distribution systems shall remain live at all times and shall only be
switched off when necessary for maintenance of the equipment or protection of other
maintenance activities.

Traction power supplies shall be switched on and off as per instructions of the Traffic
Controller or depot controller (in his area of jurisdiction):
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(4)

(5)

(6)

provided that in case of emergency after giving information to the Traffic Controller and
the depot controller as the case may be, Traction Power Controller shall be authorised to
switch off the power.

All traction and power distribution systems which have been switched off shall be
adequately earthed before any maintenance or repair work is undertaken.

All maintenance work on high tension distribution network shall be undertaken with the
permission of the traction power controller who shall ensure maintaining adequate power
supplies for the operation of the metro railway network under the condition prevailing at
that time.

Emergency trip system —

@) The emergency trip switches shall be used for switching off the traction power
supply in a specified section in case of any emergency, as per special instructions
keeping in view that approaching train may apply emergency brakes and still enter
the affected area.

(b) The emergency trip system switches are installed at each end of platform in
stations, at station control rooms, traction sub-station and at cross passages in
tunnelshaving third rail system. After activating an emergency trip system an
individual signal is sent to SCADA system, and according to a tripping scheme and
logic provided, the SCADA system shall switch off relevant circuit breakers and
send signals to indicate that the track section is de-energized.

(©) In systems with overhead traction power, the requirement to disconnect traction
power shall be permitted by approved alternative means.

Access —

o))

)

®)

(4)

All points of potential access by the authorised persons or public to high voltage equipment
shall be kept locked and suitable warning notices displayed therein.

All switch gear and other high voltage equipment shall be fenced off and shall be
accessible only to authorised staff and access to the live equipment shall only be permitted
when the equipment has been switched off and earthed as laid down under special
instructions.

No person shall work on high voltage equipment, or DC traction equipment or switch such
equipment by local control unless he is properly trained and certified to perform such duties
and possess a valid certificate of competency. He shall also obtain the permission of the
traction power controller before undertaking such work and the procedure for obtaining,
granting and cancelling of such permission shall be specified in special instructions.

No person shall work closer than two meters to a live conductor.

Arcing and fire —

@

O]

©)

(4)

In case any member of staff observes fire, smoke, arcing or fusing in the vicinity of the
overhead line equipment or third rail equipment, as the case may be, he shall inform the
Traffic Controller or Station Controller as quickly as possible and request power to be
switched off from the section of the line.

The Traffic Controller shall instruct the traction power controller to switch off the power to
that section of line before taking further action to investigate the occurrence.

The Traffic Controller shall also instruct the Station Controller at the nearest station to
check if the fire or arcing has been extinguished.

On the basis of report of investigation and confirming rectification of the fault, traction
power controller shall re-energise the section and may advise the Traffic Controller to
resume train services.
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81.

Inspection and maintenance of electrical way and works —

The electrical way and work shall be inspected and maintained regularly in accordance with the
provisions of the metro railway traction manual and special instructions.

Issue of caution order —

In case of breakdown of overhead equipment or third rail equipment, as the case may be, when it is
necessary for a train to proceed cautiously, the traction power controller shall arrange for issue of
caution order in accordance with the procedure in force.

Protection of the trains in case of traction system failure or breakdown —

Whenever a Train Operator finds that his train cannot proceed further on account of traction system
failure or breakdown, the Train Operator shall follow instructions laid down in sub-rule (2) of rule
50.

Permit to work adjacent to or involving electrical equipment —

(@)) Works adjacent to electrical equipment or involving any parts thereof shall be carried out
only by authorisedperson of the metro railway.

) No work under sub-rule (1) shall be undertaken unless an authorised electrical person has
been given a permit to work in accordance with the special instructions,

(3) The authorised electrical person shall not issue such permit to work without the consent of
the traction power controller who in turn, shall keep the Traffic Controller informed when
train movements are affected. Whenever such work is likely to affect any other
installations, the work shall be carried out as per special instructions.

4) Before commencing any work within two meters of overhead equipment or third rail or its
associated cables and equipment, a permit to work shall be obtained from an authorised
electrical person.

5) The maintenance and operation of electrical traction installations in emergency conditions
shall be carried out after obtaining permit to work as per procedure specified in special
instructions.

Work on service building and structures in the vicinity of live equipment —

The authorised person required to carry out work on service buildings and structures in the
proximity of overhead or third rail equipment shall exercise special care to ensure that tools,
measuring tapes, materials are not placed in a position from which they are likely to fall or make
contact with electrical equipment.

Sectioning and siding switches —

@ Sectioning and siding switches installed in the traction system shall be operated only by
such officials as are authorised to do so by the in- charge of the traction system.

) No switch affecting the feed to main running line or loop line shall be closed or opened
without permission of the traction power controller and the detailed procedures for opening
and closing of sectioning and isolating switches shall be as per the metro railway traction
manual.

3) All operations of section or isolating switches when completed, shall be reported to the
traction power controller in all cases.

Warning to staff and public —

@ All electrical equipment shall be regarded as being live at all times and consequently
dangerous to human life, save and except in cases where the electrical equipment has been
specially made dead, isolated and earthed as per instructions contained in the metro railway
traction manual.

) Caution notices, in Schedule I, shall be prominently and permanently fixed near all
vulnerable places to warn staff and public to exercise due caution.
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No person shall climb on the top of rolling stock or go under the rolling stock in case of
third rail DC traction, when these vehicles are located beneath the overhead equipment or
adjacent to the third rail except when the overhead equipment or third rail is made dead and
earthed in accordance with special instructions and the person required to climb on the
roofs of passenger cars or to go under the same, shall obtain a permit to work as per rule
78.

82. Alterations to track —

Before any alteration to alignment or level of electrified tracks is commenced, due notice shall be
given to those responsible for the overhead equipment or the third rail or signalling & train control
system and all other concerned, as the case may be, so that the overhead equipment or third rail
may be adjusted using specified gauge to conform to the new conditions of track.

83. Tunnel ventilation system and additional rules for tunnel ventilation & electrified sections —

(@)

For all underground sections, there shall be tunnel ventilation system equipped with
suitable type and size of fans with the following functionalities to meet requirement of
fresh air as well as handling of fire in the tunnel, namely:-

(1) its fans may be operated locally or remotely;
(i) provide fresh air;
(iii) extract smoke in one direction and supply air from other end of the tunnel section;

(iv)  as far as possible, mode selection of extraction of smoke and/or pumping air from
other end may be operated by single command from OCC or from the respective
stations in case of failure of OCC;

(b) special instructions for tunnel ventilation system shall be issued:;

(c) special instructions, if any, for working of trains on electrified sections shall be issued.
84. Rules applicable to overhead AC traction equipment only —

(@h) Tripping of circuit breakers of train in neutral sections —

(M Unless otherwise allowed by special instructions, the Train Operator shall coast
through the neutral section, duly switching off power and necessary indications
boards in Schedule Il, wherever required, shall be provided to guide the Train
Operator to switch off and switch on the power.

(i) The Indication boards shall be provided at five hundred meters and two hundred
and fifty meters in advance of the neutral section and additional boards shall be
provided just short of and immediately after the neutral section to indicate to the
Train Operator the points where he shall open and re-close the circuit breaker on
the electrical multiple unit.

) Tower wagon or catenary inspection car —

(1) the movement or working of tower wagon or inspection car or any other vehicle
with pantograph raised shall be as per the special instructions;

(i) notower wagon or inspection car shall be driven except by an authorised person
and no person shall be so authorised, unless he has knowledge of the section on
which tower wagon or inspection car is to operate in addition to being conversant
with the operation of tower wagon or inspection car.

3) Working of ladder trollies —

Q) ladder trollies shall be considered as work trains and their movement on the main
line track shall be governed by rule 33;

(i) the ladder trollies shall work during Engineer’s Possession only and their operation
shall be supervised by a suitable traction distribution official as prescribed in
special instructions.
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87.

Rules applicable to DC traction third rail equipment only —Switching ‘OFF’ and ‘ON’ of
traction power-

o))

O]

®)

Traction power shall ordinarily remain ‘ON’ and shall be switched ‘OFF’ during traffic
hours for a specified section by the traction power controller or through the authorised
person immediately after informing the Traffic Controller in emergencies, like: —

@) to stop serious arcing or fusing;
(b) to stop train in unusual circumstances; and
(c) when flood water overflows the track.

The traction power controller shall issue emergency power block as per prescribed
procedure, to the authorised person. The Traffic Controller shall also inform all concerned
that train movements on the affected section have been stopped.

When the cause of ‘Switching OFF’ is over, the authorised person who has taken
emergency power block shall inform traction power controller to that effect and cancel the
emergency power block.

Before switching ‘ON’ the current, the traction power controller shall obtain the permission
of Traffic Controller who shall confirm from the engineering and signalling officials that
the track is safe and free from any obstructions before permitting energisation of third rail.
Thereafter, Traffic Controllershall resume the traffic.

Procedure for preventing admission of electric rolling stock into or over sections of track with
dead or earthed overhead lines or third rail —

@)

)

®)

In order to prevent electric rolling stock from being admitted into a track or a crossover for
which overhead equipment or third rail equipment, as the case may be, is made dead or for
which a permit to work is to be issued, suitable measures shall be enforced to block setting
of such routes.

The levers or slide or push buttons or other means as provided forsignals and points
governing movement of electric rolling stock shall be suitably protected and if the points
and signals are locally operated they shall be clamped and padlocked in their normal
position and the keys shall be kept with the Station Controller or depot controller as the
case may be.

These protective measures shall not be withdrawn until the Station Controller or the depot
controller, as the case may be, receives a message from the Traffic Controller and
acknowledges the same, and the Traffic Controller shall not issue a message unless he has
received a message from the traction power controller cancelling the power block.

CHAPTER - XIlI
DRIVERLESS AND UNATTENDED TRAIN OPERATION

Unattended Train Management System (UTMS) —

M)

)

The UTMS shall provide the following two modes of train operation, namely: —

(@) “Driverless Train Operation (DTO)” which means a train operation where a Roving
Attendant is on-board the train, but normally not in the driving cab, and his or her
duties shall be specified as per special instructions;

(b) Unattended Train Operation (UTO) Mode where Roving Attendant or ETO or
Train Operator may or may not be on-board as per special instructions.

The UTMS shall provide following system capabilities, namely: —

@) start, acceleration, deceleration and stoppage of train at stations, train doors and
Platform Screen Doorswhere provided, shall be opened and closed, trains and their
status from main line and depot shall be tracked and supervised including delay
information;
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(4)

®)

(6)

©)

(b)
(©)
(d)

(€)

)

(9)

(h)

(i)

1)

(i)

(i)

(iif)

(iv)

wake-up and sleep process including safety tests of train at wake-up;
automatic routing of trains to and from stabling as per time table;

safe passenger transfer to prevent injuries to persons between cars or between
platform and train;

various measures to prevent collision with obstacles and persons on track by means
such as physical barriers on guide way for elevated section and controlled access to
tunnels;

prevent access to track by unauthorised persons by use of Platform Screen Doors or
other suitable means including physical barriers described earlier; Metros may also
use operational practices as per special instructions;

detection and management of emergency situations by performing train diagnostic,
detection of fire and/or smoke, detection and handling of emergency situations (call
or evacuation, supervision) by system and or staff in OCC including Roving
Attendant and station staff or any other authorised person;

alarms and messages for failure of equipment to OCC, remote commands to
manage disruption to passenger services with support of OCC and station staff or
any other authorised person;

transfer indication of Passenger Emergency Alarm (PEA) operation and means of
communication between OCC and passenger(s) on train;

CCTV cameras inside the train and in front where provided, may be used by OCC
for live video of interior or rear or front of a train.

A Roving Attendant who is on-boarda DTO or UTO train shall perform the
following duties, namely:-

(@) be present in the train and remain watchful;
(0) be on general lookout from front window of the cab;
(c) report any unusual occurrence to the Traffic Controller;

(d) take over control of train and perform duties of Train Operator when
required in accordance with rule 32; and

(e) do any other duty as assigned by general or special order of the metro
railway administration or as instructed by the Traffic Controller.

In addition to the duties mentioned in these rules, a metro railway employee or an
authorised person on noticing or becoming aware about changing rail conditions
resulting to low adhesion shall report such matter to the OCC.

On receipt of report or becoming aware through alarm, where provided, necessary
action shall be taken by the concerned person, as per special instructions, and check
such areas which are observed to be affected by grease, oil, water or other
substance, which could cause running rails to become slippery.

Traffic Controller may impose TSR in such areas as per special instructions.

The duties of Train Operator, OCC, Station Controller, metro railway employee or
authorised persons and Depot Controller, shall be applicable in DTO or UTO mode as
provided in these rules, except as modified in this chapter.

Whenever train becomes inoperative or is under control of Train Operator or Roving
Attendant due to any reason, all rules of train operation shall apply except as modified in
this chapter.

In DTO or UTO mode, the Traffic Controller shall use all information received at OCC to
monitor and ensure smooth operation of trains.
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88.

89.

90.

()
(8)

9)

Other controllers of OCC shall provide necessary support as per special instructions.

Whenever required, the Traffic Controller shall use remote commands to handle unusual
occurrences and call the Roving Attendant or any other authorised person from the nearest
location.

Entry of any personnel including the Roving Attendant to trackside shall be as per special
instructions.

Signals and Train Controls—

@)

)
@)
(4)
®)

(6)

CBTC or any other technology may be used to provide moving block of system for metro
lines.

Running lines shall be equipped for bi-directional cab signalled operation.
Moving block system of working shall be used as system of working for driverless lines.
Driving console shall normally be in covered condition in driverless mode.

The Roving Attendant when called, shall open driving console and wait till it resumes
display as specified in the sub-rule (1) of rule 17.

Fixed signals, where provided shall be as specified in rules 17 and 18.

Working of signals and points — Signal and points shall be controlled from workstations or by
signalling system for safe passage of trains, as specified in rule 19.

Control of signalling —

M)

)

All revenue trains shall be equipped with on board signalling and train control equipments,
namely:-

@ CBTC trains operating in CBTC territory shall operate under the protection of the
signalling and train control system and the train shall be capable of being controlled
manually or self-driven in UTO mode with Roving Attendant on board where required
as per special instructions;

(b) trains not equipped with CBTC equipment or trains with inoperative train-borne
CBTC equipment that are operating in CBTC territory shall operate as per rules 22
and 33 and special instructions;

(©) signalling system in emergency situations may permit reversal of a train which has not
completed its authorised movement as per special instructions;

(d) equipments to perform necessary functionalities as specified in rule 20, shall be
provided at stations and on the running lines;

©)

0] UTMS shall normally not command brakes for a train to stop in the neutral
section;

(i) the signalling system may not allow CBTC equipped trains to enter a line
which is not provided with traction power;

(i)  UTMS may provide facility to control entry of train to a section with power
failure, where such information is transferred from SCADA to signalling
system.

Trains in underground line—

(a) Signalling system may permit more than one train at a time in one tunnel
ventilation section, by OCC as per operational requirement, but the Traffic
Controller may allow more than one train, as per special instructions for trains in
UTO or DTO mode by giving suitable commands at OCC;

(b) signalling system shall generate alarm, when train stops more than a predefined
time in tunnel ventilation section and the tunnel ventilation fans shall start
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(©)
(d)

(€)

automatically, where provided for congestion mode based on such alarm or to be
started manually when required;

the Traffic Controller shall monitor all such trains;

the location of the train may be transferred by signalling and train control to tunnel
ventilation system.

The auxiliary systems controller may operate tunnel ventilation system as per
special instructions.

3 Safety communication—

All communications between OCC, Roving Attendant, Station Controller, maintenance

staff of electrical, rolling stock, signal and telecommunication and track structures

department and other pertaining to movement of trains shall be recorded with time
stamping, and preserved for incident analysis and training as specified in special
instructions.

()] Running lines—

@) Normal operation of the train running on automatic train protection is monitored by
UTMS or from the indications on the Train Operator’s console, when in ATO or
ATP mode and each main running line is duly signalled for operation;

(b) fixed signals shall be provided at approach to all points and crossing of the
interlocked area and certain other locations as per operational requirement.

(5) Stations—

@) Station Controller’s work-station where provided shall have the capability of
setting routes within the area of control and of setting individual points and other
functions as assigned,;

(b) train control and signalling in UTO lines shall operate train doors and PSDs
wherever provided, start the train from station and stop at stopping point of next
station.

(6) Depots—

@) Depot tracks may be equipped with full complement of UTMS as per operational
requirements and trains shall be automatically restricted to a maximum speed of
twenty-five kilometres per hour in non-ATP areas;

(b) movement within depot shall be in UTO or non-UTO mode depending upon
facility provided;

(c) fixed colour light signals or position light type signals or other means shall be
provided for trains with inoperable on board equipment or non-equipped vehicles;

(d) all movement to and from depot to mainline shall be controlled by signalling;

(e) when the train is in non-ATP or ATP or ATO mode, verbal instructions and
acknowledgement may be exchanged with Train Operator or Roving Attendant for
movement between ATP and non-ATP area or between depot and main line on
train radio as per special instructions;

0) staff protection key and notice and signages in the depot may be suitably placed for
entry to UTO area of depot for safety of staff.

91. Train detained on line —
(1) In case a train operating in UTO mode comes to a stop on running line, the Traffic

Controller based on the alarm or message or other information shall attempt to move or
restart the train in UTO mode and if the train does not start in UTO mode, the Traffic
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92.

93.

)

@)

(4)

®)

Controller shall instruct the Roving Attendant or the ETO to take over the train and make
the suitable announcement in the train.

The Traffic Controller shall check his indications and if he is satisfied that there is no train
ahead, he may instruct the Roving Attendant to proceed based on the indications available
and in case of non-ATP mode, the Roving Attendant shall exercise utmost vigilance so that
he may stop short of any obstruction.

In case after travelling some distance in ROS mode or RM mode, a proceed indication is
received by the train, the train shall automatically upgrade to the coded manual mode of
control and the Roving Attendant may select UTO mode with permission from the Traffic
Controller.

In case the cause of the problem is confirmed as a track side equipment malfunction, the
Traffic Controller shall arrange to man all the subsequent trains in the affected section.

The Traffic Controller may instruct subsequent trains without waiting for the Roving
Attendant to seek instructions, provided the preceding train has passed through the affected
section and reported resumption of coded manual mode.

Failures of cab signalling and telecom equipment (s) —

M)

)
®)

(4)

(®)

(6)

(")
(8)

Failure of any cab signalling or its associated equipments shall result in indication and or
alarm to OCC and in most cases the train may still continue to move normally.

In case ATP system fails, irrevocable emergency brakes shall apply.

Traffic Controller on getting equipment failure alarm or message shall attempt to release
the brakes and move the train in UTO mode as per special instructions and in case, the train
does not start after EB release, the Traffic Controller with assistance from concerned
controller shall attempt for rectification as per special instructions.

The Traffic Controller with assistance of concerned controller shall verify as far as
practicable from alarms or indications at OCC that the problem is not caused by a track side
fault or another train and if no cause is apparent, he shall instruct the Roving Attendant, if
on-board, to take over train and try to rectify fault.

In case the Roving Attendant is not on-board then Traffic Controller shall arrange for a
Roving Attendant or ETO to board the train as per special instructions and in case it is not
possible to rectify the fault, then the Roving Attendant shall select ATP or non-ATP mode
as directed by the Traffic Controller and move ahead exercising utmost vigilance so that he
may stop short of any obstruction.

In case the train still does not move, the Traffic Controller shall authorise the Roving
Attendant to operate the Cut-Out switch and to proceed in Cut-Out mode of control to a
suitable station, exercising utmost vigilance so that he may stop short of any obstruction.

Passengers shall be detrained as per special instructions.

In case of failure of train radio communication to OCC, alarm shall be generated and the
train may be allowed to work upto the next station in UTO mode, where the Roving
Attendant shall be called by the Traffic Controller to board the train and the train shall then
be driven as per special instructions.

Failure of fixed signals —

@)

)

®)

In case a fixed signal is not displaying any aspect or displaying red aspect due to lamp
failure, an indication or alarm shall be displayed at OCC.

Train in UTO mode may cross the failed signal and if the train stops, the Traffic Controller
shall move the stopped train with remote command(s) in case of OFF aspect lamp failure,
as per special instructions.

All the concerned staff shall then follow the provisions of rules 91 and 92 or follow special
instructions for UTO mode.
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95.

96.

97.

Failure of route setting —

(D) In case a route through an interlocked area cannot be set automatically or by manual
control from the OCC, the control of the area shall be passed to the local station control
room.

2 In case the route cannot be set, the Traffic Controller shall secure the train and instruct the

Roving Attendant to take over the train.

3 The Roving Attendant, if required shall operate in ROS or RM mode and all concerned
staff shall follow provisions of sub-rules (3) to (5) of rule 24.

4) In case after some distance the train receives proceed indication while running in ROS
Mode, the train shall upgrade to Coded Manual Mode. The Roving Attendant shall inform
the OCC and change mode as per instructions.

5) On rectification of failure of route setting, at least one train has to cross the affected section
in Coded Manual Mode before starting the UTO operation.

(6) In depot, the depot controller shall instruct the Roving Attendant to take over the train and
to proceed in RM or ROS Mode, if —

@) point indications for all points in the route show the points as set and locked in the
correct position and blocked as per special instructions;

(b) In case points, for which indications are not available, have to be traversed, the
depot controller shall ensure that the points are set manually and secured in correct
position with the clamp and padlock before authorising the train to proceed.

General —

D No person shall perform the duties of a Roving Attendant unless he is in possession of a
valid certificate of competency and medical fitness.

2 No Roving Attendant shall be booked to work a train until he has become aware of the road
and signed a certificate, stating that he is fully acquainted with it and for this purpose, he
shall be booked for minimum three round trips including one trip during night, before being
put to work the train independently.

3) A Roving Attendant who has not operated train on a section for one year or more should be
given road learning trips to refresh his knowledge as under:

DURATIONOF ABSENCE NUMBER OF ROADLEARNING TRIPS
1 year 1 round trip
Over 1 year 3 round trips

(@) Traffic Controller shall issue remote command for lighting two red lights (flashing) at each
end of the stationary train waiting to be rescued.

Service regularity;

ATS shall operate and regulate train services as per time table or based on manual commands by
Traffic Controller.

(D) The Traffic Controller shall monitor train operations and take appropriate steps to reduce
impact of a disruption.

(2) Signalling and train control system shall issue departure orders for all scheduled trains.
Speed and working of trains—

1) Every train shall be run on each line of metro railway within limits of speed as specified in
approved special instructions.

2) The maximum train speed when passing through a station platform shall be as per the
approved special instructions, and in case it is not possible to close any Platform Screen
Door or Platform Edge Door, where provided, while receiving, dispatching or passing any
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train, the speed of the train shall be restricted to twenty kilometre per hour and an audible
warning shall be sounded by the train while entering or leaving the platform.

98. Caution order—

@)
2

The caution order shall be issued to Train Operator or Roving Attendant as per special
instructions.

The Traffic Controller and the Station Controller shall ensure that the caution order for
speed restriction has been suitably incorporated in the CATC system.

99. Train staffing—
Staff on board shall be as per rule 87.

M)
2

®)

(4)
()

(6)

The Roving Attendant shall, at all times when on duty, be in possession of equipments as
per special instructions.

The Roving Attendant, when reporting for duty shall examine any notice issued and caution
order(s) for his guidance and in particular those which require his special attention on the
specific day and line.

The Roving Attendant shall keep two pairs of spectacles he is required to wear under
medical advice.

The Roving Attendant shall undergo breathalyser test at the time of sign-on and sign-off.

When the train is required to be started in non UTO or DTO mode from depot itself, the
Roving Attendant shall perform his duties as Train Operator.

In DTO or UTO mode, in the event of Roving Attendant becoming incapacitated while on
duty on a train, he shall, if capable, inform the Traffic Controller who shall then inform the
Station Controller at the next station, as under,-

@) in case the train is under DTO or UTO mode, the train shall arrive at the next
station under automatic control and the on-board Roving Attendant may be relieved
at that station for medical attention.

(b) The Station Controller, having competency certificate to drive train, may take over
as Roving Attendant as per the advice of OCC and the senior most authorised
person qualified in the duties of the Station Controller shall be in-charge of the
stationduring his absence.

100. Train defects—

()

)

@) No train with defective safety equipments, cab signalling, leading cab controls,
interior lighting, ventilation, brakes or doors, including emergency doors, shall
remain in passenger service, and it shall be removed from service at the earliest as
per special instructions.

(b) Failure of the equipments specified in sub-clause (a), shall generate indications
and/or alarms and/or messages at OCC for above defects.

(c) Remote commands where provided, shall isolate the defective equipments in safe
manner.

@) In case traction power is lost on any motor car or bogie and the reduction in speed
does not cause delay to following trains, the train need not be withdrawn from
service and the OCC shall receive alarm of failure indicating the number of bogies
isolated for traction.

(b) OCC may then decide and either keep train in service or detrain passengers and
work train empty as per special instructions;

Mechanical defects—

0] In the event of an axle lock, TCMS or TIMS, shall generate alarm(s) to OCC so as
to ensure safe operation as per special instructions;
(ii) In case the Roving Attendant discovers that the train cannot be driven or braked

from the leading end cab, the passengers shall be detrained as per the provisions
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(4)

®)

(6)

()

(8)

specified in sub-rules (5) and (6) of rule 30 and train to be operated as per special
instructions.

Failure of TCMS or TIMS—

0] On failure of a unit of sub-system having redundant configuration for monitoring
and control such as TCMS or TIMS, the train shall continue its journey upto the
next station and failure shall result in suitable alarm for OCC,;

(ii) the OCC shall take immediate steps to call for a Roving Attendant and in case of
second failure of the above sub-system, the Roving Attendant shall operate train as
per special instructions and under guidance of OCC.

Brake defects—

@ Failure of brakes to apply or to release in terms of bogie count shall be indicated as
an alarm at OCC by the TCMS or TIMS;
(ii) in case of failure of brakes to apply or to release in one bogie, the train may be

allowed to work with or without any speed restriction as per special instructions,
upto the next station where the OCC shall call for Roving Attendant;

(iii) whenever failure of brake to apply or to release in terms of bogie count is such that
one more bogie failure affects designed brake effort, the train shall be withdrawn at
the end of the trip as per special instructions;

(iv) However, in no case, the train should be moved without release of all the brakes.
Door failures—

In case of train door failure, the train shall be worked as per clause (ii) of sub-rule (10) of
rule 30 and remote commandswhere provided, shall be used as per special instructions.

Air conditioning and lighting—
€h) On failure of an air conditioning unit, alarm or message shall be sent to OCC by the

TCMS or TIMS, so that train receives prompt attention to relieve hardship to
passengers;

) on failure of main car lighting on one or more cars, message shall be sent to OCC
for prompt attention and the train may continue in passenger service, provided the
emergency lighting is working satisfactorily. If all main train lightings and
emergency lighting both fail on the same car, alarm shall be sent to OCC and
passengers maybe detrained at the next station and the train withdrawn from
service as per special instructions.

Failure of CCTV—
In case of failure of on-board CCTV communication to OCC, alarm shall be generated and

the train may be allowed to work upto the next station in UTO mode, where the Roving
Attendant shall be called by Traffic Controller.

101. Examination of trains —

M)
)

UTMS shall perform wake-up test of each train before being offered for passenger service.

Wake-up test examination shall ensure that the following functions of the train are working
correctly and in particular safety devices, namely: —

(@) cab signalling;

(b) safety brake circuits including brake system;
(c) train radio communication;

(d) CCTV of the train, CCTV communication link;
(e) head and tail lights;

0) display panel of TCMS or TIMS,

(@) horn;

(h) miniature circuit breaker;

0] marker light, flasher light;
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103.

104.

105.

3 These tests shall result into a suitable log, clearly bringing out that the train is fit for
passenger service and shall include the rake ID and results of this test.

(@) The competent staff shall perform the safety test as specified in sub-rule (2) of rule 31,
whenever automatic wake-up test is not performed for whatever reason and follow safety
certificate process as specified in sub-rule (3) of rule 31.

(5) The fitness of train cameras shall be checked as per special instructions.

(6) The train shall not be certified fit for UTO operation, if the train cameras are not fit as
specified in sub-rule (5), but the train may still be operated in non-ATP or ATP or ATO or
DTO Mode as per special instructions.

(7) UTMS shall set route and induct fit trains(s) to main line for passenger service and the first
train in UTO line may perform service as per special instructions.

(8) For trains not fit, the OCC or depot control centre shall take steps for maintenance or
induction as per special instructions.

9 Any other item including emergency doors, isolation cock ties and all other
ties,physicalcheckofbrakegearsandall sealsasrequiredmaybecheckedmanually by the rolling
stock supervisor as specified underspecial instructions.

Platform doors—

(1) UTO lines shall be planned with platform doors or intrusion detection system to limit
access to track.

(2) Kinds of platform doors and indications shall be as per the provisions of rules 34 and 37.
Normal working of platform doors—

@ Platform Screen Doors shall be automatically opened and closed by UTMS.
)
@ In UTO mode when the train is docked properly and permitted by the ATP door
release,-
Q) the train doors shall open automatically on the correct side;

(i) the Platform Screen Doors, where provided shall open automatically on the
correct side;

(b) When the train is not docked properly but stops within a defined limit with all
doors still on the platform, the train may reverse or move ahead automatically, so
as to align the train at normal stopping position.

(c) In case a UTO train stops outside the defined limit as specified in clause (b) of sub-
rule (2), the Traffic Controller shall take suitable steps in accordance with sub-rule
(112) of rule 32.

3) In case a train in DTO or UTO mode does not dock automatically at platform, then the
Traffic Controller may allow the Roving Attendant to take suitable steps in accordance
with sub-rules (8), (9), (10) and (11) of rule 32.

Abnormal working and emergency usage of doors—

Q) Provision of platform supervisor booth may be made and manned as per operational
requirement.

(2) Platform Screen Doors shall give suitable alarms or message or indications to OCC and
locally in case of failure of door and speed restrictions or other provisions as specified in
rule 36 shall be automated or implemented by OCC and station staff.

Responsibilities of Station Controller—

(1) In UTO mode of operation, Station Controller shall be vigilant for any alarm or message
indication of abnormal working.

(2) He shall also coordinate with crew controller and Traffic Controller for requirement of
Roving Attendant.

(©)] Station Controller shall continue to bear responsibilities as specified in rule 39.
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108.

Emergency evacuation of station—

@)

2
@)

The Station Controller and station staff shall perform the following duties in addition to
those specified in rule 46, namely:-

0] in case of a fire at station, the Traffic Controller shall be informed of the fire and
announcement to that affect may be made by the OCC in the trains and station for
clear information to the passengers;

(ii) the Station Controller shall also decide depending upon the extent of fire, namely:-

() to request the Traffic Controller to skip train services at the affected
platforms, giving the details thereof;

(b) in case the fire is at the concourse level, the train may be stopped to allow
passengers at the station to board only, so that passengers are evacuated
easily and authorised person in OCC shall make the announcement in the
trains to inform passengers not to alight from the train at the affected
station;

(c) In case the fire is extensive, the trains should not approach the station, and
the Station Controller shall inform the Traffic Controller to take steps to
prevent the trains coming towards the affected station, to stop or hold at the
previous stations for evacuating the passengers there and this should
prevail till normalcy is restored to the affected station.

Automated announcement may be made in case of detection of smoke and/or fire.

Alarms and messages shall be generated by fire system and sent to station and OCC and the
Traffic Controller and Station Controller to take action based on such alarms as per special
instructions.

Duties of station and OCC staff during unusual occurrences—
OCC and station staff shall perform the following duties in addition to those specified in these

rules, namely:-

® a full record of events and actions shall be entered in the log by OCC staff and all system
generated alarms, events and messages including video recording shall be preserved;

(ii) OCC staff shall monitor all alarms, messages and indications for any unusual occurrences
such as obstruction, passenger emergency alarm (PEA), fire or smoke alarms from train;

(iii) OCC shall monitor view from external cameras, if any, on train;

(iv) whenever the train doors are obstructed or the "doors closed" indication is not received, the
Traffic Controller shall issue remote command(s) to close door(s), as necessary and instruct
station staff for assistance, if required;

(V) in case a passenger emergency alarm is operated in the train, the nominated staff in the
OCC shall use video communication and try to establish the reason for the operation of
alarm and unless there is a clear and immediate danger to the train and passengers, he shall
allow the train to continue to the next station before taking any action;

(vi) the nominated staff in OCC shall communicate with the Station Controller of the station at
which the train stops about operation of the passenger emergency alarm;

(vii)  in case of no response for operated emergency alarm from the passenger, the nominated
staff in OCC shall view the CCTV cameras of the train and may use this information to
reset passenger emergency alarm;

(viii)  during evacuation, the Traffic Controller shall ensure that no train enters the affected area.

Train stopped between stations—

(D) In case a train stops between stations, the signalling shall relay suitable alarm or message to
OCC for further action to be taken by the Traffic Controller or rolling stock controller and
the OCC shall facilitate necessary announcement in the train.

(2 In case, the Traffic Controller is not able to isolate a defect on the train and is unable to

start the train remotely, he shall instruct the Roving Attendant(s) and follow sub-rule (1) of
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109.

@)

(4)

®)

rule 50 for rescue of train and shall issue remote commands for lighting two red lights at
each end of the stationary train waiting to be rescued.

Traction power lost—

@) In case the traction power is lost, the information may be transferred from SCADA
to train control and signalling system and the Traffic Controller shall follow sub-
rule (2) of rule 50.

(b) The Traffic Controller shall secure the train before start of evacuation and ensure
that no train enters the affected area till the affected area is fit for operation.

(c) The traction power controller shall also use train camera, where provided, for
ascertaining the physical condition of the overhead equipments.

Train unable to move due to derailment or mechanical failure—

@) In case a train cannot be moved as a result of derailment or axle lock leading to
possible infringement, the train shall switch-on the flasher light and send alarm to
the OCC and Traffic Controller to stop all the trains in the affected area;

(b) the OCC shall take necessary action to restore train movement as per special
instructions;

(c) in case, there is no Roving Attendant on board, the Traffic Controller shall release
electrical hold, if provided, on evacuation door, after all the conditions specified in
special instructions are fulfilled, and ask passengers,-

Q) to wait for arrival of metro staff, or
(i) to self-evacuate, in case of time critical emergencies (e.g. fire);

(d) the movement of trains on adjacent tracks in DTO or UTO mode and shutdown of
traction power on same or adjacent line shall be as per special instructions and the
Traffic Controller shall follow provisions of sub-rule (3) of rule 50.

(e) First train in the section after rescue of the failed train may run in RM mode as per
special instructions.

Evacuation of passengers—

To assist evacuation of passengers for the conditions specified in rule 50, the Roving
Attendant(s) may be called and the Traffic Controller shall follow sub-rules (4) to (10) of
rule 50.

Train divided—

@)
)

®)

(4)

®)

In case, the train is divided, irrevocable emergency brakes shall be applied and TCMS or
TIMS shall raise an alarm or give message to OCC.

In case, a train is stopped by an irrevocable emergency brake application and cab signalling
indications are normal, the Traffic Controller shall check the alarms received from train,
examine all indications coming from the concerned train to ascertain the cause, if indication
of faults in multiple circuits affecting the whole train or rear cars of the train are present,
the train shall not be moved, until it has been verified that the train is complete and
coupled.

After the verification of the train integrity under sub-rule (2), the Roving Attendant, if
available on-board may make appropriate isolations and proceed after obtaining permission
from the OCC.

In case the train is not divided, but is still unable to move on its own, the Traffic Controller
shall issue remote command for lighting two red lights at each end of the stationary train
and the train shall be worked by Roving Attendant in accordance with sub-rule (1) of rule
50.

In case the Roving Attendant is not on-board, then the Traffic Controller shall arrange for
the same.
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111.

112.

113.

(6)

In case, the train is found to be parted, the Traffic Controller shall first satisfy himself that
no passenger on-board has been injured or has fallen from the train and announcements
shall be done to guide passengers for self-evacuation as per special instructions. The Traffic
Controller shall also arrange for Roving Attendant(s) and follow provisions of rule 51.

Unusual occurrences—

@)

2
@)

For trains: UTMS shall generate alarms and messages from the train for smoke or fire or
obstruction and send these to OCC and on receipt of any fire or smoke alarm, message or
information from other sources, the Traffic Controller shall follow the provisions of sub-
rules (3) and (4) of rule 52 and follow clause (c) of sub-rule (4) of rule 108, for self
evacuation.

For stations: For any smoke or fire at station, the Traffic Controller shall follow sub-rules
(6) to (9) of rule 52.

For tunnels: In case of smoke or fire in the tunnel and or train, the Traffic Controller and
auxiliary system controller shall follow sub-rule (5) of rule 52 for supply of fresh air and
extraction of smoke and special instructions, using information from cameras and
information from other sources.

Flooding—

1)

)

©)

@) Any metro railway employee or authorised person or a Roving Attendant on the
train or on-ground or competent staff or Station Controller or the other member of
the staff or any alarm received by Station Controller, who observe water
accumulating on the track or receives alarm of water accumulation on the track,
shall report to the Traffic Controller giving as much detail as possible with
respect to location, distance of track affected and approximate level of water with
respect to the rail;

(b) train front camera where provided, monitoring at the OCC shall also be used to
get indication about water accumulation on the track.

The Traffic Controller shall apply TSR of twenty-five kilometre per hour on the affected
area, if the water level is below the level of rail fastenings.

In case, the water level rises above rail fastenings, passenger train service shall only be
permitted under special instructions.

Other unsafe conditions—

M)
)
®)

(4)

In case of report of any unsafe conditions specified in rule 54, the Traffic Controller shall
take action to minimise the effect and remove the cause.

The Roving Attendant, if available on the train shall report the unsafe condition to Traffic
Controller as per provisions of sub-rule (2) of rule 54.

In the event of an earthquake, the Traffic Controller shall stop all the trains immediately by
relevant command(s) from OCC and also by instructing Roving Attendant(s), if available
on board to stop the train and after the earthquake has subsided, the Traffic Controller shall
take action as per sub-rule (3) of rule 54.

Traffic Controller shall hold trains at platform(s), control train(s) movement to next station
including stopping of all trains on the line as required or in affected area in case of unsafe
conditions.

System of Working — UTMS with moving block, —

M)
)

@)

CATC system of working shall be adopted for driverless trains.

Moving block shall use CBTC or other proven technology for communication between
wayside equipment and on board train equipment on the metro railway for movement of
trains between stations and between depot and the main line.

CBTC system is a continuous, automatic train control system utilizing high-resolution train
location determination independent of track circuits; continuous, high-capacity,
bidirectional train-to-wayside data communications; and train-borne and wayside
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114.

115.

116.

117.

processors capable of implementing ATP functions, as well as optional ATO and ATS
functions.

(@) For reversing a train between two stations, procedure as specified in the special instructions
shall be followed.

(5) In addition to systems of working as specified in Chapter 8 of these rules, UTMS of
working provides for UTO or DTO modes with capabilities as defined in sub-rule(2) of rule
87.

(6) CBTC system used shall provide safety and other functions as specified in rules 56 to 62
and also enable UTO or DTO mode of operation.

@) Mode of operation in the depot shall be UTO, DTO, ATO, ATP, ROS or RM.
Single Line working—

(1) Running lines and depot lines except sidings, workshop etc., which are not frequently used,
may be equipped with bi-directional driverless signalling and train control system and
single line working shall be as specified in rules 63, 64 and 65.

(2) Trains shall work under normal signalling including UTO or DTO in the normal direction
of travel and in the reverse direction of travel, if signalling system permits, the train may
work under UTO mode or DTO mode, AM or Coded Manual Mode.

3 Other modes like RM Mode, ROS Mode or Cut Out Mode may also be used for train
operation in the reverse direction of travel as specified in rules 63, 64 and 65, under special
instructions.

Permanent way and works—

In addition to the provision of rules 66 to 71, the track health monitoring shall be ensured either by
suitable systems or special instructions.

Power supply and traction management—

In addition to the provisions as a specified in rules 72 to 86, information about no power zone and
power shut down on running lines shall be transferred to signalling and the train control system so
as to minimize the disruption to UTO trains.

CHAPTER - XIlI
OTHER SYSTEMS OF WORKING
Application of Special Procedure—

Notwithstanding anything contained in these rules, special procedures framed under approved
special instructions shall apply to the initial stage of operation or whenever such a condition arises
on any section of the metro railway.

Explanation —For the purpose of this rule, the expression “initial stage” means the period in which
any section of the metro railway shall be opened without ATP or when signalling and train control
is not available from the OCC.

SCHEDULE |
[See rule 81(2)]
(For 25 kV AC Overhead traction)

NIEEIG]
CAUTION
25000 VOLTS

SCHEDULE |
[See rule 81(2)]
(For 750 V DC Traction)
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CAUTION
750 VOLTS

SCHEDULE Il
[See rule 84(1) (i)]
(For 25 KV AC Overhead Traction)
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